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The House met at eleven of the
2lock, MRr. CHAIRMAN in the Chair.

PAPERS LAID ON THE TABLE

NoriricaTION PUBLISHING AMEND-
MENT IN THE DISPLACED PERSONS
(CONMPENSATION AND REHABILITA-
TION) RuULEs, 1955

Tae MINISTER ror REHABILITA-
TION anp MINORITY AFFAIRS
{Surt MEeHR CHAND KHANNA): Sir, 1
beg to lay on the Table, under sub-
section (3) of section 40 of the Dis-
placed Persons (Compensation and
Rehabilitation) Act, 1954 a copy of the
Ministry of Rehabilitation Notifica-
tion S.R.O. No. 1487/R. Amdt. XIV,,
dated the 26th April, 1957, publishing
a further amendment in the Displaced
Persons (Compensation and Rehabili-
tation) Rules, 1955, [Placed in
Library. See No. S-40/57.]

NoTIFICATION PUBLISHING AMEND-
MENTS IN THE DELHI MOTOR VEHICLES
RuLes, 1940

Tue MINISTER or STATE IN THE
MINISTRY or TRANSPORT AND
COMMUNICATIONS (SHRI RaJs
Bauapur): Sir, I beg to lay on the
Table, under sub-section (3) of sec-
tion 133 of the Motor Vehicles Act,

1939, a copy each of the following
Notifications issued by the Delhi
Administration: —

(i) Notification No. F. 21(41)/
56-MT&CE, dated the 22nd
February, 1957, publishing
certain amendments in the
Delhi Motor Vehicles Rules,
1940.

(ii) Notification No. F. 12(64)/
54-MT & CE, dated the 23rd
February, 1957, publishing an
amendment in the Delhi
Motor Vehicles Rules, 1940.

(iii) Notification No. F. 12(72)/
51-MT &CE, dated the 23rd
18 RSD—1.
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February, 1957, publishing an
amendment in the Delhi
Motor Vehicles Rules, 1940.

Notification n. F. 12(154)/
56-MT&CE. dated the 1l1th
March, 1957, publishing an
amendment in the Delhi
Motor Vehicles Rules, 1940.

Notification No. F.12(25)/52-
MT & CE, dated the 4th Apri},
1957, publishing an amend-
ment in the Delhi Motor
Vehicles Rules, 1940.

(iv)

(v)

(vi) Notification No. F. 12(32) /57~
MT & CE, dated the 4th April,
1957, publishing certain
amendments in the Delhi
Motor Vehicles Rules, 1940.

(vii) Notification No. F. 12(31)/53-

MT &CE, dated the 20th
April, 1957, publishing an
amendment in the Delhi
Motor Vehicles Rules, 1940.

[Placed in Library.

See No. S-44/57 for (i)
(vii).]

to

ELECTION TO CENTRAL ADVISORY
COMMITTEE OF NATIONAL
CADET CORPS

Mgr. CHAIRMAN: Dr. H. N. Kunzru
being the only candidate nominated
for election to the Central Advisory
Committee of the National Cadet
Corps, he is declared duly elected to
be a member of the said Committee.

MOTION OF THANKS ON PRESI-
DENT'S ADDRESS

Dr. P. J. THOMAS (Kerala): Mr
Chairman, Sir, the President has made
a comprehensive review of the econo-
mic situation in the country and has
laid emphasis on the strains on our
internal and external economies
caused by our resort to deficit finan-
cing. I do not wish to speak much
about these points because these have
been, or will be, covered by other
speakers. But I was particularly
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struck by one sentence of his Address.
At page 2 he says: “The determina-
tion and fervour of our people their
readiness to accept discipline, to res-
pond to the call for efforts and their
resolve not to be led into anti-social
behaviour, such as by hoarding or
wasteful spending, alone will -help
the country to pass successfully
through the present crucial period of
our Second Five Year Plan.” This,
to my mind, is much more important
than any other part in his Address.
The Vice-President has also made
some very pointed remarks about the
demoralisation that has set in as shown
by the last elections and also by the
States Reorganisation sguabbles in
certain areas. The Prime Minister
himself yesterday spoke about ‘self-
deception’ among our people and said
firmly that it should stop. All this is
most important at this juncture
because, if the Second Five Year Plan
is to be carried out successfully, we
need much greater discipline than
we have been showing in the last few
years.

I am now speaking on moral issues.
But I happen to be an economist
who has been speaking the language
of economics for nearly forty years.
Why this change? It is because I find
as a result of my experience in
different parts of India all these
years that the real impediment tfo
economic progress in this country is
not the lack of economic or even
scientific knowledge, but the disincli-
nation on the part of our people to do
hard work, to be honest and to work
in team spirit. Lack of these is the
chief cause of our people still
being steeped in poverty. If agricul-
tural production or industrial produc-
tion has not sufficiently increased, it is
chiefly because of lack of hard work
first and foremost, lack of sufficient
honesty and lack of trust in each
other. No planned progress is possi-
ble without these moral gualities.

Let us take one example, the
cooperative movement. I was brought
up at a time when the cooperative
movement was ushered in and
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we were hoping much for the
rapid growth of the co-opera-

tive movement. But, except in
certain parts of Madras and Bom-
bay, co-operation has not succeeded
to any appreciable extent. The
causes of this have been very care-
fully and correctly brought out in the
Report of the Rural Credit Survey
carried out by the Reserve Bank of
India. It describes how our social and
moral weaknesses for instance, castei-
sm, communalism. selfishness and dis-
honesty have been responsible for
this failure and I do hope, Mr. Chair-
man, that Members ¢f  Parliament
will read this report very carefully.
They will see in it the real causes
of the slow growth of production in
this country, of the too slow rise of
living standard here.

Now something like this can be
said of our Community Projects and
the National Extension Service
Blocks. Of course, they have been a
greater success, but even there the
huge money spent and the number of
officials appointed in that connection
are not commensurate with the
measure of success achievad. This
has, I believe, been brougnt out by
the Appraisal Committee of the Plan-

ning Commission, which recently
reported. .
We are now engaged in carrying

out planned development on a demo-
cratic basis. Many countries have
carried out planned development on
a democratic basis, but only coun-
tries with highly disciplined people
have been able to carry it out pro-
perly. Take the case of Germany,
for instance. I have seen Germany
at her two very dark periods, in 1922
and again in 1945, that is to say, at
the close of the first and second World
Wars respectively. In both these
periods Germany was in dire distress,
but on both the occasions her pros-
perity revived rapidly, chiefly due to
their hard work. It was a country
which on both the occasions had been
completely ruined by the World
Wars. What is she today? West
Germany is how next only to America
in point of per capita income. They
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have rebuilt Germany wonderfully
well and Germany today is a far
more prosperous country than before
the last war. Recent statistics will
bear this out. It was all due to
hard work. There the people in
general begin their day’s work at 7
in the morning. Even in Govern-
ment offices 7-30 is the usual time,
whereas in a cquntry like India
where we have still a long way to go
upward, we begin work in our Gov-
ernment offices much later; in some
of the State capitals work begins at
11 o’clock or 11-15. I remember
the time when most of the farmers,
in the village I was born, used to get
up at 5 in the morning and go to
their farms soon afterwards with
their ploughs and cattle. Now-a-days
they begin work much later in the
day. Well, if things go on like this,
how can you expect the necessary
increase in our production targets,
particularly if you

Sur1 P. D. HIMATSINGKA (West
Bengal): How many hours will you
suggest here?

Dr. P. J. THOMAS: That is a
different point. I am not here talk-
ing about hours of work. The point
is that if we must have planning on
this democratic basis, we will require
highty disciplined people. Particular-
1y, if we want to carry out the Plan
with deficit financing, we require this
all the more.

I find there is much worry about
“deficit financing. I am an economist
who has always been advocating that,
for a country like India, the condi-
tions being what they are, deficit
financing is largely applicable. In
India we have large undeveloped
resources and much idle manpower.
These two conditions make deficit
.financing justifiable and make it work
well, provided, of course, the people
work hard and are honest both
individually and in groups. The pre-
sent economic conditions in the
nothern parts of India may not be
quite suitable; in Delhi and Punjab,
for example, the purchasing power of
the people has considerably risen and
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there is less unemployment compara-

. tively speaking, whereas in sourthern

India in these respects the position is
different and so deficit financing can
be more safely resorted to. But
even there, it should be resorted to
only if people are prepared to work
harder and produce more, more par-
ticularly food in large quantities. We
had been lulling ourselves with the
belief that everything was all right

* and our food production was increas-

ing. We have some very good
harvests because the monsoon condi-
tions had been good. And so, we
were thinking that everything was
all right. Now, we know that things
have not been all right. There has

not been adequate increase in pro-

duction. There should be more pro-
duction per acre and per man. This
is only possible if people work

harder. Therefore, the real need of
the hour is hard work. You must
produce the ordinary consumption
goods in large quantities and supply
the requirements of the people. In
the alternative, we have to impose
heavy taxation, and thus take away
the surplus purchasing power. This
is essential for planning on the
democratic basis. But, if we fail to
produce more food and other articles
and also fail to tax heavily to absorb
purchasing power, well, only by resort
to totalitarian methods is planned
development possible,

Now, I do not want to take much
time of the House. What I would
like to say is that, while we are
thinking of building up factories and
dams, we are not thinking in terms of
building up our manhood. We want
a new manhood in the country, we
must build up worthier generations
of people, ready to work hard. Only
such people can use the dams and
factories successfully. They must
work in a team spirit. They must
learn to work in a co-operative way
This is the most important thing for
us today.

China has lately shown an example
in this matter. They are doing much
of the work of their Five Year Plan
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through young men working in
brigades and camping together all
over the country. They are earning
their living and are also learning a
trade. Thereby in a few years, most
of these young men will become very
good agriculturists or industrial
workers. In that way, we may or-
ganise our young people fresh from
schools, particularly the unemployed
young people; bring them together
and make them work hard. We may
thus build up a new generation of
hard workers. I know that the Plan-
ning Commission, as also the Edu-
cation Ministry are doing something
in this regard. I find that much
work is being done through schools.
A few work and orientation camps
have also been started in West Ben-
gal and Kerala States. I know they
have done much work, but we can
hope for much out of them, because,
to my mind, they are on the right
lines. We have to expand this work
and make it into a big movement.
It is only thus that we can build up
a new manhood, a new_generation of
better workers and more honest
people, more capable of working, co-
operative organisations.

Therefore, I wish to wurge that
along with our Five Year Plans we
require a plan to build up our man-
hood. Our young men should be
brought together in camps, in com-
panies or brigades and made to work.
There is also the possibility of works
contracts being given to such societies.
I know that persons like Shri
Vaikunth Mehta were keen to proceed
along these lines, and the Planning
Minister too, but I do not think Gov-
ernment has been pushing along these
lines. We do require such co-opera-
tive societies of young people to work
together in brigades. I do not want
to elaborate this point just now. I
only want to place before the House,
Mr. Chairman, that by merely push-
ing on with our Second Five Year
Plan and by raising heavy taxation for
this, we cannot achieve the required
success. We have to put forth a
special effort to build up a new man-
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hood here, a new womanhood too.
These people will be able to work

harder and raise the country to a
much higher economic level. Only
then can we think of an egalitarian
society. Otherwise, this talk of an
egalitarian society can only be a
make-believe. I hope that this idea
will be taken up because there is no
point in people talking about an egali-
tarian society as I am doing. We do
want the Planning Commission to go
into this matter and make prcper
plans for this purpose. Our young
men from schools must be made to
work. They may not like work if they
are merely working under a conirac-
tor, but if they are organised into
societies of their own, they will do
any kind of hand soiling work, and
work very hard too. Some of the
Bharat Sewak Samaj Camps have
been very successful and they arc
doing very good work. If only we
work along these lines, certainly we
will be able to build a new manhood
and make our Second Five Year Plan
a success, as also the Third Five Year
Plan. Then will be the time when we
will be able to bring about a socialis-
tic or egalitarian society. -

Mr. CHAIRMAN: We have 26
speakers on the list here. Even if we
give 10 minutes for each speaker, it
will take about five to six hours. I
hope speakers will limit themselves to
15 minutes each. There will be no
lunch hour. The reply will be made
by the Government on Monday, not
today. I am doing this merely to
enable as many people as possible to
participate in the debate. Mr. Samuel.
I want to give a chance to the new
Members.

Surr M. H. SAMUEL (Andhra Pra-
desh): Mr. Chairman, I rise to make
only two observations on the Motion
of Thanks to the President. The first
point is rather the welcome and per-
haps correct emphasis in the Address
on national affairs, instead of on inter-
national affairs. It is a measure
of the anxiety of the Government in
regard to internal affairs more than
in regard to international affairs. It is
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also a measure of the Government’s
desire for co-operation from people of
all shades of opinion to come forward
and help accomplish the tasks facing
the country. The General Budget pre-
sented by the Finance Minister the
other day gives perhaps a little pic-
turesquely, even if in a sombre man-
ner, the difficulties that the facing our
country. Everybody seems anxious

about the food situation, but the
Food Minister in his statement
on Tuesday, did not give it as

much importance or did not consider
it as serious as some people have
imagined. Even if it is not so serious,
it is well for us to take into account
the possible danger and take steps to
avert a greater calamity that might
befall us if we do not .take _proper
action in time.

The Second Plan which we have
embarked upon is of such a magnitude
that no one can dare predict its
success nor even face up to it with any
sense of equanimity. The core of the
Plan, as Mr. Krishnamachari has said,
is steel, coal, cement, transport and
ancillary power. We need steel very
much for our industrial development.
We don’t produce even 10 per cent. of
the steel that we require for our
industrial development. Our steel
plants will probably take until the
end of the Second Five Year Plan to
produce even the minimum of what is
required for our Plan. The Railway
Ministry has been asked to provide
under the Second Plan a carrying
capacity to the extent of about 180
million tons by the end of the Second
Plan. They have been given Rs. 1,125
crores, to accomplish that task. With
that money, I hear, they can carry out
probably about 160 million tons of
carrying capacity. If a newspaper
report is correct, the Planning Com-
mission, I think, has done well or
is doing well to give Rs. 200 =rores
more for the Railway Plan. In fact,
1 believe, it is not enough for the
Railways to keep up with the pace of
economic development. On the other
hand, they should go ahead a little
more and anticipate the measure of

pur economic development and provide *
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in advance the carrying capacity ne-
cessary; otherwise, there will be bot-
tle-necks and hold-up in the execu-
tion of the Plan. However, the Budget
which, in my opinion, is very coura-
geous and adventurous, will, I believe,
enable us to achieve the targets that
have been set in the Second Plan as
we did so gallantly in regard to the
First Plan targets.

I mention these points merely to
point out the grim picture that we
face. We have to take notice of this
picture diligently and earnestly and
the President’s Address has rightly
given priority to these things and
we should give more time and.
thought for our own internal pro-
blems. When I say . that we
should give more thought to our

internal  problems, it does not
necessarily mean that we should
ignore international affairs. It is

true that we have been playing with
success a great role in international
affairs. That role is a peace-making
role and we have played it now for 8
years, I think, with considerable suc-
cess. We have played no mean part
in bringing about the end- of hostili-
ties in Korea, then in Indo-China and
then recently in Egypt. Our own
influence in the developments in
Hungary, whatever the Western esti-
mates may be, have helped to nor-

. malise the situation there. Industrial-

ly and economically, perhaps our posi-
tion in the world is mnot commen-
surate with the part we are playing in
international affairs. It is our ideals
that have succeeded in international
affairs, not our internal strength, and
the President’s Address is a call to the

nation to help build our internal
strength. This really is the prime
task facing us today. Therefore, I

say, let us not dabble in international
affairs and neglect the tasks that are
facing us internally. It is a fashion
in the country-—perhaps I am a little
guilty of it too—that we want 1o learn
more about other countries and take
more interest in international affairs
than perhaps people in America and
Europe take about other countries; but
people in America and Europe take
more interest in their own national
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affairs, much more than international
affairs. “We do not do that. There-
fore, we ought to start somewhere to
take more interest in our own affairs.

The President’s Address, I repeat,
rivets our attention to problems
at home. Out of the 8 pages of
the Address, 5% pages deal with
matters at home and only 2% pages
with international affairs. Curiously,
it occurs to me that this is perhaps
the right proportion in which I, for
my part, would like to distribute my
attention. Some amendments moved
to the Motion of Thanks complain
about the neglect of some foreign
matters, but I am not sorry, as I said,
I am rather happy that national affairs
have taken much more precedence, a
greater precedence over international
affairs.

- The second point that I want to
make is the suggestion of Dr. Jarring
for arbitration on the point whether
the conditions for holding a plebiscite
in Kashmir have been fulfilled by Pak-
istan or not. I am mentioning this
point because it is most likely—and
there are already signs of it—that
Pakistan is probably taking the line
of propaganda that whereas it has
agreed to arbitration on this point
to enable a plebiscite to be held
in Kashmir, India has rejected
the decision and therefore is not
very anxious for a settlement. I
know some Western observers have
considered this rejection on our part
as rather unfortunate, but I want the
Government to present to the world
our point of view on this subject even
before the Security Council takes up
discussion of the Jarring report.

Well, we do not know how many
proposals of Dr. Jarring have been
rejected by Pakistan which Dr. Jarr-
ing has not mentioned in his report.
For ought we know, there might
have been several. Then again, a very
influential newspaper in the West had
suggested that this question might now
be referred to the World Court. We
have heard both the Prime Minister
and the Foreign Minister of Pakistan
rejecting the suggestion outright. For
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the shrewd people, I think, there is
some meaning in it. The conditions
for a plebiscite were laid down in the
resolutions of the TUnited Nations
Commission for India and Pakistan of
August 13, 1948 and January 5, 1949.
‘There were three conditions in effect—
that Pakistani forces, tribesmen and
nationals, must withdraw from the
so-called Azad Kashmir; that the
terms of the cease-fire and Truce
Agreement should be strictly obser-
ved; and that peaceful conditionsa.
should be created within the State
for holding the plebiscite. Now,.
we all know that none of these

conditions have been fulfilled. Im
fact, no peaceful conditions exist,
and every-body knows ihat.

Instead. there are cries of war against
India and there is vilification of
Kashmir leaders. These are well-
known facts. As Mr. Krishna Menon
said, they are ‘‘self-evident” and no
person is in a better position than
Dr. Jarring himself to pronounce
a judgment on this subject because
he was his country’s envoy in Pakis«
tan for some time and then later in
this country too. He knows con-
ditions in both the countries, but he
did not think it necessary to pronounce
any judgement for his own reasons.

In fact, Sir, arbitration was refer-
red to earlier in regard to Kashmir in
the resolutions passed by the Security
Council on March 13, 1951. It was
said that all outstanding points of
difference between the two countries
should be referred to arbitration.
Neither country followed up this sug-
gestion probably for their own rea-
sons.

Now. arbitration is an ancient
custom. It has been in vogue for &
long time, even in ancient times, but
it fell into disuse later and was rarely
resorted to in the 16th, 17th and 18th
centuries. The 18th century has been
said by international jurists to have
been a century of mediation, of peace-
ful negotiations; but in the 19th cen-
tury, arbitration came again into
vogue; and from the Jay Treaty of
1924 between the United Kingdom and
the United States, right up to 1904,
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the United States itself was involved
in about 76 arbitration cases, and by
1910, about 90 arbitration treaties
were communicated to The Hague. All
of them related to martime seizures,
mutual claims, pecuniary claims,
liquidation and so on; but it is
significant to note, Sir, that all these
ireaties excluded subjects involving
vital interests, national independence
and honeur. I repeat these things, Sir.
These treaties excluded vital interests,
national independence and honour.
These are the very things that
almost always lead to war.

< e

The fundamental principle of arbi-
tration has been stated as ‘“regu-
lation of relations by general prin-
ciples applied in particular cases
by a judicial body”. Perhaps that
might come within the context of
judicial arbitration, but there were in
those times no precise international
law by which judicial arbitration
could be brought about. One of the
authors on arbitration, Grotius, spoke
about arbitration as a “method for
humanising warfare”. If there is any
lesson in history that every country
must learn, it is that arbitration near-
ly always and in every case, failed to
prevent wars.

Soaner o

Sir, international arbitration is
not the same thing as arbitration
in case of industrial disputes or
domaéstic disputes where a sovereign
State can enforce the decisions of these
arbitral bodies. It is not the same
thing in the case of two sovereign
States. If one of the parties to the
dispute later backs out and does not
want to abide by the verdict of the
judicial body, you cannot enforce or
carry out the verdict of the arbitral
body except by resort to war, or as
international law puts it rather eupne-
mistically, “‘self-help or self-redress”.
Besides, arbitration does require
mu‘ual consent, willingness of the twe
parties to come together, and, having
failed to arrive at a satisfactory settle-
ment to refer the matter for arbitra-
tion with goodwill. There must also be
confidence Dbetween the two parties
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that whatever is awarded by the arbi-
iral body would be carried out. Now,
in this case of Kashmir, as everybody
knows, in our relations, none of these
conditions exist.

(Time bell rings.)
Have I two minutes, Sir?

Mgr. CHAIRMAN: Please wind up.

SHgt M. H. SAMUEL: [ think we
should anticipate this line of propa-
ganda and prepare ourselves and pre-
pare world opinion that at no time in
history has any sovereign State refer-
red matters of vital interest, national
independence and honour for arbitra-
tion. Peace is never maintained by
arbitration; peace is not maintained by
coercion by any international body.
As one international jurist said,
“Peace is maintained by justice”. Our
case on Kashmir is just. May I
repeat, Sir, “Peace is maintained by
justice”?

Thank you.

Surr SANTOSH KUMAR BASU
(West Bengal): Mr. Chairman, I rise
to accord my wholehearted support to
the Motion of Thanks which my
esteemed and honourable friends,
Shri Algu Rai  Shastri has
placed before this House and
which has been seconded with
singular ability, if I may say so, by my
honourable and learned friend, Dr.
Anup Singh, Sir, at the outset, I would
like to join in the personal tribute
which has been paid to the President
by my friend, Shri Algu Rai Shastri.
We in Bengal have got special reason
to feel a bond of affinity with the Pre-
sident who has been an outstanding
student of the University of Calcutta
in which you, Sir, have been a most
distinguished teacher in later years.
The President has also been a member
of the High Court Bar Association in
Calcutta with which 1 happen to be
connected. In working the Calcutta
Mysore’s Relief Fund  started in
1934, after the devastating earth-
quake in North Bihar, I had occasion
to come in intimate touch with him
and to observe at very close quarters
the patriotism and the spirit of social
service which inspired our Pdesident,
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as the General Secretary of the Bihar
Centarl Relief Committee. All this past
history came to my mind when I was
listening to the opening words of Shri
Algu Rai Shastri. Sir, the Address
delivered by the President has given
a definite lead to the country on vital
questions which face the nation at the
present juncture. In sober and dignifi-
ed words he has sent out a call to the
nation for fervour, determination and
discipline against anti-social activities
at this crucial turning point in the
nation’s history. He has called upon
the Members of Parliament to come
to the aid of the Government by put-
ting forth their earnest endeavour and
special effort and to support the Gov-
ernment in carrying out measures in
that behalf. As ihe constitutional head
of a democratic State functioning
under the parliamentary system he
could not be expected to deliver a
propaganda speech so a¢ to make it
“inspiring” according to totalitarian
standards.

Sir, what is the outstanding problem
that faces the country at the moment?
Shall we or shall we not proceed
ahead with our Second Five Year
Plan? After having wrested power
from unwilling alien hands—power to
build up our national economy rescued
from the grinding mill of a colonial
regime—shall we fail and falter?
After having proceeded so far, shall
we recede and retreat or shall we
proceed and progress on the way to
execution and fulfilment? That is the
problem which confronts us today.
Shall we fail to respond to the call of
destiny? Shall we be overwhelmed
with the difficulties which unquestion~
ably stand in our way or shall we
swand up to protect our freedom from
degenerating into a mere name? That
is the question which stares us in the
face and that is the gquestion which
has been raised so prominently in the
President’s Address, which has also
supplied the only unerring answer:
There can be no abandonment or
slowing down of the progress towards
our objectives. We must at the same
time take note of the difficulties some
of which the President has indicated
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in his Address. 'The deficits in the
various budgets of the Central and
the State Governments, the foreign
exchange position, the food position,
the corruption that is rearing its head
in the country, the inordinate delays
in the execution of the various poli-
cies, programmes and orders of the
Government, these are some of the
factors which have got to be tackled
by our Government if we have to
create and maintain the moral in the
country upon which the President has
laid stress in his Address.

As regards the budget deficits, the
Finance Minister has placed his pro-
posals beiuvre Parliament, before the
House of the People and before  this
House also, and they will in the usual
~nurse come up for our consideration.
I do not think it would be right on
my part to anticipate events and to
go into a discussion of those pro-
posals in any detail on the present
aceasion. Parliament will pronounce
its verdict upon the acceptability
sf those proposals either in their
entirety or in a modified form.
The country is, on the tenter-
hooks to find out what eventually will
be the outcome of those proposals at
the hands of Parliament. I shall not
broceed on this occasion with any
further discussion of that matter as
I am doubtful whether it will be rele-
vant so far as the present motign is
concerned.

As regards the foreign exchange
position, the Government have already
adopted the policy of rigidly restrict-
ing imports of consumer goods and of
development of a spirit of swadeshi
so necessary and so essential for the
future of this country dominated as
it was by a colonial polley for a long
series of years. But there we must not
end; we must at the same time deve-
lop and expand our exports pro-
gramme. By selling our wares such
as they are, particularly raw materials,
we can certainly improve our foreign
exchange posftion. At the moment,
Sir, a very vital raw material which
is necessary for the Western countries
to develop their industry comes to my
mind. I refer to iron ore. If I am not
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mistaken, our stock of iron ore seems
to be almost inexhaustible. Bven after
meeting our own requirements in full
we m., have o very large surplus
which we can utilise to earn foreign
exchange by exporting it to Western
countries. That is an aspect of the
matter which I commend to our finan-
cial and technical experts for their
earnest consideration.

That question leads me to the con-
sideration of another vital question.
namely, the development and improve,
ment of the Calcutta port. Sir, Cal-
cutta port is one of the premier ports
in the country not only for import but
also for export purposes particularly of
our raw materials of the kind I have
just indicated. Calcutta and another
subsidiary port further down the
river Hooghly will be of immense im-
portance to strengthen our economy.
I would, therefore, invite the atten-
tion of the Government to this urgent
and pressing problem so that our ex-
port programme can be expanded and
materialised by providing suitable out-
lets by way of a subsidiary port near-
about Calcutta.

Coming now to the question of food,
T submit, Sir, that so far as West Ben-
gal is concerned, the food question
‘has assumed serious proportions. I do
not desire to raise a note of panic or
alarm: 1 concede that there is no
reason for panic. Why do I say so?
I say that there is no reason for
-panic at the moment because both the
Central Government and the State
Government are fully aware of
-the developing situation and
the Central Government has under-
taken to provide West Bengal with all
its needs in the matter of wheat and
-rice. At the same time it will be neces-
sary to draw pointed attention to the
situation in West Bengal and, with
-your leave, Sir, I will take this oppor-
-tunity of inviting the attention of the
House to some of the salient features
.of the situation today. Sir, I am speak-
ing on the basis of some figures which
“have been supplied from West Bengal,
somewhat in an authoritative manner.
‘By calculation of the stock position,
-it is perfectly clear that the deficit
.amounts to 266.6 thousand tons so far

-
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as rice is concerned. Taking into
account the yleld of Aman crop in
1957, it is 394-5 thousand tons, and

. the expected total net yield in 1957

of all kinds of paddy, allowing for
seed and wastage, amounts to 39486
thousand tons. The consumption re-
quirements are estimated to be 42152
thousand tons. Now, Sir, West Ben-
gal’s annual requirements from the
Centre are, therefore, not less than
four lakh tons in terms of rice, in
addition to about 40,000 tons of wheat
monthly. If the supply of this amount
of foodgrains is guaranteed by the
Centre to West Bengal, we take it
that there will be no reason for panic
or alarm, and prospective hoarders
should také warning that they will
come to grief when all these stocks

from the Centre are placed in the
market,

Coming to the question of hoarding,
there has been some amount of hoard-
ing in West Bengal. That has been
recoghised by the West Bengal Gov-
ernment who are tackling the prob-
lem in right earnest. May I appeal
to the Central Government to induce
the hoarders to bring out their stocks
in the open market by offering suita-
ble prices? That, I understand, was
one of the methods adopted by the
great Food Minister of India, the late
Mr. Kidwai, who, as if by the wave
of a magic wand, solved the food
problem, while at the same time dis-
continuing the system of rationing
and control. We in Bengal, who came

face to face with a devastating
famine in 1943, the dreadful
memories of which still rankle
in our hearts, were thank-

ful to the Government of India for
tiding over the food crisis in 1951 and
1952. (Time bell rings.) Sir, two min-
utes more. We again feel worried and
perturbed. And we feel that if the
Food Minister goes down to West Ben-
gal and can induce the hoarders to
bring out their stocks the apprehended
crisis will never materialise. That is
the hope we are entertaining today.
And 1 take this opportunity of bring-
ing this matter pointedly to his notice,
so that immediate steps can be taken
to bring about the desired result.
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SHRI SONUSING DHANSING
PATIL (Bombay): Mr. Chairman,
Sir, I rise to associate myself with
the Motion of Thanks so ably moved
by my honourable friend, Pandit
Algu Rai Shastri. The Address, to
my mind, is very short and sweet.
It deals with stark realities that are
existing in the country. No
doubt the Address has been ham-
mered by several critics as smacking
of a ring of formality, a spell of un-
reality, and that it does not enthuse
sufficient inspiration in the minds of
the nation and the people. The
critics are men of experience, learn-
ing, and have great social service to
their credit. I cannot assail their
criticism. But if the realities are to
be taken into consideration, then we
have to think whether the President’s
Address gives an impression of a ring
of formality or its tone is sober. It
has to be judged from the various
paragraphs which deal with the ques-
tions in the country. It is a small
Adgdress containing eight pages—there
are thirty paragraphs. It may not
appear as a sort of an election speech
or propaganda speech by the consti-
tutional Head. But it gives a clear
picture as to how the country’s situa-
tion is. According to some critics, it
may not have given the full picture
of the economic conditions prevail-
ing
same, it deals at large with the
various problems that face the coun-

try. One of the serious problems
which has been dealt with-—though
very shortly because the matter is

nothing but a sort of an indication of
the policy of the Government—is the
food situation in the country. The
President’s Address very rightly re-
marked that though it is not alarm-
ing, still it is serious. It is of grave
concern. The economy in the country
is also not very safe. All these are
stark realities which the country
and the leaders of society as we are
in this august House will have to
. face. This august House and also the
several Houses in_the States have
given their approval to the Second
Five Year Plan. It has been approv-
ed and it is already working, though
its first year of progress may be

in the country. But all the ;
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very slow for several reasons beyond

the control of the Government.
However, the food situation in the
country indicates, as the statistics

given by the Ministry of Food and
Agriculture show, that there is a
steady increase in the production and
as such they have sounded a note of
cautious optimism, though it may not
have been appreciated by several
critics, as well as several people in
the country, because of the rising
trend of prices. The rising trend of
prices during the last two or three
months clearly go to show that the
food situation is not satisfactory. I
do not venture to say that it is de~
teriorating, but as somebody has re-
marked, the food situation appears to
be a little grave because of the lack
of purchasing power of the consumer.
In regard to food production there
are three factors. One is the produ-
cer: the other is the non-producer;
and the third is the Government.
The producer in this country is main-
ly the agriculturist. And it is time
to think seriously whether the Union
Parliament—if it wants to justify the

existence and to show that this is
a  democratic House and also
to  justify that  this is not

a museum of political fossils but
it is a real body which gives the lead
to the nation—should have to serious-
ly think whether in this country
agriculture is to be given the pride of
place ahead of industry, because it is
the main industry of the nation.
There is a clear distinction between
agriculture and industry. And as it
has been said by an eminent econo-
mist, there cannot be better industry
unless there is an improved agricul-

ture. An improved agricul-

12 Nooxture needs several factors to

be considered before we
assail the producer in the
country. Fortunately in this House

very many speakers who preceded me
have sponsored the cause of the pro-
ducer, though the producer was not
so much in the picture. The pro-
ducers in this country can be divided
into three categories: those who have
got less than 2 acres of land—they
form the bulk of 55 per cent. of the
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. agriculturists; secondly,
have got less than 1 acre of land—
they are 32 per cent.; the rest are 13
per cent. who have got the majority

~of land in this country, who are con-
sidered to be not active producers,
not tillers of the soil, but who are

. what I may style as the landlords.
Several State Governments have
tackled the problem of land tenures

and land reforms, but one thing re-

mains that in spite of the tenancy
legislation no corresponding liability

is imposed upon the tiller of the soil

to give an average minimum yield to
the nation. The law may have been
- made in favour of the tenants, but
the tenant does not know the corres-
vonding responsibility that he has to
grow more in the interests of the
nation. All men are eaters of food,
and very few of us are producers of
food, and if we look from this angle
then it remains to be seen whether
the producer gets the necessary in-
centive to produce more. Sir, from
my little experience of the rural
areas—I myself am an agriculturist—
I can say that growing of food is
not a paying proposition to the agri-
culturists unless and until the prices
of foodgrains are guaranteed. Ours
is a marginal production, and we
have to see whether this marginal
production is to be stepped up to the
point of self-sufficiency, in which
case we have to see whether the pro-
ducer needs any protection, whether
guarantees can be given as regards
the prices, whether parity of prices
can be maintained for foodgrains
vis-a-vis industrial products. If all
these factors are not seriously taken
into consideration, then, Sir, poverty
in this country will not be liquida-
ted, and unless and until we take
the food problem as the vital problem
of the nation, unless and until it is
considered as the vital problem of
the nation, I think we will be day by
day disappointed in our attempts to
relieve the food situation. The food
situation is becoming grave because
our fast expanding money economy
has put more money in the pocket
of the people. I have no quarrel with
it because the country needs to give
relief to persons who are not well

those who
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placed in life. But this moncy
¢conomy has played havoc among the
rank and file of the various produ-
cers in agriculture, because after all
in India even now more than 75
per cent. of the people depend upon
agriculture, and if there is a great
disparity in income between indus-
trial labour and agricultural labour,,
the agricultural labour has no incen-
tive, the small holder has no incentive
to produce more. Besides, growing
grain, as I said, is not a paying pro-
position and so the balance is tilted
in favour of “cash crops”. Various
State Governments have also abolish-
ed the “Grow More Food” Acts.
Especially in Bombay there was an
Act called the “Grow More Food™
Act of 1952. It laid down certain
restriction on the grower to assign
more land for food production. That.
restriction having been removed now,
the farmer is an individualist in his
crop planning, and he does not care
what crop the country needs but he
cares more for whether the crop is
a paying or economical proposition.
It is a natural human tendency that
unless and until the business is re-
munerative nobody follows it serious-
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ly. The agriculturist faces this
question in that way.
Sir, the other day our revered

Prime Minister made a nationwide
appeal to the people that India should
follow co-operative farming. Sir,
co-operative farming still remains a
dead letter practically though there
have been several eminent persons
who have advocated the cause of co-
operative farming. Dr. Trilok Singh
in this book “Poverty and Social
Change” advocated the cause of co-
operative farming very ably. Captain
S. P. Mohite from Bombay State, who
is a Development Commissioner, has
given much thought to it. The other
day Shri R. K. Patil who led the
Indian delegation to China advocated
it. But it remains a dream. Serious
thought must be given to co-opera-
tive farming. I do not venture to call
the Indian farmer as an incorrigible
individualist, though he follows agri-
culture on individualist lines. The
choice will be between collective:

3 ot .
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farming, co-operative farming
whatever patiern we may desire to
adopt according to our conditions.
India will not go the way the Russians
have gone. We do not want cur-
tailment of individual freedom at the
cost of national experiment in fol-
lowing collectivisation. Our problem
is, we have to create a new life and
inspiration in the producer and give
him sufficient incentive to produce
more food which is the country’s
vital need. Unless and until that
incentive is guaranteed in the form
of prices it is not possible to over-
come this overwhelming problem.
Government has given no doubt cer-
tain protection as far as the cotton
crop is concerned, but there comes
the export policy of the Government.
When the export quotas are fixed the
grower is never consulted, and when
the whole product goes out of his
hands to the middleman, and from
the middleman to the big merchant,
and from the big merchant to the
mills, the agriculturist does not get a
proper return for his toil. So, Sir,
the export policy will have to be re-
vised.

.Sir, I need not dilate on the food
problem very much, but it is the
burning problem of the day, and un-
less and until we adopt some pattern
which is akin to the Chinese pattern,
which is based on voluntary co-opera-
tion, it cannot be solved. I should
not venture to call it compulsion
because co-operation and compulsion,
experts say, do not go hand in hand.
‘But if the country’s need is taken into
consideration and if the leaders feel
that co-operative farming is going to
produce more, then it does not matter
if a gentle compulsion is imposed on
the producers. After all the produ-
cers -are a part and parcel of the
nation, they may be the bulk, but
unless and until they themselves are
brought into adopting more scientific
and improved methods of agriculture,
production will not keep pace with
the rising population which is increas-
ing every year by leaps and bounds,
and the increase is estimated at 50
lakhs per year. The increasing popu-

and |
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lation needs more food, and the sta-
tistics given by the Ministry of Food
do not show more than one per cent.
increase in production, taking the
figures of 1953-54 and 1956-57. If
that is the pace of production, I am
afraid, whether we will ever be able
to cope with the situation which
appears to have gone out of our
hands. Unless and until we rush
food immediately to the several
markets from the import quota or
otherwise, it is not possible for us to
alleviate the situation immediately.

Sir, with these words I resume my
seat.

Surt GANGA SHARAN SINHA
(Bihar): Mr. Chairman, Sir, first of
of all please allow me to seek your
indulgence and of those * Members
who are not in a position to follow
Hindi properly for submitting my
views in this House in Hindi.

ST agRE, Tedfa &1 afe-
W9 wgi 9% § @Aeqr §, a8 6
wF faserme Y 8, & 99 fod ow
wdt g Ag wwEEr | q FHmar
g Ugafa & ghmame & T %7
fegraciea, ddt g€ awat #1 fors o
wfrsr & geaw 7 b g
aifgd \ SuF a@ma & aw Aty
F1 St afearel o7 § I @@ gQ
¥ #) 39 ¥ g o faerdy SrfEd )
§ 78 wven g fF aewfa #1 af9-
WA H FIM FAY FT GO
T qTg & & g1 gar | T FAT
F whpwmew & sarer faamerere O
2Y wwdt & 1 dfew ety & uframo
7 &7 ¥ &9 ST dF aat w1 %
@ grr =ifgg | T e gfedt ¥
w9 § @ar g a1 97 R gy & )
T whoAwer § A7 gar wwar @ fF
a@ zEd g &1 qu fagEadET g,
T st qu faw &, A T wiasy
F geaew ¥ #rg ey femm-fadar &0
SET &% YO FT NI &, 9§ ar Jaar
TE ¥ | AR qTSIT T o AR &
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W g o 7 geqw g & 79 AT
7 GO qII | FE WA HOFTw
FT a7 g9 faarg somg oy § )

& ag wrar g @ & qd
S FHETS § 99 HEF WA g
AT 81 WFAT | O HEATHL &1 TN
qIHTTAE qg0 grar § | aga & aHr
aweay g & fswer gAma guy
g0 Far §, q47 qA9 g1 §, 99
S T T T &7 a6 | FF q9AN
WY B FU9 ¥ 99 99y A7 399 &7
TE FIAT §, AN FEAT GIAT &,
affeafa a7aw qadr 7zdt & o
oY waemtd Y gl § S awerd
LT TqT 9T &1 aF & AT qwdT &
AT IAFT T (FHTAT T T & | oS
qF ST AR R O &7 § faw
FT IT GHEATHT T GHTA AGl &<
at q@ &% w1 T W, FE uF
T AT FIE UF A A gAETHI
T JHIIW Tor F GHdr | A
awertsy ¥ fwa-faw @ §, a8 w@
man g, i o wedfs & gw
gfiae #1 9g7 § I a8 q97 TE
Faar g & FEEr wd ogw
aaeaTe §, WX FEAT QHT aueny
g FRTTed T F I W & | 97
FHEATHT F1 T {77 AR qET A
wrar § | 9@ aw %% g ye-faw
fagat & 9% 5ic @ ¥ fogm T
F1, 39 1fe & A 78 whaw g
T ]

Hmq, a9 a3 A" 1o
B A g TRE A gt @ 9 & A
qATd, TAA ToRE, ST -
AT gAT & & qeedfq &7 a8 wiy-
WY SeId ag F oararew wfyany
FI G A&l 8, & F (499 qgq & |
493 F TH G ¥ G £ ¥ 9
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T &) U avg ¥ 9w av Y, A6
qis 9 7 &7 ARG, FATT RIS(CAT A
F AT A UTT TF A GSATH] FT AT
aga " fa 55] @ wnfew 4,
T o & fag ot 3R gEd AT
g7 §1g g arfgg off ) fFF v
g FGr 78 § 7 favga AemAe
g s s femr-fade &g & 1w
grar § gw wfer & wh § W 9
ag § 9« AGL @ § | MU [
gAY q9T gudt § FfwT gw 7w 97
T g W E ) TR R Wwn §
qr ag g9 AN FE S AL AT E
FAAT FE q7G FTEWI § | TF T[99
HEgw gl 07 F & AR OF I9T H
g9 T ¥ A4 WY, aify = [T
TR & | qF oE @ ¢ e garer
ST FemT € 99 g 99T 99 9,
gfefyr a7 1 T T9FC AT @ 2
St EH &1 Agr & 9T | I8 88 Ty
¥ WY AEggs @ar g, @ifga w@ar
g

TAA q qWA AT, FA AR
F ax § o wow Avma s ¥
T Tl $7 9% & IAe WA aTNE
gAT, WRAA AT | qFE TF qIEvr
T A T W & i A, WA
S.aq | AT F aST A5 § AL 7
TAM@ | F1 S wa (T gE, W
afFat spE g S afwwl 1 asg
¥ g7 few gog oT o, fFe ®IY
qT AT, IEH FWR ASHIAw STaT
FT ST o1 T 39 & (A7 g0 av gwedy
FIFER FT FAT FEAT & IqH S
g T EWT & 1 F A7 W aaA
aear f& 999 &1 S @ 3@ AR
v fro ¥ fow FW R
g, 9 gamg / FW qEl, # A,
F9 aafq foeaare § 1 gaq &1

T W F A § oAy wow R | ow w3 6 5w aw S g g d

L}
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9aF At g A grar gt s
wiagm T |, AR S8t 7
AT & G (eHE TS F, FAT-HHT
. S G | T S T §T § JMAT TG
I 1T fgT T TIAR TR
qeng: TAAAEF AT 9T, aFAfa
FIIFT 9T A1 A fFd) 7 o
Agf @1 7 ) faw-fyw st § P
fa afeferfogt Ff 1 faw faw gt
& o woT Y Gy aay w1 fow
gAY, IET F AT GTFATT 93 T 1
agt aT afragd A Ay gg, FAr
FHal, T TEAT 17, g £ arg,
Afqrar &1 a9 g8 A AT F
43 § o7 & X W FT Amg W
gR ! § qAaT g 5 agg v w6
ITA ¥ {895 arex g7 920+ WIS
IR agl FT revgar &, o i fyat
§ S arrHEw §, 98 39 W) 1 &Y
a1 & fF gama fiad F F agdl
FT T IR 9T AT AT I @I T
SIAT 93al § | AR & quaar § &
g 95 fedr oF @rdf w1 o9 Aft
& 1 7 93T AT A T T 3 T47
gRxFTI T g -
I F QU A JLE ¥ FT qHaT
g & @ @ F1 39 33 ¥ o,
T §I FT HAT IzA ¥ forg, 2w
FA1 35 F 75, § A ¥ aof,
AT A FI9 TH gy § IsMAT A7,
G F 9Ty I F i weg 37 ¥ fag
U FARE | qF 39 AT & N 77
aqaf gar Wy FA R W A
7Z 979 I3 FF 1 7w o 2§, AT
THUF UL § ? w4 wify F 1A 0w,
F o7 F 9 93, F wIEg F AW
¥, FET 30 AT F 7197 9T, whrwiT
AT qF T |

T AN HIX GIFT 998 TgAT
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Fqsr ag § 5 g7 I3 Fr TSTgar I
q15 91T | ;T gAT T wedraan fga
fasg & #7ifF g7 Ay & f& gmm
g wrew gfvfesfas &, =zrzfegw
FAIF 7 ATR A gur &, W
a9 g oy, 37 fgw-fw 2@ a3
€T ZAT | a7 & IF 957 93 9_IE
F 17 G T JAT gAT AR a7 fw
g WETIE W AT &, 99 WeIig W
W et dare F1 dfaw =AY fe
@ Afaw @ Ay fowrar g oar
A HIR JIAE v ogrg A
aTfY &, AT AT T qTHT Srar
T LAk 9fF wgrg ¥ aw WA
rArdy foert & gafem ff gare Aqsac@
FT F9 g1 AAT FqvATfa® At
affr <o AR W Y g @ AN
£ frzar a7 7gr , § 7y STAAT Frgar
g % ga1d aTFI |1 3 o1 & ]
9 WL B AT oA & fAg 1 9«
FT %15 % adf g & wegafa &
qfgATIT  F~-7 IGFT IV, 2,
T SuFT fagraara ) ag HF g 5
frzrar &Y arg 747 T Tifeg, dfET
weq 9% qY&T IrAd ¥, fgmT ¥, s
T A4 F1AT, IS T T AT
FLAT AMEH, TS FAr A0fEd, zar
gt wCAc Tifed o« gt ady =y g€
2 fway g A figor foay &, foad
T Ft A7 Ay fgar fmr & /W F
Tty fraw # fear fmr & 0 ¥R
qIE=d 19T & o9 7 Faar § 5 3w
g &1 wafa F afvowe § 5%
A 78 &1 fRe o 7 gETT F 7 end
39 AR yrfaq w7 AEAT E ) #
=13 fF & F wsdrgar wv wfafesa
FIT & fad WL 3T FT THAT AT FTAH
@ ¥ foad geETe #ww 33T UK
qg FaW QAT IS &Y FFdt g e
&1 sgfaaTa I57 T T | HIT gAIT 8T
q St |azr g ag F% gfeaal T §, AIg7
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w8 ¥ ¢ 5 a8 AR & ar fea &,
IEFT HqF T A& | FFL AT FFET
qIT &, T /A 7 fawm 7 w7 5@
F QTR AT T AT I IAA
qRF w7 NI aga Ww ey & A
¥ Ymar § 5 gar qei niafes
WHT A € 1 3HH FIIOT gAIL [
FTNAT AT aeMTaaTEE o
T AT g AT TS | FAFT AdNGq
Tg AT fF g AWt HT cA gy
AT FY qTE AT A Sr@T, A
NI FT TE FIET T 1 AT Hraen
AT HYT AT FIGEAT 9 74T § 1 37
AT T F GTAT 99 TEAT T=A 27
FY LT F1 G917 T, IqHT gIfera
FE AT T F TG AT FAT FEH T
g1 3T A AT GG A A FT
e fear SRAr g

ZTAX ArE W1 9 TEAT Rt
At & ag & weHr &Y Sifag WA
F1 AT | FAA T HIEHI FAT WO
2, qrY |AEAT ], WA ATedr €, 3%
qMEAT & AR IW TIE ATARIFATHI
FT TF TN G, TF FEE ) Fed
@y fF & 79 51 9% §, uF A9
FY qIH T AGET AT ATHTT Fg
qEET 4 | HF 99 AAAfaE wai
& foafaer 4, o= T ¥ A,
fa-fasr i@l § 14T 984T ¥ ) oqa
arsva grar § f5 gw @ 7=t w5
T A g3 3T &, U g )
T T &, gOTY W19 FT T §57
2, wfw 3w & &% udl F, 9% T
T3, TSR W fagrT a9 o g
¥ Fg UH W & Wl A, Rf &F
fr 17 afsem oo@Et 8, W § &
1T gTF 9T AEl A THA, SRl TS
FET ¥ FIgY AW HAAT AT TG AT
TFS | FA G g § q wAv § Agh
Tgd ¥ ¥ F @A ATS FAET 7 oA

Motion of Thanks on [ 17 MAY 1957)

President’s Address 494

WA RE AT R | 9
WA A T e gferd ag 20
o TT AE Er § Sy gar agt
e T F A Y, G A g
TAT FA AT AGL ¢ | HIT i F AT
qHT gh, 3 @ @ gy owsw
sez1, e #17 fagr &1 ¥ A=
T 7 wa ¢ gt aar afdfeafa § 1 fax
W 39 wfvime § 39 aw@ #1 #18
Seora TG & foF gATdr @ affegfa §
B FT AT g F fFar g &
Sar g T It 91 1 §, ofww 9w
I T AT &7 TS & IqN 3T gHEAT
FT GATI AL VT | g¥ GHET &7
M qE GATH T HIT &9 €T T
FAT GIT | FF AR ARIGE &7 AT
GO K g 9, §F gAT ATiE
ag aww o 5 @ & faeft 9 A
qg AHM TG AN THAT, T A
awfes a2 qwaAd @ 9 wd
9 g9 aS% 9X ! 99 g, g7 gIad
T &, Y AT W, AT AT VEA
gferg 7€t & v SMAA F, wordA
F i g o fagral & @
TG S §, SAFT FAT A TG AT 7
WX gaRT SEd & gefaa T/ g
IR a7 ST & AG GFAT B, A 99
F wrer A7 fgHT AL G R § A
ary et fagra &7 a9 § @ I
e St § 1 gafd @A agy &
TR FT ST 57 W JIHAT FIAT
EA | W AEEA § 5g0 ZeT
S ST SR AT A g A s A
FWA & | TH 9 a¢ Al § A
frm o 9@ o= § AW afr= gg
A 93 G a7 mfad gw | oAme
o gAY e T @ e sha
FT A FH AT & AT I9 qEF
d%Et wadr gAaTez @1 &¢, ffa
g FT ST | @A § q@ @a%
gft & &5 smF < i andr &R avely
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& A 99 qrdr 7 &% wreAr faqwg
FUT 1AM | 5T FHT CF TGIE T
fordY ST 7 ast foFaT AT SEH agA ¥
HTIHT qifas gu | a8 FAT & @I & 7
AR AT F gg FATET YT & 7 & ATQa
g % e &1 sam § a9 9%
arsfeg #% | fawar g zame fan
g9 SqTer 94§ | W | &
ST =Eae § 9% T97 § | §TS qET
TEAT & % & O gwra A grfara
TGl & | 5T qF AWCGE a8 FET FHAT
fF Sggr  fasar vga1 § IR SgH
fa=mr wR &1 gfus § a9 9% IR
Tgafg S wgE #R, AR gER
AT TIT FA ST owEE W,
a8 9 WG F IALT Fgl & 3 7
W9 IqF T § WF g, 5 I4F(
Sad @aR § g, S9 99w wieda
JAX | @ a9 TF 9Tg™ &1 I g
3 ? gway 2 7 AT &7 qfcfeafy
Tg AFM TaT T 95 FL JLHL
& AT WY TR FTE I AG
freem | safem of wg @ ¥ o o8>
SHA JATT FTH| AT(GH, TgS AT
FATT FAT =10gq | A9 g 3w |
ST U FEETAAT W FHAAQT FY WAr
&1 TS &, 39 WIAAT FT 9ES g FTA
=1fed 1
oS gk ¥} 7 ufaww 9g-
faa v & 7dr afer Zgm # mvg
sar 1 ag oE F3r § R
3T ¥ wHl wweard £ wmaw e
AN Y AE awar | gwie dw A
ST AS a9 sfRaEnd) § F o wrw
AT T JUHT S 0 & | A6 E7a%
¥ faame 7Y &, 4 $xa¢ #Y 98 7
g FE-Rmamt #1 A "ty &, Sfe
AW 3w | S afefeafa gaw g
g T8F Fvm g WY AFg F AEA
ATE | AT AT ag g ¥ fw
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A gAR | & A frafza A 4
gt 7€ & AT AqTH AT 7 AT
T E g Ag A ogT & 9 fF
F*Ifel SamuAe gfa 7 ar AT
uFgeRe af s & ey ar @ 7
IgT FTH G W § WX SEh A
IR 51 s W4, qfAw & oWew
FgT fF e ferad) A ey A
FRET T qRIT T FH AG &
SITAATT | BT a9 & S Wy § afwq
A afgd frar gy <grd 1Y @4
9 & @ § 98 &f@] A F@AT 98
Wrg froaaw=mr s 196 I &f5
T & =Frer | g9 aqar &, wfaw q
7% foraar & gft Sy | sy e 93T
foer o arg=e &1 am ot A
ST F, § AT IERT JAT FHA AT
[ET FHAT AT § | GH A5 g TAT
W9 UF GTed 7 a8 w0 (F 95> 99H
§ SrefY Ave &4 5@ F AT Iqy Far
dar grar g1, 3fF 9T 99 9 99
A T @I A7 | AT JTETH T 9T &Y
wrar & fa v & 0 gmfed s
Tgd & AW A G0 & € qx faet
g o § | g afifeafy & 1 o
FfFEl SaauHe Wewe F ufarr
§ oA e & AW w1 oFA0 SO
fog @Wr 2 1§ gAeq & fF oo ¥
g1 ¥ Tifgd AR S| @ AR
oA A& T & | g @R T8
gx Fr ¥ & g feear Swar w7
1 amfgd, 9§ G9d a9 TE el
S wifererar WG 9X wE fT &
amoaT, R ¥ am oo faw
FRS I GO ST ¥ A@T 2 #
aigm & FfE Sawade Siaee
T AR TFRTE o A g
g Fere @ Ul mad g fF ogaew
feear svar ¥ 48 3@ A A AN
i sa f& gaqw faaer fewam afsas
¥ o e atem F oW g
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o Feh TS O 0T | AT ST
ST SFE T FAAT AT
gfads ¥ #1¢ gwn faad F s
qar wTeA g g 6 gg @i ¥ fo
AT IS FSH F1 Tg TF FOAT
& & 1 (Time bell rings.) S
AT wegrs & fag a4y, 98 add qEd
9T ¥ T A WP} | qA qepa
UF FREd A% wdT & F A &9
9 g qOT H AR T @ W
FME ST Soide ¥ qA W
7 gar swqr g 5 s oy &
T FY TN T FT A R

STgt q%F B FT, AETH KT GG
2, g wfmuw & 9gd & QT S
t fo fad fage AR 40 o & I9
feeet & oy gaear & | wfF ma AT
g 9T AT § F AT g aE wA
F qAA 2, GETH F YT g, I8
gequ 3T A1 WAy fawe wwer g
FIT FATE AW @ST § | 98 §qaTA
T AT Ay &, gar fafraw 7@
%’ EGG aﬁ“@%f"’ﬁmm

ST & WO 9T =qar g |

zad 91 Hg d 7 mg & A
ITT Fg AET GFar | FHT g AT § AR
zafem & =0T § &1 AT § | AR
# =g fF oSt A A @9 A
F T @ g e e el &
girqmoor 4 9% 981 § ST 9 W9
faiiw &9 & = & | § WIS TG A
s R aEed €, W AR
FAFET  GUTATT el (AT TAT JT FATA
UE TFS THS g1 ST | AR |
Surt H. D. RAJAH (Madras): Mr.
Chairman, Sir, I read the speech of
the President with considerable atten-
tion and care, but I was wondering

whether it was a catalogue of events
which had appeared in the newspapers
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for the last so many months or a faint
policy statement of the new Govern-
ment that has been set in after the
so-called fair and proper -elections.
Now, Sir, the speech of the President
is naturally expected to give an indi-
cation of the future policy of the
Government. It may not be a cata-
logue of all that they are promising
us, but it ought to be, at least, a small
indication as to what the Government
are proposing to do.

Now, Sir, the point that has to be
considered is what policy we are
going to adumbrate and how the so-
called free and fair elections took
place in this country. I will tell you
a few samples. Certain members of
the Congress Party managed to secure
the indelible ink and started putting
it on fingers of the people in the
villages paying them moneys also and
telling them to go and vote, because
that is = mark which can be distin-
guished. By the time these people
went to the election booth, they were
all turned out, because indelible ink
is placed on the finger of the man
who goes to the booth for exercising
his vote. That is one method which
was adopted by our friends. The other
method of election, which was free,
was that in narrow villages, from
where people had to come and vote,
carts and cars were placed to blockade
the road—an event which prevented
virtually many villagers from coming
to the booth and exercising their votes.
And the third important event which
this free election gave us was that
the police officials went to the various
villages under the pretext of protect-
ing the Ministers who went there as
candidates, and they were frightened
cut of their existence, which enabled
them not to come anywhere near the
booth. This is how we had a free and

Mgr. CHAIRMAN: There are ways
of protesting against these elections.

Surr H. D. RAJAH: Sir, this is an-
other way of protesting against all
indecent actions that have taken place
in this country.
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Then, Sir, I come to the position
with regard to our food which we find
in our President’s speech. What is this
food problem? This is something like
that Circus which is named after an
Englishman, Connaught Circus. We
start from a place and go round and
come back to the same place. For
the past five years this food problem
has been tackled by our Government.
They have said that they have already
solved the problem, and there will be
a time when we will not know what
to do with the surplus food in this
country and how it is going to be given
away to others. But what do we find?
We are mortgaging our assets lock,
stock and barrel to foreigners in order
to feed our own people. How is it
that is happening? There is a cry that
our foreign exchange is dwindling.
Naturally, our foreign exchange will
dwindle because our present Finance
Minister, who was Minister for Com-
merce and Industry, gave import
licences to the extent of Rs, 500 crores.
When he left that office and became
Finance Minister, he has had to equate
it with foreign exchange. When that
is the position, what is the method
that we have to adopt in order to
supplement our foreign exchange?
No country in the world will ever
survive by importing food to feed its
people, if it cannot have enough mate-
rials to export from that country. I
know very well that Britain is defi-
cient in food, but they have got a
highly industralised economy and they
dump their goods on other countries
with a view to getting raw materials
and food from them. But what have
we to export? We can export only
our human beings for slavery to other
countries, People everywhere are
becoming politically conscious and are
struggling for national independence.
But are we really nationalistic? We
have to go into the root of our

" trouble. What is our trouble? The
trouble is that we are in this Com-
monwealth. What is the Common-
wealth? There is nothing in common
and there is no wealth for you. The
linking of your rupee to the sterling
is your basic trouble. Why should
your rupee which is to be backed up
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by the sweat and labour of 360 millions
of your people be tied down to the
sterling of a puny nation? You must
give your own value to your rupee.
Every transaction in this country,
whether it is import or export, is tied
down to the British economy through
the sterling, and you lose roughly
about Rs. 50 crores every year.

The food prices are increasing. Why
are they increasing? The prices are
increasing because the Nasik Press is
turning out too many notes. We have
got more money than we can match
with our production. When that money
goes to the public, naturally prices go
up. There is nothing surprising about
the food prices going up. The increas-
ed note circulation must be equated
by labour, by work, by more activities
in our country. I tell you that food
production can be increased only by
common endeavour. Our food produc-
tion must be increased by co-operative
endeavour. There was what is called
a well subsidy. The Government used
to give Rs. 500 per well. Of this, some
share used to go to the Congress
Members of the Legislatures, some to
the Tehsildars and some to the Deputy
Tehsildars, and only about Rs. 200
used to go to the person concerned. A
person can never dig a well for that
amount. As my friend there was say-
ing, human character—our character—
must be reformed, and you are doing
everything possible to destroy the
ancient culture and character of every
Indian in the country. You are neither
fish, flesh nor red herring. You have
created a situation in the country by
which every honest man is made dis-
honest, every decent man is made
indecent, and every proper man is
made improper. You have created a
situation by which.....

Kazi KARIMUDDIN (Bombay):
You have created that situation.

Surr H. D. RAJAH: I am following
the parliamentary method of addres-
sing you. I cannot address this Mem-
ber or that Member. We have to go
into the fundamentals of our position
and we have to see how our people
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are to be regimented, galvanised, for
producing more food. This Govern-
ment is a party Government. You do
not consult the Opposition on every
issue of importance, Today, you are
more or less a totalitarian State. You
are exploiting the past name of the
Congress which Mahatma Gandhi
asked you to dissolve. You have not
done so. You are trading on that posi-
tion. You go to the electorate and
say, “Vote for the Congress”. The
‘Congress means what? So long as this
thing goes on, no Opposition can
spring up in this country.

‘There is a planned method of
developing the country, but that is not
to be. You are tied down to the apron
strings of the British damsel who
refuses to release you from her
clutches. If you want to see that
economically you become independent,
you create a value, a self-respecting
+alue, for your own rupee. This alone
will enable you to conserve your
wealth. Plug all the foreign profits
which are drained away from this
country, as that is a drain on our
foreign exchange. The import and
export business of this country, you
Indianise. I will not say ‘nationalise
it’, because I know what has happened
t0 your nationalisation of the insur-
ance business. Sir, we had an insur-
ance business which was built up by
patriotic pioneers in the country over
100 years. Now in one year you have
destroyed this business. Rs. 70 crores
is the loss in business compared with
the figures of the previous year.

Mr. CHAIRMAN: You said that you
wanted to give some positive sugges-
tions.

Surr H. D. RAJAH: I can give posi-
tive suggestions only after I have
thoroughly exposed their present
policies. You do not tamper with
things like that. Before you adumb-
rate your policies, consult the repre-
sentatives of the other groups also.
‘When you take people into your con-
fidence, there will be more hearty co-
eoperation, co-operation of a funda-
mental nature, co-operation which will
contribute to the prosperity of the
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country. Now, the Communists are
trying to nationalise the {ea industry.
I know how the tea industry is virtu-
ally in the hands of the Britishers in
this country. I know how much money
is being taken away from the country.
What is the fun of your political
independence if you cannot use it? It
should be properly implemented in
such a way that your political inde-
pendence is used for the benefit of
Indians. Nowhere in the world have I
seen a country’s import and export
trade being controlled by foreigners.
You can see that only here. Nowhere
in the world have I seen the interests
of the nationals being subordinated to
the interests of the foreigners. We
see it only here. Take the question of
giving advertisements of the Govern-
ment to foreign agencies, and
Dr. Keskar refuses to agree to the
suggestion made by us. Take the
people into your confidence and you
will find that things are not as you
find them to be.

Now, Sir, we have got two Ordi-
nances which were promulgated. The
life  insurance employees were
clamouring that they must be given
an equitable wage. Government re-
fused, and they went to the court. The
High Court was in favour of the em-
ployees. Hardly had the ink dried on
the judgment than the Government
came out with an Ordinance. An
Ordinance......

Kazi KARIMUDDIN: Sir, can any-
body drink water in the House?

Surt H. D. RAJAH: An Ordinance
came out telling that that particular
section affecting the employees s
amended. There was another law
court decision regarding workers com-
pensation in the event of retrenchment
or total closure of a business firm.
Hardly the ink on the paper dried,
there was another Ordinance. What
does it indicate? Does it indicate the
rule of law in this country or the rule
of dictatorship? Does it indicate that
with regard to the interests which are
pertaining to Government, which is a
people’s Government, there must be
one particular law and with regard
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to the interests of individuals, there
must be another particular law? Is it
a position that anybody can accept?
Should they not give some considera-
tion and respect for judgments issued
by learned men who are appointed as
Judges by you in courts? Should you
not give respect to courts, but I am
not surprised because my friend the
Finance Minister has been going round
in the country and talking: “The
courts are mgainst me, the Constitu-
tion is against me, and all of you are
against me and 1 want to run the
Government as I please”. When that
is the attitude prevalent in the high
Ministerial circles, how is it possible
for you to create a situation whereby
people can well develop a democratic
concept. (Time bell rings) and co-
operate with the endeavours of the
Government and make their Plans
successful?

Being a disciplined man, I obey
your orders and sit down.
Dr. P. V. KANE (Nominated):

Mr. Chairman, Sir, in the beginning
I had not any intention to speak on
this Address of the President but
having been here since yesterday, I
find that there are certain matters
which have not been dealt with by a
number of people.

[MRr. DEPUTY CHAIRMAN in the Chair.)

I am speaking on this only as an
independent person because I repre-
sent nobody. I am a nominated Mem-
ber, but having been in Bombay for
sixty years in different capacitics
either as a feacher or professor or a
lawyer and as a person participating
in numerous institutions, I may say
that in Maharashtra and Bombay I
know thousands of people; and,
therefore, I am only voicing what
people, when I speak to them, say
about the composite State of Bombay.

I do not want really to open up
the discussions upon the report of the
States Reorganisation Commission.
That is done. After that there are
now 13 unilingual States created.
‘Whatever the learned gentlemen that
drafted the report might have said,
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this is an accomplished fact that out
of 14 States, 13 are unilingual and
the only State which is composite so:
far as languages are concerned is the
State of Bombay. Now, many people-
in Gujarat are not satisfied with the
composite State  stretching from
Kutch right down to Nagpur and
again right down to Kolhapur. Simi-
larly, numerous Maharashtrians are
not pleased with the prospect of their
being yoked together with the diffe-
rent people. They want a Samyukta
Maharashtra with Bombay as capital.
These are the different view-points
and I am going to say why people feel
like this and whether their feelings
and views should not be considered
by those in authority. That is the
question.

As regards the composite State, the
persons in high places have been tell-
ing us that this may be a bitter pill,.
but it has to be swallowed because of’
the great benefits that such a com-
posite State will confer and because
of the requirements of unity and
gsecurity of the whole of India. So
far as I know, these are the only two
grounds that are put forward and
trotted out in season and out of season
for such a composite State. Now, the
Maharashtrians feel that they have
been seriously discriminated against.
They also feel that insult has been
added to injury. Whether they are
right or wrong is not the question.
There is a large body of people feeling
like that and it is for the authorities
to consider their position—the posi-
tion of the people and their own posi-
tion. Let us look into these matters.
I have often tried to put forward this
view of our leaders before the people—
high and low, rich and poor, but even
the lowest and most illiterate people
are not willing to listen to this. They
say that this is a camouflage. They are
not satisfied about the honesty of these
two or three purposes that are put
forward. There is something else
which they are not putting forward
plainly. That is what they feel. They
say that if really composite States are
such good things, why Andhra was
separated from Madras. Madras woulc
have been an ideal example of :
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multi-lingual State with four different
languages. There are now four

States—Andhra is separated from
Madras, there is Kerala and again now
Mysore, and parts of Bombay also
have been added to it. So we can’t
satisfy them. Let the Congressmen
dare go and address them. Nobody
will listen to them. I am telling you
that in Bombay there are wadis......

Surr DEOKINANDAN NARAYAN
(Bombay): Who told you? I have
addressed so many meetings in Maha-
rashira,

(Interruptions.)

Dr. P. V. KANE: 1 am talking of
Bombay first. I will come to Maha-
rashtra later. I say that in Bombay
there are wadis or wards. There they
have put down plates ‘No Congress-
man should come to address’. Barbers
and dhobis have put down this.
Remember, rightly or wrongly they
feel ‘Why should Maharashtra be
selected if it is such a good thing’?
“They ask another question, apart from
Andhra, With a great deal of fan-
fare—popular memory is brief but you
may remember that—there was a kite-
flying that Bihar and Bengal should
be joined together. What happened?
OFf course, everybody said ‘Yes, it is a
~very good idea’. The first bye-election
went against the Congress and the
Chief Minister of Bengal took an
opportunity of that and he tor-
pedoed the whole idea and slid
back. Then, they ask another
guestion. If Parliament thought in
their wisdom that a composite State
was the best when they were
deciding the fate of Maharashira
and Gujarat, why did they not impose
a composite State of Bihar and Bengal?
It was the same Parliament and they
could have done it. If they can, with-
out consulting the people who were
principally affected, without anything
being placed before them, jump at
once to this, why did they not take
another jump? There is no answer.
Let anybody answer this after me.
There is no answer. I{ is something
which is secref and which they are
not able to say. The feeling is that
true things are not brought out. So,
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you must take care of that. These
are questions asked not only from
Congressmen—of course, they will
always be asked, particularly, in
Bombay and even in Maharashtm.
These are the questions asked. If it
is good for Bombay—and people from
Bihar and Bengal must have joined
in passing this—why did they not do
it for themselves? Probably, because
as the great poet Kalidas says:

weRfy 937@ e geamg o

1t was only the Maharastrians who
were affected and so they did not
bother about it, but what about them-
selves? There must have been at least
100 representatives from Bihar and
Bengna), if not more, in the Lok Sabha.

I am not sure how many, perhaps
more; but then our leaders tell us
that this is not the proper method.
In Bombay there were riots and there
were riots also in Gujarat. Viclence
is very bad. I admit that and every-
body admits that, but then there is the
democratic method, We are told that
there is only this democratic method.
There is no referendum or calling
back—it is not a method—but the only
method is to throw out the ruling
party at the time of new elections.
That is the only method, so far as I
see, provided in the Constitution.
Very good. There were the elections
and in the principal part of Maha-
rashtra, from Khandesh right down to
Kolhapur, the Congress suffered a
terrific defeat. It was fought on this
very Samyukta Maharashtra issue,
and in certain districts of that part of
Maharashtra, not a single Congress
candidate was elected and some had
to forfeit their deposits. Congressmen
who had worked for years and years
in this House lost their deposits. Is
there any other method that can show
the feelings of the people? This is
the only method. Then came the
municipal elections of Bombay, What
happened there? The Congress which
was denominating for about 19 years,-
I may not be quite correct about the
years—for many years, has been
defeated and it is now a minority party
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there, What does it show? So far as
Bombay city is concerned, the verdict
of the people is that they want
Samyukta Maharashtra. The elections
were fought only on that issue. Now,
are you prepared—that is the question
asked of the leaders—to accept this
verdict or not? You will find that this
thing has been by-passed in the Presi-
dent’s Address. In paragraph 13, there
is a reference simply, “Conseguent on
the reorganisation of the State, Advi-
sory Committees have been set up”
and so on. What is Government's
position about this sensitive point?
That is not shown anywhere and,
therefore, this question has to be
raised. This is democracy and it means
Government of the people, by the
people and for the people, either lite-
rate or illiterate, high or low, every-
body. That is the verdict so far as
Bombay city is concerned; the verdict
given is also against the Congress so
far as a large portion of the old
Maharashtra is concerned, almost the
whole of Maharashtra.

My point is, what are you going to
do? You cannot always be abusing
people and calling them names, hurl-
ing at them words such as linguism,
provincialism, casteism and all that.
That has been repeated ad nauseum.
In reply, we would say that there is
corruption, there is inefficiency and so
on. It is no use merely abusing each
other. We must find out how to build
up, out of this particular rout, co-
operation. So far as I can see, there
is no stir in the persons who are in
authority; they seem to take it com-
placently. That is what appears to
me, an observer who belongs to no
party. The Congress Members from
Maharashtra and other places may say
something in private meetings but in
this House they dare not say what 1
am saying.

Severar How. MEMBERS: Question.

Dr. P. V. KANE: Even if they feel
what I am saying, they are bound by
the party discipline.  Therefore, I
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have to raise this particular question
in my individual capacity. One more
question that people ask is this: If a
composite State was such a good thing,.
why did Government, in the original
Bill, have three States, Gujarat,
Bombay City and Maharashtra? That
was Government’s own idea and
somehow or other this was given up:
and a new surprige was sprung on Uus.
This was Government's own idea and
at that time they were not led by
considerations of linguism or provin-
cialism or anything of that kind. They
did so in their wisdom and this was
changed later on. So, don’t abuse
people by calling them names and say”
that they have been =ffected by’
linguism. You have yourself been.
affected. If you do not accede to.
public opinion, you will be exemplify-
ing what Lord Acton said, “Power
corrupts and absolute power corrupts.
absolutely”. That may be the thing:
that we will have to say about you.
I was once called in joke as a desha
drohi. I said, “I am a thorough Maha-
rashtrian but I do not want you at.
all’ and he said, “You are a desha
drohi”. If this epithet applies to me,
it would =pply to all the great people
who put forward that old Bill having
three States. So, there is no use abus-
ing each other. You must try to find
ocut what the other man feels and
then act.

As my time is short. I shall men-
tion one or two matters and then

sit down. Do not suppose that
anybody has the monopoly of’
wisdom in the first place, and
do not suppose that because you

are in power today, you will be in
power for five years more or after
five years. Our Constitution provides
for the throwing out of this Govern-
ment. There is no sedition in saying
that this Government is bad and that
it must be thrown out. There is no
sedition because that is provided for
in the Constitution itself. It is not like
the British Government saying, “If is
a Government established by law and
whoever shall create disaffection is to
be charged with sedition and con-
victed”. That is not the law now. We
can always preach that this Govern-
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ment is bad on account of these things
and that, therefore, it ought to be
thrown out. You have to consider this
particular issue. I may give one good
example. The Constitution allows us
perfect freedom of expression and per-
fect freedom of press. All that the
Government can do, and very often it
does, is to call upon the pressmen,
owners, editors, and others—to haul
“them up—and ask them to deposit a
certain sum of money. Apart from
this, they can always write anything
that they like. Therefore, you cannot
keep this sore festering =all the time.
You must make a good gesture and
you must try to conciliate people who
have been very much wounded by
the action of those in authority. I
will give you one example. Now, in
the last Great War, Britain won by
the drive, the courage and the
resourcefulness of Churchill. The
moment the War ended, the populace
thought that Churchill was good for
a war but for the problems of peace,
after the devastating Great War, he
was useless and so they threw him
out. They threw out the Conservatives
and brought in Labour. That lesson
has to be remembered here also. Even
the British Government which was so
powerful, on account of the agitation
in Bengal wabout partition, had to
bring the King and get the partition
cancelled and annulled in 1911. So, do
not suppose that these things are
settled facts, unalterable facts. Noth-
ing is unalterable in the world and
the sooner it is altered, if it is really
festering, the better it is.

Next, I come to Belgaum city. Here
also, the only Samyukta Maharashtra
candidate won against a candidate of
the Congress. These people came here
and they were told by persons in
authority that Zonal Councils were
going to be set up and that they
should place their case before those
Councils. In spite of this, the Chief
Minister of Mysore says that Belgaum
is part of Mysore and that it shall
remain so. If it had been a court of
law, that man would have been
hauled up for contempt of court but
there is no contempt of the Zonal
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Council and, therefore, he can say
whatever he likes. My only submis-
sion is this: Remember that these
things are there. You want co-opera-
tion and you want concerted efforts
by each and everyone. You want con-
certed effort by which the energies of
all people will be directed in the
channels of prosperity, food produc-
tion, industrialisation and so on, but
as long as this festering thing is there
in the case of three crores of people,
in the case of many of them at least,
it will not do good. It is no use
preaching to them also and asking
them to forget whatever has been done
as whatever has been done cannot be
undone. They say that it must be done
and such things have been done. If
you want real co-operation, then you
must try to co-operate. A person has
a right to vote even if he finds some
persons wrong because you have
given the right to every man over
21 years provided he is not a mad
man. There may be anything in his
mind, rotten eggs or potatoes, that
does not matter; but you have given
him a right to vote and he is entitled
to vote as he thinks fit. If he has done
so, you must not grumble and call him
names. You must try to understand
his position and take such measures
as will bring him round to the great
cause for which we have girded up
our loins. Merely girding up our loins
will not do; you must have the co-
operation of the others also.

I do not think I should take more
time; it is nearly up and I do not want
the bell to be rung. With these
remarks, I pray to those in authority
to do the right thing. If is not my
individual idea. I have spoken with
hundreds, perhaps thousands, in
Bombay city and also outside because
I am connected with hundreds of

people outside also as my clients,
comrades and so on. This
1 P.M. is the thing that matters.

They say, ‘“we have been
discriminated; we have been insulted
and we are called names when others
are more deserving of those names”.
Sir, this is all that I have to say.
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Surr JASWANT SINGH (Rajas-
than): Mr. Deputy Chairman, Sir, the
President’s Address has been domi-
nated, as far as our internal affairs
are concerned, by the food situation
in the country, and in the short time
at my disposal 1 would also like to
say a few words on this subject. The
President’s Address says in regard to
the food position as follows:

“While food production has
increased, and the increases have
been maintained,..... we have a
considerable way to go before our
country becomes fully self-sufficient
in food. Intensive efforts have
increased food production and
improved crop prospects.”

Sir, in order to understand the
Government’s food policy we have to
80 back to some years. Soon after the
couniry attained independence and
the Congress Government assumed
power they realised that the food pro-

lem has to be given very serious
consideration and for this purpose
they appointed senior most Ministers
to be in charge of this portfoclio. The
first Minister was our present Presi-
dent, Dr. Rajendra Prasad. He was
followed by Shri Jairamdas Daulatram
and thea by Mr. Munshi. All these
big Ministers could not be very
successful as far as food production
was concerned. Eventually, Shri Rafi
Ahmed Kidwai was put in charge of
this portfolio and his imagination,
ability and push proved that this pro-
blem was not insoluble, but that if
this question could be tackled with
imagination and foresight, it could be
solved. But it was the misfortune of
the country that Shri Kidwai is not
with us and we have fallen into the
same position. Now, Sir, we rely more
and more on statistics than on the
realities of the situation. When the
First Five Year Plan was brought into
being, the main emphasis was laid on
food production and quite rightly too
and we had the river valley projects,
dams, hydro-electric schemes, com-
munity projects and so on with a view
to increasing food production in the
country. Now, if we see the statistics
of the various State Governments and
also of the Centre about the acreage

i
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brought under cultivation and if we
go deep into this matter we will find
that according to the calculations
given by the various State Govern-
ments and the Centre the acreage
brought under cultivation is many
times more than the total cultivable
area in India. In spite of that what
have we been seeing? We have been
seeing that as far @as this food pro-
blem is concerned, we are far away
from meeting all our requirements.
Not only that, but some of the Gov-
ernment spokesmen, responsible for
this matter, have been saying that the
First Five Year Plan had been
successful in increasing food pro-

duction in the country +to a
very great extent; they  were
even planning as to how best

the extra food could be exported so
that we would be able to get our
hard-pressed foreign exchange more
easily. But in fact the position has
been just the reverse. Soon after the
Congress Government assumed power
it was forecast that by 1952-53 the
country would be self-sufficient in the
matter of food. Then came the First
Five Year Plan and we were assured
that more food had been produced.
And, as I said, if we analyse the
statistics of the varicus States and the
Centre we will find that more
acreage has been brought under culti-
vation than what is actually available
in India. The Second Five Year Plan,
of course, lays emphasis on industria-
lisation, Originally, it was estimated
that under the Second Plan there
would be a 25 per cent. increase in
food production but the Prime Minis~
ter insisted that a 25 per cent. increase
was not sufficient and that it should
be something like 40 per cent. Last
year, at the Food Ministers’ Confer-
ence at Mussoorie they wanted more
funds in order to ensure a 40 per cent.
increase but the Prime Minister put
his foot down saying that not a single
pie would be given but that the 40
per cent. increase would have to be
achieved. Sir, it is not as if by a magic
wand these things could be achieved.

Sir, if we examine the wvarious
measures taken for this food produc-
tion, we see that for the Grow More
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Food campaigns and other things,
fakhs and lakhs, I should say, crores
-and crores of rupees have been given
{0 the various States. Various amounts
“have been advanced to them for the
purpose of bringing more acreage
under cultivation but all this money
has not been properly utilised, and
if we go
.deeply we will see that large sums of
money were advanced for developing
mechanised farming but that money

was spent on other purposes; similarly !

for wells some money was advanced
but it was not spent for that purpose.
Therefore, it is quite natural that the
situation in regard to food production
should be what it is.

Now, what is the present position?
We have been told by the Food Minis-
try that the production has actually
increased, and in the statement which
the Food Minister made here, very
cleverly only the average production
has been shown but if we go into the
figures of actual production, we will
see that actually the food production
has been on the decline. Sir, in the
month of March a White Paper was
issued by the Food Ministry in which
‘the figures of actual production were
-given and here I would like to quote
a few figures which they had given.
According to that White Paper, in
"1953-54 the production of foodgrains
-was 68 million tons; in 1954-55 it was
66'5 million tons. From 68 million
~tons it came down to 66-5 million tons.
Then, in 1955-56 it came down to 63:¢
-million tons. These figures show that
-actually for the last so many years
the food production has been on the
-decline. It is true that in the year
1956-57, food production has slightly
-risen from the previous two years.
Now, if we take the question of rice,
we have employed many methods of
‘higher production, fertilizers, Japanese
method of cultivation, etc. But in the
-case of rice also, the crop yield from
the year 1953-54 is only -3 million
more—which can hardly be an increase
whatsoever, In addition to this, if we
.again see the statistics of the Food
Ministry, we will see that availability
«of foodgrains per capita does not show
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any rise, while demand per capita is
increasing, because the population is
growing. Then, also, the capacity to
eat more is increasing. And, therefore,
per capita availability of fodgrains
does not show any rise whatsoever,
as compared to the demand per capita
which is increasing every day. It is,
therefore, unfortunate that food pro-
duction continues to be the weakest
spot in our planning.

The President’s reference to food
production does not take into account
the full gravity of the present situa-
tion. The target of self-sufficiency,
therefore, is as far as ever. It is also
ironical that the facts and figures show
that there 1is something radically
wrong with the Government’s apprai-
sal of the food situation. They insist
on claiming that there is increase in
production. In that case, people are
entitled to ask why scarcity has begun
to manifest itself in several parts of
the country? In our country there are
several parts which are generally sur-
plus. Take the case of Rajasthan. The
Bikaner division or the former
Bikaner State has always been surplus
and the prices, as far as Rajasthan
was concerned, were the lowest in the
former Bikaner State. Now, in the
Bikaner division of Rajasthan, that
part which is the granary of Rajas-
than, the prices have soared so high
that it has gone beyond the means of
a very large number of people. It
cannot be understood why this is all
happening. It is not only in one or
two places. Well, we know, we have
just been told by several of our friends
about the situation in Bengal and
Bihar. But in the other parts which
are generally surplus areas, we under-
stand that the prices have soared very
high. The Government have taken
certain steps. In the last session and
previous session also, when the food
situation was getting out of control
and the Food Minister was cornered
during Question Hour or otherwise,
he said he was taking steps to see
that the prices would come down. The
banks were asked not to advance
money and other steps were taken.
But all these steps have proved futile.
When the Food Minister made a state-
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[Shri Jaswant Singh.]

ment in this House the other day to
clear his position, we had expected
some positive indication of Govern-
ment’s ability to deal with the pro-
blem of rising food prices, but the
Food Minister’s statement brings us
only cold comfort. Whatever may be
the position, actually the stark fact
remains that food has become very
dear. It has become scarce. It is get-
ting beyond the means of a very large
section of the people to buy food and
in some parts of the country the situa-
tion is getting even beyond control,
and it becomes apparent that the Food
Ministry is unequal to the task that
they are expected to perform. In
short, the Minister for Food and Agri-
culture has been more at pains in
puting a gloss over unpleasant facts
than in suggesting remedial actions,
To a certain extent it is heartening—
and we are thankful fo him for this—
that in his statement he has said that
he is making certain arrangements to
rush food supplies to scarcity areas
and also to tighten up distribution of
stocks. But this does not give us the
right appraisal of the food situation.
He has also in his statement said that
he is appointing a high-powered com-
mittee. It cannot be understood. On
the one hand, he does not think the
situation is as bad. On the other hand,
he is thinking of appointing a high-
powered committee. What will this
high-powered committe do, if the
situation is not very serious? So, from
the very beginning up till now, if we
go into the food policy adopted by
the Government, and the facts and
figures which they have produced
from time to time, and the facts and
figures given in the statement of the
Food Minister presentied to the House
fwo days ago, it will show that the
Government have not been able to
cope with the situation. Not only that,
the task is far too big for them. And,
therefore, if the country has to be
saved and the people have to have
confidence in the Government, some
drastic steps have to be taken. The
Government have also to see that their
policy on food has to be changed
drastically before the situation goes
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out of their control. From this it
appears to me and to many of the
people who think likewise that in
regard to the food policy, the Gov-
ernment’s policy has not been a
success and much remains to be done.

I would now only—in view of the
shortness of time—say one or two
words in regard to foreign policy. Sir,
it is admitted on all hands that because
of the personality of our Prime Minis-
ter, as far as the other countries are:
concerned, the foreign policy has met
with some success, and it is a matter
of pride that the voice of our country
is heard in the comity of nations. But
in regard to the foreign policy, as
far as it relates to our national-
interests, we have not been able to-
appreciate during the last seven or-
eight years that we have met with any
success. Take the question of Pakistan.
Take the question of the people of"
Indian origin in Ceylon or in South
Africa, or our sphere of influence in.
Nepal or in Tibet. Take even the case-
of the French possessions which have-
been handed over f{o us. Even now-
there is bitterness on this score. It.
has not met with success, and some-~
thing has to be done about safeguard-
ing our national interests.

Eventually, Sir, one word about.
Goa. Much has been said about this
question by other Members, but I
would only submit one or two
remarks. I have also read the state-
ment of the Prime Minister made in
the Lok Sabha yesterday in the
papers. The more we read that state-
ment and the views of the Government
the more it goes beyond our compre-
hension as to where the Government
stands so far as thig question of Goa
and our national interests and our
foreign policy are (oncerned. The
more we think about it the more we
feel that this international phobia has-
caught hold of us to such a degree
that we are even afraid of our own
shadow to tackle with the national
interests in our foreign policy. The
position of Portugal is absolutely clear.
They have made their position so-
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elear. 'They say that “you treat us
either as your neighbours, or fight
with us and turn us out because you
are a .nuch bigger nation, or just
ignore us. Beyond these three posi-
tions we are not going to listen to
you. You choose whichever you like”.
Their position has been made so clear
that there is no ambiguity about it
whatsoever. Even then we are hesitat-
ing and wvacillating and we do not
know what infernational consequences
may follow if we assert our right. In
the last session in the month of March
the Prime Minister said that before
long he would take some steps by
which this problem would be solved
and he would also take the Opposi-
tion into confidence. Speaking in this
House he moderated his statement to
say that the hon. Members may not
expect something miraculous to hap-
pen but some steps will be taken.
Since then nothing has happened,
though during all these past years,
every year, the President’s Address
has been making mention of Goa.
This year for some reason or other
no mention is made of Goa, Naturally,
hon. Members are very anxious that
in view of the declared policy of
Portugal on this issue and in spite of
the promises made by the Prime
Minister nothing really has been done.
Now the Prime Minister says in the
Lok Sabha that within this month he
will do something, he will consult the
Opposition and steps will be taken in
consonance with our policy. We fail
to understand what is the Govern-
ment’s foreign policy as far as our
national interests are concerned. If
that is so in regard to Goa, we can
see that in the near future or in the
foreseeable future we can never get
back our territory, which is Goa, if
this policy is followed. Therefore, Sir,
I would submit that in regard to our
national interests the foreign policy
of the Government has been defective
and it has not been in our interest.

With these words, Sir, I resume my
seat.

=t dto gAo TERIW  (TFas)
JIENMTT HEIRd, HA 9gd 9q g

/
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@1 g % memy g qret S | et
F oiATaw 93 ST gEE F1 S
@l g 9 T GWYA FXA & g &
@t g g |

7g T T3 G A A 2 o
A # FAT =G AE ¥ S T
MR FH 7 AR F@ F wfafe,
R AR SRRl A FME F FEAQ
FAT §S | TGF TF 97 |/ Frfaeet
T, ST ATHATEY TX ALET T80 @,
T € AT | Jg @ g7 O |
TEAT ATMME | TF NeW wwgfaeel ¥
T | AT 98 & Fad @@ TGl g
@ g% & o AF F w9 F mi a8
geag o1 AT § 6 A mve 9Ee
# e et § AT Fwgfaeei #1
gl SR | | 98 € fE sme @
arg FfaEEl FY gHAT W1 S,
QY qIARTATST I H AT &Y @Y & |
IreATfe agiey, 3 ¥ fgg % fag
fewmaEr & v & fag, ag qvaewreTSi
TF a9 GO JI9 8 1 g9 gEifea
qrEY @A AIfed, "reEr =nfgd
AR q GEFEEH Ggdm & fag
T F AT |

UF T A Ay faars qaqr
ZgL qH I FT AT Q& &Y @ ]
f for@ #1 s @ik gER SuEw
F AN wEET I aFd § | afew,
SAEwITNT TG F W agd o
® & AR T w9gy, AW A
qEg Aot F AT T FTHEA! FET
F OFET FET T ) AR @& FY
afm R w7 1 @ & AR
g9 ¢ W& | 39 g | T AWl
% foor & {5 g g, o &t ATEr
aTa & | FEfTe 9l AR gE) SuEd
&F oW 9z framT Y wEET Se
FITT F & T9 & FT F ? TG
Y A A AT AR AT ¥ e
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He F1 3G Th SATH AT AT T (H
S @ TEAHE AT HIL A SAa -
ooy gl & WA fEfre G )
I T TAOT AW AT FEIT AGH &
R T qF AT & 7 § O A
e g5 & 98 v 7 gRiv

ITEATIE FEIEY, FATL TCE-A4T,
qfeq SARTE A€ q W AR A
Fg1 2 % g§ S7ar & S{raw g9
B =1fgd, A § ofawax av
| A1MgT | I W WY FFT
i fonelt aEFTT & #E1 AT g FHE-
“FRITH T HTO AT O A &Y AT
arfed | 98 A19 a1 TET § A TG AT
& o 7wz iar § BF ae &
Y S-S THAX I &, I FI qHedTg
ST w9 ffmr ggma d @ F a9
R w® T E )\ IAN & A afew W
uw Off § @8 W&\ gy sEm
-gHTaTar auTe &1 fAatr & §
AT TF AT A AW A4G S
-~qE #wT A WA A @ 9
L F T TAFETLC AT S A a8
o § @i—ag affeafs St
dz% ¥ worr @ A1 ATy g g )
g 3T % SAW AT AR

AR 2T FT g 98 § & sanar-
qT AR el § WA a8 | dfea
St area w7y § R e
AT FH N Y AT AT | FqET
AU 78 e AR 39 w7 oeE-
AR geEr AR | gArwd sy
AT WY T H WA g, ST A0
greq guTAr ATfed | & gl |
& & & T N g1 g e |
qgT WL AW A0 A @A & W TGl
AT FQ § | ST W@y,
F oT & M FIAT Argar g €
afeqat o § 98 @ faoedt 7 78,
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FEAFAT, TFTS FT F WY & | Srgi g
T § ST SRl 9% WYFIR A g
gard & fagd wifra w5 =ifgg

gark st gfoa W€ arvuw €, 99
F1 grard <f@d | ot aw 99 Ay afeaat
T A aTgR T TR WA W g
TAIRE q ATFERT WEIRHAT A A
&, % A & fa= # serRgar s
g, fw a2 & wiEt # ag weqwEn
B oF &7 & fars v ) fareges
FreE A fagres wifew & e
g g ofed, 3q 9 «% Fariaar
T & St A & fasg § feay
w3 F o 1 o gEr gm0 qw
T g A ¥ faw 7 g ol a9y
TN & 1 o9 gHIY ey, FAT
AT & Ty faan fewmd @i §
9g} &, 1§ &7 & WY ;T FT FEA
Tifed | g9 AT Ol & 7 o9 qw
EAT AITF g Tgl gUr a9 aF
AT THIS AW Ag0 98 GHAT | 9
¥ o 9 a7 <Y a1 W ¥ AOHT T@AT
qTEaT § | EfRs Wi ®v e faery
ifgd #X ST gourE ¥ fag qrey,
AT AT Hleargas g qod fqem
T1fed | gAR FR0 AT FAT OF O
et =mfed | aE-adt wfusw Al
HIT FAw AT sarer fa= grgta
faert =fed | 97 7 ¥ A el
F1 UNET HIX TAMA JHH F7 AT
Frfr s AnfEd )

AT wERA, AF A feges
FEEH &F WIEA B Ag w0 § w5 F
HTHL & 99 FET 7 89 T | gAR
W AT UF Ffoq I79 AfTH 7 2 )
g AT gH T A | 78 AT F
TET AT FTET A qALIATHT &1 -
a1 7 & wmwiga fwar 91 1 a8 T
=g A& & | 98 gHR AW ¥ fog um
T & | HOTA AIZAT B 9T A 7

/
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gaar fewradt a@fem #ik wgeR
wiEAl e e w3 met
foefy gy =nfed + e R
FA2 ¥ Q0 &7 H A e 7] | 98
FAN §, T HIT AERA AIEAT X
WA | EEE OAEAl A A9 Wy
wEr fwe w1 sqamar faded
ATRIAT hT GRT S9M1 98T ) 39
WO FT AT F WIT weqAl FT AT
AT g |

[THE ViceE-CHAIRMAN (SHRT R. P.

Tamra in the Chair]
qF wRaT gar g fF ogwi aga ¥
AT AN 3 O AL TRIRT HT ;G e
q wifier 21 § WL o avy S99
w9 ¥ fog Ffwa & 7@, ey
gHTY WIS &1 GMEST g1 | THT U
qEET T WM TS gFR ® gl
AT AT T AT qF ST g | T8 AT 1A
frama fenfas @ wa ¥ farg
99 W & | OF afqq WE F A K
qar &1 =rean g fwfes o &
AR S wegl ¥ o w=gr &
AT T 39 TS § AT aFdl
g, A ATTAT WX AWET @l F
HEAW ¥ gH 39 TS § AT F 91
| TR0 AT gAY amr W a8
ST | g 39 AT A e ¥ aed
q o s Tsa FEm g g $9
d gaR FOGr AE qAG § A
g T § AR FE R WENE A
A3 1Y FT TF 3 | STTETE Wgied,
T QU W g v g afaa gt
F1 ga 39 fGATT 5w 7 gER qmsi
LT FT AT FT | gt o
ST FT AT AR g0 90 @8, ST
F gaedt 59 & fod gq o Sk
FC =TT

iy gAT &0 GRS 7 S g

Fal, fom wraer A1 foer 9 & &6,
W Y AF THAAT qGI g5 | A YA
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qA qg g {6 garR o faedr 97 &
Aqr =t wATE AgAT WX AT FIART
2,971 9 SR A O A7 g | 97
qu fazamg & f& gaw afaa wgal
F At w7 § gAd gaT S
7T 3 fam g9fg o7 a9 0.

o Ao a0 arg (s g3=r)
FAT FAT TN T2 g1 T GERT Tal;
gt ?

= dto gFo TRANR @ T T
T g1 T gHTT A ar Ag g | fgard
TS § E OgHTR AW A aEn gl
Twdr g ‘

AT ST R QT HF ARG
FT THIT FT W & 99 F1 § A1 ey
18T § fF AT g7 AT STo TFESHT
HEITE &1 UF G997 ST T@i arad
9| 3 =gy 9 fF qgrasr & fax =/we
e gz ST g

2o W0 &lo WY : TY 7 o
TEesT &1 ;i ge fzar ?

st dlo THo USWIN : IT I
qawe & g far, JfF 59 o8 S
=G AT § 9 F1 aqAM F FE AT
TR T T TE Fg @ A fw et
TFISHT AGIUE FT UF JIFq U
TEY ATEA T | 7 ey 9 v wagroe
F forg I G e TSA G IR A
S AYSHT 3 F qTHA T AN, 59 OFT
o s agruee 7 faege weman
o FFEHR AT o [ AU &
ST faege gu Wi € S &1 e & forr
TF gl 91 TsT FEF FAT qfaF
3faq & | UF &1 G TS FAT T e
T g1 99 &1 wIfq } fasm™@ g gwar
g | g AF 3@ F 919 &gAT ISar
g fF sto wasER WRE ¥ wTAwy
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S IT FT HRA AR I F GAA
W= T € | A 937 39 § % & maed
s feg ARIEWl AR SmEd SW
wafarr R FAT @A & g1
T fAAT FT FH 7 W § | ANR
99 ggFE FT AT ag g S
e FTEE F ARN & fog v T
F¥E 9T A &Y 8T g, 9 &1 gl
TEF ST HIL TAT THATA g1 FATET |
afad & I ¥ A ST =vear §
& mifeade 7 ST agaa § @@ faan
g o fae sy FF A0T A Y 3W
A ® TEF F9H H 7 A0 faar g,
o9 39 § T THIT FT q9T A8l
faam s Wifgw | @ gHw gw=E |
st feafas TsT &1 9ART A @I
&, 99 #1 gl aag F fag it
TET g0 g9 @ni & fag #i)K 9
wWrfma g

Dr. R. B. GOUR: On a point of
worder, Sir, I think the hon. Member
is reading his speech. This is not
.allowed. -

Surr P. N. RAJABHOJ: Not read-
-ing.

# W9 F I IqT AT AR
fF g Feafeeel & 999 § T a0
aTed & | § Y FH aerar g 1| FH-
free ot & afwfs 51 ara @ #%
gare afem & SR gfeemr @nn &
I a6 S foaT | 5@ 9t F AT
TN-TE -GS qTT FG § | T
afTq O F &FT 3T F qEHET | AT
WX § | W @RN & A @ 3 Ao

o'.g. Qﬂ'{’fmﬁ F e gl

TWo WTo F{lo WY : qiF I«
ofg AT F I F @ F ?

=t dqto gAo AN : § T ST
F1 9T Gl g | g AN Ffee &
TR | T A AR § | FfeE
qiEt & a7 afad & i mfgarfet
F fag a8 TaeTnE FEHT ALY 2 |
T WA Afafq § awgfaeet &
SATRT AT 8, gEferT F9 AN hem
FIGAATATE | § AZ X AT &
FAT AT AATEAT § R ST AW AT T
g 97 ®1 uge Fgfreet § IRl g
A | F AR FEfTE] F TH qEC
F 9% FI ST X A G GT G §, AT
qo & T W g, A I ¥ e wdw
@l § fF 3 amm o o | e
qYg FU9 9l & ar@ g afem
T & fad FTE AT AT
99 a8 ¥ awgfaer ardf & 9@ w1
fY THATHE FAFA TRl & | T AT
ar Faw e ;e fgar 7 & s
famma @@ §

o Fo Flo MT : AT F i
ay gqger Fmn fear ar 7

= dto Ao I : AT AW
TE WU AR @y TR wEsE)
g FT ATHT g1 AT 1 [ § F
# afaer & @ 4 3T S ¥ T aray
H AOAE AT\ 3T &1 IV A= 0T &,
Iq B F WA A ATATE I A
M FEANA oY, 9 THAHF @Y
| T FTOT ¥ K FOE A oanfad
ga1 1 g& I faame § T dfeq srame
AT AT, AF TF a2 AT SHEHAT
¥ WMA AT & 99 F A3 A gAY
AT FT WAT T AR g faq wfq
fear amr w00 | dfeq SEEEATE
Az® off uF O =afaq & o9 § Sdvaan
Ft WAt faeger 7 & | A T w_w
g & zm fagaw, sfie o
mfgafeel &1 97 & Aq@ ® waw
U
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Sqawiemer (s WRo  dle
TWIT) : WF AT AT F T |

{r dio gAo VWIS © § TH-Q
faz # mwrm F3 g | Fafar 4
g grET & & g atfa & o,
ghemt fod, 5o avaz g, wriear-
WE g ST Fy o fam T § AR
o forat ST, 9w & o § A
2ATE | 997 g AT 7 gAY
T F AN Fr wAE F fag aga an
R mr AR v F fag g
wfas gaafy @@ T | W gaadiy
TSTAT & HAd AT A 37 I
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Pror, A. R. WADIA (Nominated):
Mr. Vice-Chairman, Sir, I listened to
the President’s Address with great
respect, but with very mixed feelings
and certainly, without enthusiasm. I
have listened to the several speeches
that have been made in this House
also with mixed feelings. There is
one point about the food situation in
which I find myself in complete
agreement with all that has fallen
from the lips of Dr. Gour. I think
he put the case extremely well and
I do hope that the Government will
take serious steps to consider the
situation. It is all right to be told by
the Deputy Minister for Food that
production has increased by 259
per cent. and the yield per acre has
increased by 11 per cent, and rice,
wheat and coarse grains also show
an increase in production. But the
unfortunate fact remains that the
prices go higher and higher, food has
still to be imported and various parts
of the country are practically in
famine conditions. This is a very
serious matter. The one relieving
feature in the Government’s policy
is the statement which I find towards
the end of the statement of the
Deputy Minister for Food that a high-
powered committee is going to be
appointed to investigate into these
conditions and to suggest measures.
Well, Sir, we are very familiar with
the appointment of committees and
commissions. Sometimes, they are
appointed merely to kill time; some-
times, they are appointed with a very
serious purpose, and I do hope that
the intention of the Government falls
in the second category on this occa-
sion. Recently, we had the example
of the Commission which was appoint-
ed to enquire into the Mahbub-
nagar accident, and we know that the
Government has not accepted their
suggestions. That is rather unfortu-
nate, because when a committee or a
commission is appointed, one has a
right to expect that the proper persons
have been appointed and that the
work has been properly done, and
the public have a right to expect that
the Government will accept ' their
recommendations. Anyway, I hope,
that this high-powered committee
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will not meet the same fate as
Commission in connection with
Mahbubnagar accident,

the
the

Well, Sir, there is a very passing
reference in the President’s Address
to the problem of Suez Canal. I find
that there is almost a note of opti-
mism; cerfainly of complacency. 1
regret to say that there is no justifi-
cation for this complacency. We
still find that the situation is tense;
we still find that France, still on the
war path, has not accepted the con-
ditions laid down by President
Nasser; we still find the position of
Israel very weak, and President
Nasser is not going to extend to
Israel the same consideration which
he has been extending to other coun-
tries, and that is a very serious situa-
tion. Any day it may flare up into
a huge conflagration. I do hope, Sir,
that when our Prime Minister visits
Cairo and will have a talk with
President Nasser, he will impress on
him the importance of recognising
Israel as a political entity. It is no
use keeping that wound alive all the
time. After all Israel has come into
existence. It is not a powerful coun-
try, though an extremely intelligent
country, and therefore it has a right
to live like good neighbours with the
surrounding Arab States.

Well, Sir, the position in Kashmir
also has got to be considered. There
is a very passing reference fo the
report of Mr. Jarring. It is a very
very sore point with us. We are very
bitter about Kashmir, and we find
on the authority of Mr. Bevan that
the Pakistanis are still more bitter
against India in connection with
Kashmir. There does not seem to be
any common platform from which the
question could be discussed, and that
is a very unfortunate state of affairs.
The only hopeful thing is that both
the parties seem to be sincere, and
I am absolutely certain that India is
sincere that whatever happens, the
question will not be decided at the
point of the sword. That is a very
hopeful sign, because after all the
Pakistanis till yesterday were our
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brothers. But this continuous sus-—
picion, continuous quarrelling and.

' this atmosphere are all very disquiet-

ing. It puts India in the wrong; it
puts Pakistan in the wrong. There~
fore, something has got io be doner
about it.

Now, it seems to me, Sir, that the-
only possible point of approach is.
the suggestion which came from the-
Prime Minister some time ago—may
be a year ago or two years ago—to-
accept the present position or the
status quo, or in other words, to-
accept the partition of Kashmir on
the present lines as a practical solu--
tion. I know that there are many in-
India who do not accept that sugges—
tion, and T am perfectly certain that
there will be a howl of protest in
Pakistan against it, but Kashmir is no-
more a mere Indian question or a
mere Pakistani question. It has
become an international question,
because both the blocs lock upon
Kashmir as a convenient halting place-
or a jumping place, and therefore-
they too are interested in what hap-
pens to Kashmir. And I am perfectly
certain that if a person with a suave-
personality, who has the confidence
of both the blocs, sets about bringing-
about a reconciliation between our-
Government and Pakistan, there is
a way open. I have reasons to believe-
that this solution will be acceptable-
to the two blocs, and they can easily
put pressure on both the Governments
to accept the position. That seems to-
me, Sir, to be the only way out of the
difficulty. After all, under pressure
of circumstances we had to accept the
vivisection of our own country as a
matter of practical politics. Xashmir-
comparatively is a smaller question
than India, and therefore, the division
of Kashmir should not be considered”
to be an impossible proposition, and
that is the only way in which a cer-
tain amount of good feeling can be:
brought about between our ftwo
Governments and our two peoples.

There is also a very passing refer—
ence in paragraph 13—I would call it
even an innocuous reference—to the
reorganisation of States. But I find



529

that the occasion has been taken by
my friends on the Opposition side to
rake up the question of Bombay
State, and a very powerful plea has
been put forward that as a result of
the recent electiong the Samyukta
Maharashtra should be brought into
existence with Bombay City as its
capital and that Mahagujarat should
also be brought into existence. Well,
Sir, this question, I regret to say, has
been opened again. We know what
an enormous amount of trouble we
had. Coming from Bombay, as I do,
I know how strained the feelings had
become. For centuries and more the
Gujaratis and Maharashtrians had
lived together literally like brothers.
‘Why this sudden animosity came
about is a mystery fo me, though I
can say that it was more the crea-
tion . . .

Dr. R. B. GOUR: You
{3overnment about it.

ask the

Pror. A. R. WADIA: It was more
the creation of what my friend, Dr.
Gour, calls people who are pq}itically
conscious. I do not know what his
definition of ‘political censciousness’
is. If T am able to understand or
interpret it, it means the conscious-
ness of people who want to be Chief
Ministers, Ministers and Deputy Min-
isters. It is easy enough to exploit

_ this position and to persuade the rank
and file, even the dhobis and the
barbers, to whom my friend, Dr.

. Kane, referred. It is possible to excite

~ their feelings (Interruption).
‘Well, they are in a way, but it all
depends on how you lead them. They

. expect a wise leadership.

Sarr B. B. SHARMA ({ttar Pra-
“«desh): And they might be masters in
the future also.

Pror. A. R. WADIA: Well, might
be; why not?

. Well, Sir, now what I am suggest-
ing is this that this reference fo the
recent elections, I am afraid, is a little
out of question. After all this ques-

' tion was determined by Parliament.
“The only( unfortunate thing is that
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elections took place a little too early,
before there was time for the passions
to ccol down. Anyway, one thing is
certain that during the last several
months we have had perfect peace
in all parts of the present 'Bombay
State. And this continuously keep-
ing alive the wound does not do
good to any one. We are all proud
of saying that we are Indian nation-
als. Well, if we are Indians first and
Indians last, why should there be a
sense of separateness bhetween the
Gujaratis and Maharashtrians? There
is hardly a village in Maharashtra
where you do not find Gujaratis.
There is hardly a village in Gujarat
where you do not find Maharashtrians.
They have lived together and worked
together. This sort of sense of sepa-
ration is a very artificial creation,
though I do not deny that it exists.
| It does exist. Well, Sir, if this inca-
pacity of the Maharashtrians and
Gujaratis to live together is a reality,
which I deny, then it is a negation of
our Indian nationalism, and it js
from that broader standpoint of
Indian nationalism that I would
appeal to all Indians, whatever the
partly they may belong to, to give a
chance to the present Bombay State
to function successfully. If in course
of time you find that it does not func-
tion successfully, and if the Gujaratis
feel that they are exploited by the
Maharashtrians, or if the Maharash-
4rians feel that they are exploited by
the Gujaratis, surely there will be
time enough to reconsider the whole
question, but do not take it for
granted. I am perfectly certain that
this feeling does not exist except
amongst the people who are.“politi-
cally conscious”.

A good deal has been made of the
recent elections. Reference has been
made to it by my friend, Dr. Kane.
The feeling that he expressed—I do

not know the exact word that he
used-—was . . .
AN Hon. MEMBER: The major
part. -
Pror. A, R. WADIA: ... that
| Vidarbha or Marathwada is not so

530 .-
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important as the rest of Maharashtra.
The caste system has done enough
harm to Indians in general. We do
not want this caste system that one
part of Maharashtra is of the Brahmin
caste and the rest are not, that
Vidarbha and Marathwada are not as
important as the rest of Maharashtra.
This is an unfortunate state of affairs.
Vidarbha has declared itself very
strongly. Marathwada has done so.
A large portion of Gujarat has
declared itself for this. We need not
make too much of these elections.
They may represent a certain passing
mood. If they represent a perma-
nenit mood, there will be time enough
to reconsider the whole position. I
heard the speech of Dr. Kane with
very great respect. It was certainly
not the speech of a politician. It was
the speech of a scholar, an experi-
enced and wise man, whose leader-
ship ordinarily I would accept, but I
listened to him with a sense of dis-
appointment that even he should
allow himself to be dominated by this
idea that Samyukta Maharashtra
should come into existence. Well,
Sir, if numbers mean anything, it
seems to me that the majority—I say
it with a sense of responsibility—of
the citizens of Bombay has not voted

for Samyukta Maharashtra.

Dr. R. B. GOUR: What about the
municipal elections?

Pror. A. R. WADIA: The ‘total
number of voters came to 30 per cent.
and all the 30 per cent. were not for
Samyukta Maharashtra, because the
Congress Party, may be in a minority,
is still there. Anyway 70 per cent.
of the people did not vote. Why did
they not vote? Because the people
felt that things were all right. There
is no particular fear of the Maharash-~
trians in the minds of the Gujaratis
and no particular fear of the Gujara-
tis in the minds of the Maharashtri~
ans. They have worked together and
lived together . . .

Dr. R. B. GOUR: Because many
people did not vote in the elections,
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does it mean that they do not want
the Parliament and the Government?

Pror. A. R. WADIA: That means
tnat they are not anti-anything. It
means that they are satisfied with
things as they are. If they were dis-
satisfied, certainly they would have
voted one way or the other., Bombay
City is at peace. Let us leave it in
peace. If at any time in the future
there is need to reconsider the posi-
tion, that opportunity can be taken
up. Nothing is final. Dr. Kane said
very correctly that nothing was final.
If the present state of things does not
function satisfactorily, then it is open
to Parliament to undo the work that
was done six months ago. I do sub-
mit this in the name of Indian
nationalism, in the name of peace, in
the name of goodwill between Maha-
rashirians and Gujaratis. We are all
living in peace at the present moment.
Let us live in peace. Do not disturb
our friendliness, our love towards
one another. We together have built
up the, City of Bombay, and we are
proud of it. That is the thing that 1
would likg to emphasise in this con-
nection.

There is a little point to which I
would like to refer and that is Gov-
ernment by Ordinances,. I am
inclined to agree with the critism
made by Mr. Rajah. Government by
Ordinances is not democratic gov-
ernment. One great bulwark of the
democratic system of government is
the respect in which the judgments
of the High Courts and the Supreme
Court are held. If the government
were to do so only when it suits
them, Ilam afraid that the very foun-
dations of democracy will be shaken.
However distasteful and inconvenient
the decision of the Supreme Court
was in thjs connection, I do wish that
the Government had shown the mag-
nanimity to accept it. If they found
it necessary to change that position,
they could have taken advantage of
the ordinary process of legislation
after giving the employees an oppor-"
funity to represent their case instead
of cuiting short the whole thing by
passing an Ordinance. No doubt,
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within six months they will come and
say, ‘The Ordinance has expired and
you must ratify it.” And, of course,
it will be ratified. This is a most
unfortunate state of affairs.

Well, Sir, as I have said before, I
listened to the President’s Address
with mixed feelings. Anyway, I am
thankful to the President for the
very modest and moderate way in
which he has worded his Address.
We are very grateful to him for giv-
ing us an opportunity to expound our |
views on some of the most important
questions that face us.

st M fastg wite (wer g2y
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FTATFST ST T &, 3 TAAT TH AIGAF
5 femr o @ & Fagar f& fear
Frar 9. fad # ug & wg 5 9w
T T FT ATARIFAT 1 FAA gIA
TFT W W@ ATAT KT ST
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| =i @ wwy § zHA 4 @aE
g sufay & smar wewyr &w
grar =rfg, foad g1 3= @t & faa
SURCCA TR B e - O N - B X
QAo %o THo &ATH &I AAMIT FT
q A FT TH | 2R FAS AT
FeTATT F1 AT qFET AT AT IT@A
TAe o Qdo A & T HEAT T
ggadm @ar =feT o TEF ATd A
q1% & far 7 sarew §, safaq g+
NI R QA A HATSH Ff TR
AT {7 AT |

o ' g fR weafa St ow

T Sga gET @ dgfa Wi

ERE a0 &
7
SHRIMATI YASHODA REDDY
(Andhra Pradesh): Mr. Vice-Chaird
man, I take this opportunity to thank
the President for his presentation of
the Address to the first Session of the
Second Parliament. This Address is,
Sir, devoted mostly to internal affairs,
not giving much prominence to the
external ones. I for one, Sir, feel
that there is no need to get alarmed
about the internal situation. General
elections, of which there is no paral-
lel] in the world, took place very
smoothly and in a very orderly man-
ner. This shows the unity of our
country and the consciousness of our
beople to pursue democratic form of
government and a satisfaction that
we have made good progress these
years but this should nof make us
feel complacent or very smug. Of
course, we have progressed and pro-
gressed much beyond our expecta-
tion, and yet when we see the statis-
tics on the one side and the reality
on the other side, we feel that there
is no connection between ' statistics
and reality. This is prominently
seen as far as the food situation is
concerned. Of course, the Presideni
has said that it is not an alarming
state. At least we have to concede
that the present food situation s
critical. I am glad the Prime Ministe:
accepted the position. I do not wani
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to go into this question. Prices might
have risen due to inflation, due to
lack of enough stocks or it may be
due to hoarding or even lack of food
production itself, but what I want to
ask is what Government are going to
do. Are they suggesting any means
to tide over this emergency or not?
1 am not talking about Ilong-term
measures; of course, so far as long-
term measures are concerned, they
have got the Second Five Year Plan,
the programme to increase cultivable
land and to improve methods of cul-
tivation; but what are they going to
do at the moment? Are they going
to do something to check these prices
or not? Many suggestions have been
given and I have a few more also.
I think Government should imme-
diately ban transportation of food
from one State to another. Tf this
is done immediately, food prices at
least in the surplus States will go
down and once they go down, Gov-
ernment could procure grain and
distribute it to the deficit areas at
fair price levels. There may be a
few people who may ask, “Don’t vou
want producers to get better prices?”
I want them to but that does not
mean that we should allow the pro-
ducers to get better prices at the
expense of others. I want Govern-
ment to buy directly from the far-
mers during the harvest time when
prices are bound to be cheap and
Government can operate at better
prices. Government can also release
the stock when the hoarders release
the grain thus relieving the pressure,
and help reduce the level of the
prices.

Sir. so much has been said about
the Second Five Year Plan and ifs
implementation. I agree that we have
made very great strides, but I feel
that we have yet t achieve what we
would liké to have. We could have
done better and so, I want to know
what the reasons for this are. Sir,
public opinion has not been mobilised
and the people have not been made
plan-conscious. Government have got
very good plans but they have not
seen to it that the public is made
conscious of this and they have not
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taken enough care to see that the
public becomes plan-minded. There
are two ways of doing it. The Gov-
ernment machinery has still got its
old bureaucratic traditions. If Gov-
ernment see to it that such traditions
are no longer there, if the people in
the Government are not bureaucratic,
then people will respond better.

The President has said that the
N.E.S. and the Community Develop-
ment blocks have done well. 1 do
not deny that. Rural reconstruction,
of course, is the most important pro-

. gramme in our Plan, but the point is

whether we are getting anyv substan-
tial return on the money that we are
spending on these blocks. That 1is
what I want to know from Govern-
ment, and before this Plan comes to

. be successfully implemented, I want

the Government to take steps to re-
orientate the public mind and make
the people a little more plan-con-
scious.

I woyld like to say one or two
things about the food problem. People
have been saying so much about the
food problem but nobody has given
thought to the inter-linking of the
food problem with that of the popu-
lation. India is a highly populated
country and I feel that wunless the
food problem and the population
problem are inter-linked, unless we
solve the population problem on a
permanent basis and solve it systema-
tically and scientifjcally, we will not
be able to tackle the food problem
on a permanent basis. Secondly, Sir,
connected with the population and
food problems comes the unemploy-
ment problem. Nothing has been saud
about this unemployment problem by
our President. We see that educated
and uneducated people are suffering
from want of employment. I want
to confine myself to the unemploy-
ment of women. Of course, you may
ask, “Why confine yourself to the
employment of women?”  Firstly,
because so far as men are concerned,

there are enough champions and
secondly, becausg women are based
on a different level than men. With

all this talk of equality, I feel that
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women cannot compete with men
because of their biological and physi-
cal differences.

Surt P. N. SAPRU (Uttar Pradesh):
Does Dr. Seeta Parmanand agree with
you?

SurRIMATI YASHODA REDDY: No-
body need tell me. I sometimes
express my own opinion.

We women number more than 50
per cent. of the population and out of
this 50 per cent., 30 per cent. may
spend their time in the houses, not
contributing even a pie to the econo-
mic, side of it. I feel and nobody in
this House, not even the redoubtable
champions . of women’s position in
ancient India, would disagree, that if
we tap the potentialities of women,
life in every home could be better
and happier. I want to ask the
Government how they ate going
to tap the potential capacity of
women. What kind of avenues of
income are they going to show
them? I am not saying that women
should vie with men in every walk
of life, nor would I agree if someone
gets up and says, women is not fit for
this work or that. I would only sug-
gest that the Government should
immediately constitute a commission
to study, the problem of unemlpoy-
ment among educated and uneducated
women and provide some avenues of
income for them. Sir, all these prob-
lems are inter-related with food.

After dealing with food which pro-
vides sustenance for life I come to
armaments which deprive a man of
his life.
able guidance of our beloved Prime
Minister has contributed much to the
attainment of peace in the world as
a whole I feel that still there are
several elements which aim at the
disruption of peace. 'I:he question of
disarmament has been there always
but now with -the advent of nuclear
weapons it has become an wurgent
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question to be solved. Nuclear wea-
pons, however, pose a problem before
humanity, a problem which 1s fatal in.
its nature and consequences. Science
which has been called by man to his.
aid and to be his slave has turned

out to be his master. We had the
nuclear weapons first and now we
have the thermo-nuclear weapons.

What else will come, I do not know,.
and there is a mad race among all
the powerful nations now to produce
more of these weapons and tests are
going on at periodic intervais. These
tests are poisoning the atmosphere of
the world and this strontium which is:
a by-product of these test explosions
is going to have a calamitous effect
on humanity as a whole. It affects
the people living and what is worse—
as a woman and as a mother I feel
very acutely—it affects the unborn.
It exposes everyone on the face of
the earth to all sorts of dangers; it
exposes everybody to a slow and tor-
tugous decline. Everybody krows
that it is going to produce a race of
deformed and diseased peonle, de-
formed in mind and deformed in
body and what a burden such pro-
gency will be to a mother, I cannot
imagine. So, what I would like to
impress upon the Government is that
we should do something definite
about it; we should do something
immediately to stop these nuclear
explosions. We must congratuliate our
Prime Minister for having realised
the dangers of these explosions ecven
as far back as 1954 and foday he is
rallying round him world opinion.
So, the psychological moment has
come, the correct time has come, for
him to see that someth:ng serious is
done. 1 would request him that
when he meets the other Comnion-
wealth Prime Ministers shortly, he
should give this issue first priority
and he must bring home to the other
Prime Ministers of the Commonwealth
the dangers to which the world is
being exposed. He can also, as sug-
gested by some of our other friends,
call a ‘conference of the Asian and
African countries or he can put this
to the Bandung Powers or the-
Colombo Powers and see that some-
thing definite i3 done.
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One more point I would like
refer. (Time bell rings.)
minute, Sir. What I want to say is
that the disturbed peace in the
Middle East is being exploited by the
Powers of the world to their advan-
tage and 1 would request the Gov-
ernment and the Prime Minister to
use their good offices to see {ihat
Middle East is not used as a pawn in

to
Just one

the game of power politics. Thank
you, Sir.
Surr P. N. SAPRU: Mr. Vice-

Chairman, Sir, I would like to give
my support to the Motion of Thanks
that has been moved by any distin-
guished friend, Mr. Algu Rai Shastri.
The President has, in the admirable
. Address which he gave to both
Houses of Parliament, invited our
attention to our immediate problems.
That is the function of the President’s
Address, and the President has per-
formed ¥ admirably. He has invited
our attention to our internal prob-
lems which are of an over-shadow-
ing character and he has also invited
our attention to international prob-
lems.

Now, a great deal has been said
about our internal problems but there
is one matter to whicn. though no
reference has bheen made by the
President as a citizen of Uttar Pra-
desh and as a representative of Uttar

Pradesh, like to make a direct
reference.
Surr B. K. P. SINHA (Bihar):

There is no Uttar Pradesh citizenship,
only Indian citizenship.

Surt P. N. SAPRU: 1 know. That
is why I added ‘as a representative of
Uttar Pradesh’. The matter I have
in mind is this. For the last few
days, since the 10th of this month,
we are having a most misconceived
agitation and it is called satyagraha.
It is being sponsored by a political
party without any sense of respon-
sibility. I am not going into the ques-
tion whether the demands made by
that political party are right or
wrong. 1 have not examined those
demands; they may be right or the_y
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may be wrong, and I express no
opinion on that question; but it is
intolerable that in a democracy where -
you have a chance of wooing the
electorate and turning the Govern-
ment out you should resort to this
ugly device of what you call satya- -
graha. I do not know, I am not a.
Sanskrit expert, but I would call it .
duragraha. 1 am prepared to concede -
that there are occasions in the life of -
an individual when it becomes his
that that law is inconsistent with the
law of his inner being. That is not .
the position here. What Dr. Lohia
and the Socialist ‘Party want today is
to overthrow the Government of that
State by this satyagraha movement.
Well, they are not going to succeed
in that but I would like to make an
appeal to Members of the Opposition
parties, responsible Members of the
Opposition parties, I would appeal to -
the Praja Socialist Party and I would
appeal to the Communist Party,
because the Communist Party now is
a key party which is controlling the
State of Kerala, I would appeal to all
of them to dissociate themselves from
this movement. :

Surr B. B. SHARMA.: It is as bitter -
as Karela itself.

Surt P. N. SAPRU: I wanted to -
make a reference +to these matters
because I thought it was neccssary
that men, who value ordered pro-
gress in the interests of the second -
Five Year Plan, should make their
position clear in regard to an agita-
tion of this character.

Then, as the time is limited, I will
not go into details and refer at length
to the food problem and other inter- .
nal problems. I should reserve what -
I have got to say on these matters.
for my speech on the Finance Bill but .
I would invite your attention to one
or two matters of an overshadowing
character so far as international
affairs are concerned. It is said that .
we attach far too much importance .-
to international affairs. I wish it
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were possible to lead an isolated life,
but we cannot; we simply just can-
not. We are 400 million people and
we happen to be the second big
Power in Asia. These are days of
open diplomacy and these are days of
United Nations and we have, there-
fore, whether we like it or whether
we do not like it, to take an interest
in the world around us.

The most important question which
has been agitating the public mind
recently is that of the hydrogen bomb
tests. Russia, America, England, none
of these three big powers is prepared
to give up these tests unilaterally,
though it must be conceded to the
credit of the Soviet Union that it has
proposed that these tests be abandon-
ed. I was deeply distressed to read
this morning that the hydrogen bomb
test has actually taken place, that the
British Government has held this
hydrogen bomb test. I have great
admiration, I have sincere affection
for the great British people and it is
a tribute to them that there were so

many people who were against it. I
think Britain would have risen in
moral stature if she had taken the

line, “though we have the power and
the means to make these hydrogen
bombs, though we have the scientific
skill to make these hydrogen bombs,
we unilaterally abandon these bombs.”
But this Britain has not done and it
is a shocking thing that the site
selected for these bombs should have
been the Pacific, that is, in the Asian
continent. ‘

Surr VIJAY SINGH -(Rajasthan):
It should be Atlantic.

Surr P. N. SAPRU: Lord Cherwell,
who is an eminent scientist says that.
people are exaggerating the effects of
the radio-activity, which are fairly
harmless. If it is fairly harmless why
not have these tests in the English
Channel? Why not have them in the
Atlantic Ocean? Why reserve these
tests for this harassed continent ot
Asia?
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Let me just pass on to anather pro-
blem. I am a very great admirer of
the American people. 1 would like
co-operation between this country
and America to develop and grow.
But I have not been able to under-
stand all the implications of the
Eisenhower Doctrine, Is it one of the
incidents of that Doctrine that ancient
regimes, feudal autocracies should be
supported and that nationalist move-
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ments should be confused or con-
founded with Communism? 1 think
the problem of Israel too deserves

consideration. It was a mistake ta
have created Israel, but I am prepar-
ed to grant that Israel has come to
stay. But what about the Arab refu-
gees? Has the United Nations no
obligation towards the Arab refugees?
Can the problem of Israel or can the
problem of the Middle East be solved
without a four-power conference, at
which the Soviet Union will also be
represented?  We have to be very
frank about these matters. Some of
the powers seem to think that it is
possible for them to establish peace
in this world by acquiring strength.
Well, there is no end to this acquisi-
tion of strength. Then, what is it
that the big powers propose to do?
Do the Western powers want the
Soviet Union and the other eastern
democracies to come to the United
States in sack cloth and ashes and
say: ‘“Oh”, Sir, though we have not
fought the battle and we have not
fought the war, we are so awed by
your might and by your greatness
that we make absolute and abject
surrender of ourselves to you.”? Well,
that is not the way of peace. The
Versailles spirit led to the Second
World War and all that that was
meant for mankind. This spirit might
lead mankind to another war. I am
not a supporter of the Russian bloe.
That is not my point. I am not an
admirer of all that they have done in
Eastern Europe. But I do think that
the problems of Eastern Europe or
of the Middle East or of China cannot
be solved by giving atom bombs to
West Germany or giving atom bombs
to Formosa or South Korea or by

giving military aid to Pakistan. I am
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glad, therefore, that a citizen of a
neutral country, who was President
of the Security Council and who came
to examine the Kashmir question, was
able to understand that there was
something in our case, that the solu-
tion of the Kashmir issue had been
complicated by a change in the pat-
tern of power blocs in our past of the®
world. In this country we are going
to spend Rs. 59 crores more this year
for our defence and we have to thank
our Western friends, our American
friends for this increase in our defence
expenditure, because they have been
giving military aid to Pakistan.

Let me also say that we should not
speak in an apologetic manner about
our achievemefts in Kashmir. The
Indian sub-continent was one united
continent. In this House I said the
. other day that there was a mystic
unity about this sub-continent and we
are tied to the people of Kashmir by
everything that matters. (Time bell
rings.) We have ties with it. If you
will just give me a few minutes more,
I will explain. I think there is a
tendency on our part to over-empha-
sise the legal aspects of the Kashmir
case. We have a very good case in
law so far as Kashmir is concerned.
But I maintain that we have an excel-
lent case on moral grounds as well
so far as Kashmir is concerned.
Remember, Mr. Vice-Chairman, that
we have 40 million Muslims in this
country. We are the third biggest
Muslim country in the world today,
if you would like to put it that way.
First is Indonesia; second is Pakistan
with 60 million and, third, India with
40 million. Can our Muslim friends
here say that they have no fairness,
justice and equity of treatment in

everything that matterss in this
secular Republic of ours? If I
were a Muslim, I would insist

that Kashmir be a part of India,
because that is the only guarantee
that I would have as a member of a
minority community in a secular
democracy. A Muslim State in which
the Muslims are in a majority, in
a vast Federal Republic, can carry
more weight than by representatives
elected by separate or joint electorates
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to Parliament: Therefore I would like
to emphasise the moral aspect of the
Kashmir problem. The legal aspect
is quite clear. We need no arbitra-
tion for that purpose. The reso-
lution of August 13 is there and it is
a very simple one. The resolution of
January 5 is a very simple one. And
it is quite clear that so far as Pakis-
tan is concerned, she has not carried
out her promises. Therefore, the
question of plebiscite does not arise.
We never gave an undertaking to
Pakistan. Our undertaking was to
the people of Kashmir. Pakistan has
no locus standi. If we ever agreed
to arbitration, we would be compro-
mising with our independence. We
cannot compromise with our Indepen-
dence. Is Britain prepared to submit
the question of Cyprus to the arbitra-
tion of Asian countries? TIs France
prepared to submit the gquestion of
Algeria to arbitration? Then why
should there be a special law only
for us? I think the worst solution we
can think of in existing circumstances
is one which would unsettle settled
facts. Therefore, unless it be the desire
of the Western powers to create chaos,
anarchy and bloodshed in this coun-
try, the best thing for them would be
to let sleeping dogs lie. We should
be firm about these matters. We
should not be apologetic about these
matters. We should not talk as if
we were ourselves doubtful about the
morality of what we are.doing. We
are on firm moral greunds, and it is
because we are on firm moral grounds
that I say that our Kashmir policy
is basically right.

Thank you very much.

St g0 dlo I (WFaS) @ I9-
NTERET FRIEA, WA 9gd @ g &
wezTfa & qEAmT § g & § avas
SR | ST 6 F2AT gUT IAFT TAFHT
T o § A fpwifes qeng &
facga F1% @t gt e T
2 SuTeny. waed, ag s frarfaw
93 HTAT, T FFAS & T2 FI FHT
T, IAE €S T WG W qA0q
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[ a0 dto 3mwa]
qe f6d gu 9 s T Y faem
7g A1 fF 6T AT TEIAT AT HGTISS
1 f@ar @ 1 SER 9 AT 0g
fenifos T 1 w39 AT &1 TS
7 2 79 T AT 9T 9 wae fEar
g UF 9 TowA W@, fwd s
¥ 3 A gy weras afafy &
¢ R [T § 1 B gaF areE
ST WqEH AT §, qg 9T WK
gfafs & 9sr 7 samRT @ § WFES
FHG F | TT g% T99E 7 9ZAT 7E
A TR H W ®T § HIF
W § ST g7 fEar AR gaw
ferd na=m far g1 ofF a8 Amem
219 F g1 € vEiA awr fF FiHq a
qrfedt €l B, ¥ I Suad aE
FIOREF F AT FHRIT U IGRT FATAT
ag g {& St $URAT 77 @ &g
F g | A7 98 T & g & fawer %
Y HYE R T AW ¥ gy §
o7 T & | 39y A g @ i fag
T F WA F M ag  §er
qaT gAT 4T ST qF % 7 WE A Y T
frvia 3 faa f ag Agy weraee afafa
F <4 F1 qUIE FAT §, 39 fagror &
Feag mgrre & fRemr =few
zg foafas § o atfear smm 7
foer gamId &1 IR F9ET 8, 98
AN F gwAd § FECE | SRW ag
FgT fF agg & oW 91T [ W@ oA
fq®Y a9z & 98 FT qE@M fF oy
AW S 91 3 G W g 9T AL
e § T & faeme 9 @A HF
gwed ¥ FET g\ WX gEr #rg
BIEAT oA FT AT AT FT F
givaae fwar o@r, a9 ar 98 419
agr & gFar g 1

WY &0 Fo BN ({raAE) : g WY
F guar 9w fF a8 q4F wQae ¥
wifEs § ?
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St Qo &to IMIW @ SATET Y
F TEE g F ag dq5 g ¥
®@R A g #fs wgrafenAl 4 aga
q qI9E M AT AWM E, o/ T
AT FT A A A AW G 1 S

* TAMEES WM §  F Aifeq 1 TG qow

oA g |
Surt DEOKINANDAN NARAYAN:

It was in the labour area where the
polling was rather higher.

Dr. R. B. GOUR: What he is
speaking about is unorganised labour.

. gAc dlo IMA@ :  WIFEAX
arfsat 7 a8 &1 fF qaadr #7 wgr-
Tl qgd {E ¥ UF wg @ § |
A @1 AT § AERTET AT S
AW 39 & daT AR F | U /) ua-
EEY W QFECATEEE BT gHETAT
agl agd WAl &, IAE A5 AF AL
g .

ar gwEg 4 91w A § Ig fim
foar @ & ag QW wgrOE ¥ 4w
AT ATEAT § ) GA T Al
T2 & § Sad off A R §, &
TURAT §, FH TS HATET § S
frwidl TS TST F 99§ @ AW A
fafle & & ’

wEareT & fAmd uF aws |
Al 78 WAiws oA #r i £ e
WS, ATEATE | 199 & fFaw
oYv Hygw wgnre athfa & A =
W AfFT § wEsa w9 e
HYEATS! 7 99 98 _IEIE § 97, I9
a9 Ig UTh I q FaT far o1, fewar
el 7 F ag @as & qma q99a
WRITE FT GAYA FAT | AGTRIE
F @it A A ARRTAT F AT T FE@R
qq Prar afew ABAEr & A9
dr F @y 9% 5T 98 F8 f&d
fr wfE aia 1 3z gt faar
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B9 FT TEI & a5, I g9 A g1
g wfad g omw @R ek
NAfeTd IEA @R 1 g9 aT qAUSAT
F AW § §aaq wgraee wtafy &
fear & | 39% foarg agr 9v wasarer
gifgr afteg  amF AR & ww
FAER & Fg Foar § B g amas &
ATy wAF HEIAE A @A AR &,
AT (% AT 0 78 iy #%¢
{gni & f% &7 9799 W UT & qry
@Al ART g ed fywifes we
Do wfgd \ag war wrar @ fa
JAIE ToAT W wE FY AT WG,
¥ a1 F § w0 5 wwa & g4
#fedzw § agt w7 o1 5 7 9aa war-
ez @Aty oI @wad F ama wuw
TR & warfas ag § 1+ Qv gt
q¥ #igg 7 fFurfys Tog F 432 a3
FUAT THRM Al AT § ) TE H
F SATET IS H M [ AqUE Ag
agf & B qusarsr fgurfes o &
@ § | ANEAET araE AT HO4q
gz & qre g | w9 faaAfao F
1 AT g0 &, IAN AH 44T IHAT
t fr fonfes aoxd § s ok
HFTAR AT A4 TGAT AT & 1 8%
AT £T /T AHAF AT 47 79 27 &5,
gt W T gg | | @O | A
% g &1 fwdr F wawr Ag faar
W qAAT F FTH FQCAIA G TAT
& WY 3@t ¥ ngax trfAeeT W@t a7t
A T ¥, I HAAT FH T AW
3% gA7 & ol oW agt s A
gU | 3Ty 9T TAqT & FF AT R AT
o g9 fpwifus v & @ Ad
9TEY & | a7 QEY ged § § oS Fe
% ag us var 9y § 5 @ Oafa-
T HW Y o g 1 o swawET
FT AF qaSST & L T K WQAT L
Is ‘qifmdie 4 Bwifus awad @

. [ [ ]
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& wwmar g fn fm ot 4 aeqaw Rl
€ 3 9 I3 AT HT AR [y
AW & AR 4, To fro MY fari
AW FHE: ST F G | a1 AT g FAT
TR aifqamdz & amd o=, 99
HEIUSEY AR F SATET FEATAT &Y
g | Ta% faam @z Sfwems w1
wafar ¥r wfgd o1, ag wafaw Wy
T forar wr, S 5 @R & qarfes
AT =l o1, <9 3fw ¥ 78 FUER
wAifas ag &

8% HATET § gF FET {5 AG-
T 7 AINTIT F AW F FE qafaa
T WS § a8 far wan, frgar far
qET FE 9T | 9w, Ty Form-
AEFTT FT AGAT U5 AqFT qIAT
g, WL WA FATT T AZA FA9
F ARN § gl FFr qAfag a@g¥
¢, afer wwafes earemat & @ &
AT FH W TG T AWAT HY
T FEI AT 1§ R g o 3@
qOS GT WeT F g [HT T T gAT
aNfgd AT AYAE AL [T F
AT YA AT T7AT AL | 9D
T g AT GHIR AT AT qred 3
oAt wgr 5 s Tsa § gfew
WIE A= qE T <g TR |

{Mr. DEPUTY CHAIRMAN in the Chair.]

T A 99 A g TEar g
FaT S LA WAl w FmE WL
go dfo ¥ fHFAT T A1 AFASE T |
T A s € § § sanr gEr |
qxq & ? gafad swwr 98 T 98y
g & axdr &) zgfau @ A

| 9T R T G €8

W Mo Ao AAMNT :

N a8 AT @R §

&

S gAo Ao INAW . Wy WK

Fi &, ag fF cemedi A gw T | & W § ag o = Ao S g
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6 g A wgmaER & fgedl A
d1s & 30T S wrfwr ;i @ o,
I & TG AF oA, EFT qorfe T
Tegufa & wiwmw § adf &\ o™
qIR 9 TR A uTAr F ard |
FE @I §, T Y-8 999, 3o AW
¥ 9 9| a1, faged, fam gl &,
T/ WA F1 98X w4 ¥ fog
THCe U 9, 331 & @19 99 ) FAfw
o o 1 f oF aga € vom T
41 | 39 A9 &1 a9few usenfa 3
WO ¥ g1 A1ET 97 1 W HF 9%
LWL A1 wg faaer =ifgy ar fa
IaFf orfes #57 F 0 @9 S
aorT fagem &, @9T meig & & AT
st femed #%9 & fag o wdg
AN FT Gaq g, 347 N @w
FAT H Tg AT AGTE | Tg F1E
oy fAgedi g, 18 gfaae sad
O WEI §, B BAR  ATHE @
T saF faers w9 #7 9 F9 I=-
AT g1 F108Y 1 &, T H1E qAT
ghmme fo g9 8, 99% 19 wE §
A I9 Ty I g T
FL GEAT § | TEHE FT 39 qrierEy H
TR A I T FY IW AT H Fg
Iifeq T | ‘
UF AR A8 TF ®S VAT F
fogaa o5t w7 ATEAT § | ATHIL AT
§T g & gawr foeq fad wd § 9
faeger @ 731 797 GF & 79T
F WA 9T #7 @7 § 5 foga d=
FIET § A JgT 9AT 7 957 T q9G
q ®9d U Frar A W g A AW
ferfar Gt € fiF T o < o HAT B fr
Y srarer 751 § 1 e AT FEIT W
WK & &7 few A 9§ 99 48
qaenar orar & fR agt 93w AT
¥ g A A E gR fad & S
feed fxd 13 &, 99 78 agamT T
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fti 3 99 987 9V ®IT § Yo, R WHAI
WX JqE g% &, o 5 7gi 97 9
TF WEA & AU smiw g g §
o F A g B owEw feaE F
I I GH HUAT 92 A4 AT & |

a5 fAosed £ fF feart 1 damear.
Fem ¥ faw gx adg ay gfaw & s
arfea, faame & args sgrg s w1fad )

fowt Tl & e ) A &Y AE &,

qEGH 9T FTHTT T GI TEF #7 GFT
wiaaT Tifgg | arw e # oHe T
7z a1 wiar & f& dar sgver 14
awg @ fod 7 39T gaT &, AT AT
focgar g &) ww Al & O
gdET & fog §ar 741 &, 9 &9 FAT
Fifgg | T T ANF FAAT R HH
3T a9 &1 T HI9HT HAT 43H A F
TATT GET FHT |

Mr. DEPUTY CHAIRMAN: I have
got still 16 names before me and I
think some hon. Ministers also will be
intervening. So, the House will sit
till six o’clock and each Member will
take 10 minutes. Otherwise, it will
not be possible to conclude the debate.
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[Aramar qae wrEsi]

g W uF W § {F Aqonaw FroaiEt
]S AR I35 E, 9% 39 TZ TR AATAR
FL TA(T §F IGA TT 7 A 7 757
&1 dfFw § wwd 98 7 FWT AT8AT
g T fpdy u3w ar fedr wifedt & oF
TF 1#, UF UF AT, & TF gH
AT TF TF FATHT AE  FLAT;, G
& et uafgleeimn ar fod@r S=
qifadt % a1 F, A7 fgrgeara & 9%
T <& &1, 78 waAT (w39 ua) #15 A
740 &, AT FE AT A1 FE TR AL
fawaar oT 598 F0 A9 AT 7 &
s % wrfed waas &, o famge =9
&1 we T ads T ug 7.9 W fawga
worg § fe faadty s warfEr odf
T aE F &, Fady 9.9 37 a0
TE 9 g1, 995 g9 7 37 999 gHud
FAWEAT &, Tgag L £ 1 a8 I&
g & sfesz @ agw <7 wmF @
qar foar v &, 9WA SMEAT qIq A
grY =1fzd, a8 §, e &, M7 30 graa
§ §, A § far I9F FaR 1S T
gl g1 "RaT |

fergeara 7 g7 9iw aem F faady
sy &1 & 9g 394 s:f3= frarmam &
T A T T AR wIT FT
gwar e fggram @ a@wr #r E,
Tig g fadrt A7 wefefiers
F wWiqax g% & o fedr FET AT
I Al &7 qavgar favar s asar g
qIT FF AT ARET AT F A A
ag AT gAr v 5 fog awg @ =g
q, 9T 4 gHIT AFH I FLIGTE
M4 nfarg i & arg 7 a0 gArd
PegEA [ TIAG F AL H T AT qrierdi
% 1T AT qgq A Arfgal FT qHL
gAT Zi | :

o & Al #1 AT 3 fwogara
qeF 71 8% q Hrare gl 3 |
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o.AE T F F I 3HE et
qlzrdl T AMAT FIAT 981, ITW A9
i WT FF AN F=FT qE FI4F & |

BHIL qeF & AT &S a8 AT qAET

g, (XFISHS FT owGAT gF;@ g,

$R-HEE g R F3 aXg FT 7 gg)

gARK ow & f@e% qog W
foFam T 1395 913 A TG F FoAY,

qE TE & agEqd WX qE< aG A
qTEET AT AT gW AT 4% qrAt A
wardt | faeft o S fggmm &
LA AT FTAAH § FFHT HIE @l
off, qeF & ATHT ATE | AW AT AL
# A0 39 HeFh A AL AoF ° 1T [
Tl T gt 91 | A gR@wE; g
Tg @9 91T AT AT GrigarT O gHI
g1 MT AT A@T FY A AV AOH RO
f o o g g7% 7 ford e avEx
qId TG E 1 A A F AEAGT WL
o fggeawt ®1 qatiger  faEy
ufaar & qeF & a9 ¥, qr AR
et g0 3w Afrwena & araeE
Hr fergear 7 ams fradt qwasr &1
g fegeam s wafse 7 ofoar &
ST A WA §T A, ATT Il TTAHET
ged, ARy wer graq fggezra &
aFifas -7 &) &, 7% @9 9 69
aifgars o=gr avg 4 sred &1 g
TEAIE T LT A A AR AT TR FT S
ag mifad ai7i® 3 gtz glqar = s g
g =T A ITAF ATT, 4 HqIAA

AT AR FrE | TAR FIHFT W

ufar & g4%7 9eH F1aq fw qgh av
F7 £1Ed & AT A4TT {84 WAy wgANE
geear T 5 fwdr v 9iEf #)

TIAAT W= qF 7 qAT w4} qrEv |

TG TFEJIA &7 &7 24 o, 30 farar
#1328 & a1 fafed fez 5 qo81 &0 3a
o, Fgr T T AFA FE 77 arieai Feady
@l & ufma 9 @ @ 7 Wi
us awg 7 (afad a1 7 #1aw )
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ZF AR F AT & g q12f agAAT F 18
Faa afiwad & | afFs ofenr
W as 9T 7gd 6 394 qIA €,
AT &1, TN 19 F AFAIE &,
uAT #fwag feegeam 7 w5 § 0 el
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47, ®iF o, FifH g AT gAA AT T
TH AT ZATE AT AT g_ F SATET
|qOF &1 IH7 471 TH GIT H 9T 715
A G A1, FF twar 147 § 97 TR
Fifgd Tdw 3 afFToTegwag w3
fo 7 957 9 gAR F17 qPAT §,
HLAFATE & I TF F9 & Al g faaga
FFT FTq FAT ) TH IIT M qIX I
S W Hwd g9T &, IWET AFEA
A TG Hriga TIOT qHAT § AT A0
gaT AR g e FE WAz I
TA STIEN 0 § A qaatena o
FERAWE AReamd qgafeg
HAWTE AV ATAT ZIAT 9T ST EFFT T T
qIAAT TGT a5 FAitF AL A Y
FETT FT AG § 3T F FAST F IR
T | A FET AN § AR IT
24 AR FAr 1T Ag FE UG A
arg a8t 1

TARAT SR A S FommtaTESaA
FHHAA FFAT 7T, qAET § g 967 &Y
T 7T, AfHT TR UF qFT AT T
fergeam & @i -FY AT oA, @F 3T
qa 7 9 fF By a faey oe o
fgrgeata &1 WigTEAT A g AIAT HAT
q@r a8 AR g e gue -
Az FHEA FAAT, TE @A
17 £ 5 g7 ars gad aga AT @atat
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| qar gg, Fga & aattoar gg Wiv agA
| A awers g§ w7 gefafreeaa & F4

a1 & fg Mt =4 ag W OF
Frfad QIUT I1a & AT T BF4T AT
|TTET A4 W1 AwaT TF araar warg
ST g WY A3 FUET AT A HaT 0 BT
EEAT ATAY HAG gHAT F FATH A F
EATHTT| AL, T4T AT AT HT KT F1T
qfFT g4t & AT4 qIF A7 A A8 AR
w1 wxal 5 fegerm & faga &,
fergeam & =Aq &1 A7 fgrgeara #
Fraq & faapa ¥ fmr s
TUET 41 9Z4ET Q& A99d gHAT F
YT 97 FTqq TEAC L AW AT AR
frd arsr aFq AIAT AATA AT SETS
AT 93 @wdr § 1 34T a<g Wy &Ml
qawT F AT F1 L AT AT AT 78
gHg | w7 o 7z awgm wifae
qaqAT g |

SET qAF  ToAT T YA §, Tg T
% #ifaer §, dw 5 gATT g7 fafase
AEI A AT FITE | AT AT & W€ 4
AT 97 56T 77 § 33F A A AT T
F&di & 6 7w =13 1z 7 T, g
T & S, wAAT AT ¥ Ag A &
St TF WK T AGF A a7 o
£\ =3 SOF w4 SATET agAAT AT
AAZ idr § foadt gaawr i amat
AT FOAE] ® OANT ;T g, g4
JATH ST %7 qTHA 7@ L 98 41
FT AFAT I A1 57 3T gHaT v wfery
% 9 ¥0 & aF F1A19 3 F ST IT A
gaaw A4 &y wwar ) dfga e
T 9¥ &1§ feqardr ST &, 39w g
9 AT w1 @A aga qiEae
FTH 1T 2 AT a7 feaswd gaq qar #way
§ 9% #g JF AR TG AT
FIAT AMET | T TAHT F a1d &
gfass % ugq % fqafaar § swoq  aav

| AT T I T g |
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Surt DEOKINANDAN NARAYAN:
Sir, I won’t be able to finish within
ten minutes. If you give me some
more time, I shall be highly obliged.

Mr. DEPUTY CHAIRMAN: You
can take two or three minutes more.

=t TAFRTEA JOEW © FEANT ST-
FuTfa S, AT F a¥ TG gHT &,
AT F1 G1F & % 519 3 q9q 7 AR
@ qfeame § w49 €09 OF T
¥ gua fowrdt aw=d ST &1 FHar
fagar a1 g Fwfae #1 g afd |
7O 3T 21T {3 ST ey W7 FiRrieree,
a7 g, feg werEaEndl AR e
oY wer & N7 I AT GISAT | 7, T
VI YR IQE@ATEATN | 9 qiF
Frgfaet &1 g fwg 1 gt @m-
faedt 7 av saq *1 fegay foar ar,
7g Wl W T § 1 qF W o f
%3 & WA F 919 & @i Iy wwAr
I FEY gn | &fE g awn Ao
21T & f5 %3 oF T faear gart g
frad @R B agEm W AR
oo e awm W fee R

& WOHT TUG GG AAT AT ATEAT |

T AT § WS FAAT W ALY | TG
A ME [WH@ T 7 UF qEHH a7
i g forew ag famr o g &

“The unanimous and express
desire of the people of Maharash-
tra.”

F gy wa S | ag femarr
agar f§ g gafma & s =w?
Teefl AT a8 § T weraee &1 %
4 g8 W9 F AT, faat w1}
ARTY FT A TG AT F {6 ASATEL,
AR AR, A0 F a7 gy qwrs
I AL FFAT | AT | T AT
F fau @r=q §, 9 fqaw &t WT &
qres ATSATel, faad #iX gl &
R § HEET AMET | AU & qIR
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# 1T Fga g (% AT A FHT A
TR TG ARISATST KT ATYL
W T EA IHF AR § AT F7T &
f agt g AR ad o | wT ARG
# AT TG g ) WX Ffre 4
oY T Y FTHIAAY F WA ATH a9 &
L IFFT 99 SATFET ¥ g S &
F9 ATF TAAR FT § 9%l § | &
fog 3 Savady # wiftsw ard T & b
9T IR SHA fergea™ g av
feret sy # & v oy for 7 & 9T
faet e & @, fre o & SAHET
&T $AAT § FAT ATEq & 49T 39
e S F hEer  SHEED
& a gwm? Foag  fegeAw
F g% T8 § fF 9% T9=E &1 hHAr
ama fgg ¥ #17 A fegg &1 =T
g @ FT qrieamiz 7 98 waar fEam,
f&T it o9 w2q & % ag daaT -
sMHfer goT1 TW a<g ulk AW
gL g u¥ fgegeard & gx A HiT
gefee® 8 waay @0 ar : A
HAT ERIT &Y TET H1E 59 24 § SR
qaT T F T AT TG B qOA
W& fag & A FH T T GHA
JEE TR § WTH FaAT AR
foF avad w@raet 7 388 AT §, o=
FRT T 30 AT & X UL TR
gk faafaat v fasy g1 w9 saw
feeat 1 & fom | avag 1 agT a1
FHATH G | F¥IE T ¥ SIG AT (T
F 03 A WY qRET HEUF B fAE
& 7T ¢ A faafirnt =y faefy § ) 3979 -
qIg g qUSALT 1 F_T ¥ F T I
e o FY fad) &1 e arge av A
g § wfew § sara wvear § fFoAer
YA F 3y TF FuA w1 el § W%
7 zH avg & fusr § 5 gosaer &
T STHIRER & faeis g% #graes
afafq #1 STEI™ @ 9T 1 TG ATT
T g f& agr afsfa & svdIag 1%
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far &; a1 W qrE AET HEST §
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fF 0w gmfted &7 ws aew
719 &1 Ffed fr 0 7@ #T 3R A1
w1 gaatadl fraema €7 &a
FT YRR AT are 7o, 9 FA 4
‘gaifrm fsame aifge e 8, a8
q A9Y FAF0 ARAT E

W AR IEE F us Tar 9w
AT faAl FT rSRIE § qaT & T @)
Sgl FET TIF WA A AT Fad
g =gl wemETa &1 W F A &)
s ® qg1 war £ fF few 97 & wwr-
AT AT AT 7 FE AFT £ AW
SO waa &1 A fag? 93
7 ¥ Qo WE FUW & AT § W]
fas ¢ R wiaa fafyat w1 fa=
F\ 99 W9 IATFE &7 a7 AW
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ars § f& wer faem saar aew
faer gf, a8 S99 AW 9 ar fe
TR qvat #1 A0 fFas aie faes
g7 =2 a1 ke g faer § A1 sme
FT Qor T3 fadT & | 39% wifafma
qUEAET T FGF F AT AAF TUF
frel & faed @ AT 4R A
Faa a whed w73 fodft 3, fas
waTass & 79 fadl 7 w07 F1 8< g
& I AT I JIX I G TN I&@T
ST, a1 qady araEr Sy ¥
goam &y faafeg gar  Aarfey
& 9 # arg g, Al fel aw @
AT 577 SATHieE fraq F FMET T
qifad ar MIF) g3r T3 R AT
F——2TF TTFT TG F——HIAT GHAT
favrfas awas ¥ qar ¥ faar & A
HERTTT 7 HY AT BEAT T IR
g faar g4

THF 13 § WG Jg  FEA AEAT
fiF W77 2AY A FEA F1 w1 4 fw waT-
St afeas AT A7H AETE /i
TF & R FEAr & B 99 w4 Agr-
LER G B CE e T i T
T AT, FAEF FATH  FFIAT
afrag & Fa7dw, A7 g qfAE
F0WAT AT HIT I7giT AT FT F2T.
AT 9§00 gfag vEiA a9y ar
ag A FGT F1{F: “Bombay isa
Cosmopolitan city.”—f571 9 & FTT
g af gk F fadely W g
qTF (E—AT  IgF AT AW
ST #¥  SREA ®ar ¢ “They (the

Gujaraties) cannot at the same time
remain totally indifferent to the woes

and feelings of their Gujarati brothers
and sisters in Bombay.” gm1 w&

FF IEAA A N w3 fw
“The Maharashtra friends may con-
clude that the Corporation election
results are decisive for incorporating
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Bombay in Maharashira straight-

way. But I say that I differ from
it. ”

g ot g7ga arfias & wse {1 99 A
7 & wmaar 4 740 & 41 fwe sy 2w
g ausd & fag w9t w9 §7 @S
WIH A AT &7 Sq1(Sq, "gwIsI A
A AT arw, ad &7 G
¥ g F79 % A5 WA AN
#27 & BF w7 us ST fqer wwT
A | HEITS, TEF WT qT AGAT
wST Zfam Fke 4 Aif9d ST q@
R q AR qE TIT g wimA
& fag ongRr ) 9T w9 oawd W=
F mrfax 19T 2faw Fiwe A qaT a5d
§, a1 T gu® a4y @y wmar @ % 2m
was & a7 o w9 Zfam whe
1T | o

W A TF I AT AT HIT A
eTH @EAT Wear g ) wEree H
FAT T TAqF A4 GHT 7 HETAE
q ATITAAT FT sral  mATe 47 97 )
o g9 @n fpwrfes avd & fada
g1, IUY 98 WEIUE § F% oAl
97 AAE 5TE q1, 5 A1 O T3
& 73 Y, sfaw wifes avt &1 fog
B3 & 9% ¥ wgAw 7 g8 99
AT AT, BRI A AT E ;v e
g W wdY g€ WY feAt o R
o1 (A0T F7 W E 30 FavgT aF "gr-
7T | TF WY A7 AT Y Aqe 78 TifgT
#ff fF fF 7 3w ardfma w@e
F1 fa 01 F7d &, T JHAT 34T AT
A Awpee 41 fr geer ferwa Ad g
fF agt 7 T8 M7UF F7 A% ) TG
ST FART ANELS W, a9 54 ATEAL
T 9gAA T 3 38T IV gHI fF
TRIT T AONT-HeRT 93 3N a7 67 g
¥ VAT A FT AT AT Gy Z1 A
5 UF vgm qqardr, few avg &
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Qo—Y T T F WAL FT TH AN
T T F AT GAT 7, TN TG °
Sid OF FIaq gaidi (T i 999,
ferg mgraar, BRams aTAaR, LTS
FRT  HITIFE, TA-AATIAET A
Fegfaez T am¥ AT K1 Tar f=ehT
fr Ta g@y ¥ FiE wvwd w4 §)
A9 F+g § fF 7 99 G
T 0% & AT T W9 7 =0
F A &1 o T A3aAce FEE
BIEA FT FF 3 T SAF A47 48T T
AT FAT g2 B SR AT {FT Aar
fe dqaq wgrass A& & «1fed,
3% qW e g wifgy wre @
A Tow T TfgT | 7T I TR
TEEHT A HAT AT AFT-HAATALTED
AT weq et o foraem o & g @t e
g &7 &1 ar g 5% ¥ 94%T &
7T IT AVHA FARTH iqA7 AT H9d
& WA WY AR IF fqAT § AqY
F fear® T TII gur F7ar § 4T
A T I AT FT Jg 37 AT fiF g7 0F
MG 9T FEAT AT FT WA HTGH
T & AT w5y wEr Ady e, gt
IFA Tg 95T fHe, FIH wary
WE FATE UIT TH G @A AN, TA-
Arafaes. frgaes wrew wiv gl
mfz 7q uF g1 0 3L ag fawx
adl fem fa garr ea7 ow 2 av w4,
gaT? faare oF & 1 &4, 7ur wriwn
UF & AT /&7t SR wAar B AGET
FIAFA Al qoa@T) 37 At 7 6T
a1 717 i A1 qifq A @ 7 7F
7, AfF 77 A1 A wgress 7 w49
AT HT TF AT 77 A A 41, Fowd
fo ggia qeav A &8 g, fogay f®
e aa A oA g, famd fe gedia
MET T FFT 3 1 A1 5T gl wifg 4
7@ 7 TR AFAG & AT AT AATH
garAt A, ofeq sTA AgEw
forar og F37 fF 78 wgrasz v gwwT g
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WEIRISZ F7 1394 yageand ! fad
a9 &7 AT Fg7. IR &7 9% Fg, %

qfsq stamgaTe AgwE & faar dfeq Arr-

AT Sy T AT ¥ RN A, T4 g
AEY, IRIT FE a%F Fel f qEArgIATH
St & S TE——AETAT We—a g AT
HEIUSE & g HA G| T G F M7
93T HgrE F fEm owar Fwe
aTat F1 AT wgt g &) | agr aAr
g da1 A1 qE A 5 wwT G
FAG ATAT THAT FA FLAT gHT @]
2qr o, AT IFF G127 TIAT 4T ) 38 TG
¥ IS F TEWA AT F@IE
qgT #T fmr war ) I A F
foeii ov @ a@ FMowa g %
wgIaeE ¥ agd & fawia. s oger
TE 9T, A T

Had HRIUSE &1 wefead aF et
sqreTs | av ey Aifet 7 a8 aarg
W& oagl wEr AT T ! oRr W
RV & A | TR § SEir
FT FIE G qeaeg T35 9T W ag
T wrafwr § F1E graey T8 2 a8 TE-
T aq & W Fgi A |,
st 4, 39 @ ¥ o7 fewad ™
f& 7wr Mfadi & 93 ®E, 7g 28 @
g T 3H TR T W &1 WL A
FHG WEA H[ U ®T F | @
g A fF AT T ATIAT AT S
F1 g A & SO 91, T 97|
TH% aTESE § FgAal Jgal g 5 oma
gwi ¥ wfag. geree | Ffas, dfea
fr fro g ¥ oF @I FT AMEIT
qgr T_T FX TEIE 1 TTH! A A
GqH?  gafas S@F g ge a9
g1 AGT FAG F S €A G
T4 9, I 9T ofeq Jagar v ;T
fawar et &1 ferearar o fa
ag TET FAERAT g, I fF AL
T AT §, TR A@ BIET HIT wET
H1T 7 o 7 @iy gf A wiE a8
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WEl 39 AE F T, FAV AT @Y,
AN I KIS TEY 9T qTT &Y AT qY
HIET MEFd TG FE AR | T
9 W grgd ©&e F, 99 F A1 AL
ferd g ST aww § Figs 91 9w g
g WIT ST A1 F Arwd, qg0 R/
FEAT g ff WERITT FAM T Q.
HIEHT I FL AT g 1 S AW
wEREaE arAl § qfgam fF awag &
IR A INET ;T hEA, & AT oY
Fg 5= fgomw afs #:=7 &
“We cannot be indifferent to the woes
and sorrows of our Gujarati fgiends
in Bombay.”
Tad FOL o F T 5 AT W
I
Time bell rings
Hus fate & = F@ g
FOREM T @ a0 ¥ FEE
M FA G, T® g
e agr w74 ot faw =
TR AT F AN § T W FH I
FI M §, FAT FT TE F 1 I ART
T F AT F AT G TH GG &
FUANT FI F g FNRAT T TAH
A& 1w & g A AT @, g
qgt ugi Ay q wwfEd | @ ag weAr
f wtag grewd sefem & 0T d,
Ug THT &1 HF g7 A1 FeAr o,
oAty oY, AfwT A qH7 w8
TWE
Mr. DEPUTY CHAIRMAN: That
will do. You have taken 15 minutes.

SHrRI DEOKINANDAN NARAYAN:
I am about to finish. Only one minute.

T qA WG ATGT | I8 FgAT 2
fo agy guTy. Fvafacs wrg, S S9vHAT
F T aifg a9 § I el 7«
| geA fentRfedel a8 fewar
faar & s Ay gfeam &1 fR A
T % it feEr wwsArsT, 99,
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Y, g wgg F A 1 AR
§ a1 g & A8 T FI AT § |
gud ag fRaw fear & 1F awg Ta
forad agEr st qEEy 99 @9e
qTA §, SEIM 89 A agd <31 AANRT &
FAG BT G AT § | STHT TS
A | qU fazama § 7 qF famw
t & 7g s fowrsr Tsw et
§U TIT AL @ AT, AWEAT FHT
Sl
Sur1 SITARAM DAGA (West Ben-
gal): Mr. Deputy Chairman, Sir, I
am a Member from West Bengal. It
is referred to in the Presidential
Address about the slum clearance. As
you know, Calcutta is the biggest
cosmopolitan city having the largest
population in the whole of India.
More so, the influx of refugeezs have
made this area more unfit for clear-
ance by the Calcutta Corporation
which has got no money at its dis-
posal. So, it the Government of
India could grant some help fo the
Corporation, then these areas can be
cleared out quickly and the diseases
which are coming off and on in Cal-

cutta in the form of epidemics can
be removed.

Secondly, I would like to bring to
your notice about the area of

North India where tea is the main
product. As you know, the ftotal
production of tea in India is about

650 million lbs. out of which North
India produces 520 million lbs. Out
of this, half the quantity is common
tea and the rest is quality tea. There
is a very big crisis now prevailing
for common tea. This common tea is
gradually losing market in the for-
eign countries in view of Africa and
other countries competing with their
tea at very cheap price. There is no
export duty on African tea. So, it is
better that we request the Tea
Board to make vigorous propaganda

in our country so that we can con-
sume to the maximum extent. The
hon. the Finance Minister, while

opening a centre in Bombay, remark-
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ed that tea would be a national beve-
rage. By saying ‘Swadeshi’ I think
he meant that.

Tea, as you know, is
foreign exchange earner among all
commodities. So it should be seen
that this industry is given just pro-
tection by the Government in all res-
pects. The tea producers are facing
a lot of difficulties to run even a small
estate where so many laws and taxes
relating to export, excise, road and
entry have been imposed. It is diffi-
cult to run an estate without a law-
yer. This has been the position for
people running an industry today.

I do not like to say that the Ex-
chequer of India should be deprived
of its legitimate dues but it should
be seen by the Government of India
that this biggest foreign exchange
earner of tea should be protected by
all means. This commodity can
stand competition with all the foreign
countries.

the biggest

In North India tea is a seasonal
industry because it begins with the
monsoon and ends with it. In the

South, of course, they have got two
monsoons and so they can run the
industry or pluck tea throughout the
year but in North India it is quite
different.

There is another thing that I would
like to bring to your notice. The
International Tea Agreement has not
yvet been revised and it should be re-
vised at once to regularise the export
of tea from all the exporting coun-
tries on a pro rata basis. Thank you.

SHrRI N. C. SEKHAR (Kerala): Sir,
I would like to make out only two
points. One is about the food situa-
tion and the other is regarding the
shipyard. Many honourable friends
have dealt at length with the grave
food situation that is obtaining in our
country. At the same time I found
few of our honourable Members have
touched on the problem of agricultu-
ral reform. The food problem and
agricultural reform are certainly re-
lated to each other. Without im-
proving the agricultural situation in
our country it is difficult to improve
the food situation. The Deputy Chair-
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man of the Planning Commission
has, in the course of his speech at the
Development Commissioners’ meet-
ing, stated that the Government had
taken special steps to develop Com-
munity Projects with a view to
increasing food production. At the
same time I would like to bring to
the notice of the Government through
this august House that the Govern-

ment have the policy of giving
loans to peasants. It was brought
to our notice by certain sec-
#ions of peasants that the

loans advanced to them through the
rural credit banks, wherever they are
available, are asked to be paid back
+within a prescribed period irrespec-
tive of the actual condition of crop
production. They say that such kind
of things would not be of benefit to
them or to the increase of production
of cereals. This is, of course, a
secondary problem concerning the
<ceiling of possessions but since it may
take a long time to bring about the
actual reforms, the loans advanced
through these banks should be adjust-
ed in such a way as to facilitate the
peasants to return them in instal-
ments and they should not be asked
to pay it back all of a sudden. If
they are asked to pay 50 per cent.
back within 6 months or a year in
which the crop may or may not
improve due to conditions of the
season, it would not help. So
the realisation of the loan should
be made having in view the
actual situation of the crops. I
wanted to bring this before this
House because three or four days
‘before we started for Delhi certain
peasants came to us and asked us to
‘bring to the notice of the Govern-
ment this particular question which
affects them greatly. Under the pre-
sent system of loan advances, many
peasgnts refuse to take loans because
they find it difficult to give back the
Joan within the preseribed period,
-e.g., one year,

“Snrt AKBAR ALI KHAN (Andhia
‘Pradesh): Is it not a matter for the
Jocal Assembly?

Surr N. C. SEKHAR: But the local
Government makes adjustments on

Motion of Thanks on [ 17 MAY 1957] President’s Address

578

the basis of the rules and regulations
framed by the Centre. The Centre
says that this particular loan shall
be advanced on such and such basis
and payments, repayments, ete.,
should conform to certain standards.
On this basis, the peasants find it
very difficult to avail of these loans.
The advance of loans should be made
on a liberal basis and the peasants
should be given adequate time to give
back these loan amounts without fur-
ther incurring any loss or difficulty.
This is very necessary.

Surr P. S. RAJAGOPAL NAIDU
(Madras): Will not twelve months
do?

Ser1 N. C. SEKHAR: Twelve

months will not be sufficient because
they want more time. Suppose the
season is not all right, suppose there
has been no rain and consequently
drought or, in the other case, extreme
rain which might wash away all
crops, the peasants will not be in a
position to return the loan within
twelve months.

SHrRI P. S. RAJAGOPAL NAIDU:
I would like to know whether there
is any crop in Kerala which lasts for
more than twelve months.

Surr N. C. SEKHAR: No, not that.
We take two or three crops. It
depends upon the season and the con-
dition of the season. If there is too
much of rain, it will wash away the
crops and how can anyone pay back
the loan? So also, if there is not
enough rain, if there is drought, how
can he find resources for paying back
the loan? That is the question. Let
the Government look into the matter
and do the needful and that is why
I have brought this point before the
House. It is a very urgent one.

Next comes the question of hoard-
ing. In the course of replies given in
this House and in the other by the
Food Minister, we have been told that
hoarders are there. Certain figures
were also mentioned. This thing has
been going on all round the country
and Government should take particu-
lar steps to see that hoarding is un-
earthed. For that, public support is
very necessary. In the course of the
President’s Address, public support
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is sought for but that sort of appeal
will not work very much to the bene~
fit of unearthing this hoarding. We
were told, from West Godavari, that
a bumper crop was expected, but all
the while, certain elements have been
very active and have been hoarding
paddy to be sold later on at higher
rates during the coming two lean
months. Whatever appeal the Presi-
dent makes, the Ministers make or
the Parliament makes, we know very
well as a reality that there are people
who can mint gold on the dead bodies
of people. We had experience of
this in 1943 in Bengal when people
were dying of starvation in lakhs
while people were minting money by
selling hoarded stock in the market.
Similarly, there are elements all
around us who are hoarding and who
are minting gold in this difficult situa-
tion. So, Government should see that
this problem is tackled by organising
popular support; the people are pre-
pared but Government should see to
it that such popular support is sought
for. They think that if support from
the public 1s sought something unto-
ward will happen; nothing untoward
will happen if you appeal to the
people for their support. They are
the persons who actually suffer from
scarcity and they will see that the
hoarders are unearthed. For this
thing Government’s support is neces-
sary and Government can deal with
this problem. Prices have increased
very much but our Ministers say that
the increase is not much. When the
bank advance was stopped three

months back, the price in our part |

was 10 annas per Madras measure
and now it is 14% annas per measure
in Cannanore, 13 annas in Ernakulam
and the rest of it. This price is
going on at a rate which the people
find it very difficult to meet. Second-
ly, there is a very wide gap between
the prices of Government stocks and
stocks with private merchants. How
can the people meet it? Therefore,
particularlv from the side of Kerala
—of course, scarcity is there in other
parts of India too—where the scarcity
is felt to a great extent, I have to say
that only 45,000 tons are available
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for distribution to the people. We:
require 45,000 tons per day whereas.
Government have a stock of only
45,000 tons for distribution to the
people. Prices in the private markets
are soaring very high and the people
cannot approach anywhere near
them. Due to this, they suffer for
lack of food. Recently, I read in the
Malayalam Press that starvation
deaths have been reported from the
Kurumbranad taluk in Central Mala-
bar. We have read about starvation
deaths in Eastern U.P. also. This
situation is developing in every nook
and corner of the country, which has
not yet been brought to the notice of
the Government. Even though this
situation is obtaining all over India,

i it is of much concern to us, because

Kerala is the worst suffering State on
account of the shortage of paddy and
rice. Government must see that
every State’s requirements are met
from the Centre. Government must
commander rice from the hoarders
or get rice as easily as possible from

outside. I must here bring to the
notice of the Government that
some sort of American rice is

distributed to the people, but people
say that they cannot afford the prices
charged. Even though Government
might be getting rice on some adjust-
ment or contract, people are asked
to pay higher prices than the prices
they are paying for the local rice.

In the course of his speech, my hon.
friend, Dr. Raj Bahadur Gour, men-
tioned about a mill-owner who did
blackmarketing, for which his licence
was cancelled. Today I was told that
that particular mill-owner is in Delhi
trying to bring pressure to bear upon
a particular Ministry to get back his
licence. Such elements are hovering
round Delhi to get back their rights
for doing mischief on the people.
Government should see that such
people are not encouraged by giving
back their facilities.

I now want to mention about the
shipyard. It is a big question.
According to the Second Plan, Gov-
ernment is planning the establishment
of a second shipyard but it has not
vet decided as to where exactly it
should be located. At the same time,
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every State demands that this ship-
yard should be located in its own
State. Andhra has got one which is
a very good one where our ships are
being built. Natural harbour sites
are there in Kerala and in the West
Coast, particularly in Kerala. We
have got the Ernakulam-Cochin Har-
bour area. We have got 43 miles of
backwater in which you can find out
any favourable site for the establish-
ment of a shipyard. (Time bell
rings.) Similarly, we have Beypore
and Belipattam in a very fine coastal
area for the establishment of a ship-
yard. It is the demand of our State
and of the entire people there that the
second shipyard should be establish-
ed in Kerala even though there are
other States who may demand it.
Some friends expressed concern that
probably they were waiting to take
a decision with a view to establishing
the shipyard at Kandla Port. Because
of the immensity of the influence of
these people over Government, may
be that that shipyard may be con-
structed there, I do not know whether
it is a fact; it may be a scandal or a
misnomer or something like that. All
the same, in view of the economic
difficulties and also in view of the
intensity of the population and some
other questions, it is our request to
the Central Government that the
second shipyard should be established
in some port in Kerala which will
benefit both the people there and the
Centre because of the availability of
cheap labour.

These are the two points that I
wanted to make and I hope the Cen-
tral Government will pay particular
attention to them.

Tue DEPUTY MINISTER For
EXTERNAL AFFAIRS ( SHRIMATI
Laxsami MENON)® Mr. Deputy Chair-
man, Sir, I have asked for a few
minutes not to make any speech on
the foreign policy of our country but
to answer some of the points raised
by one of the previous speakers.

Mr. Kishen Chand yesterday criti-
cising the Government’s foreign
policy was bold enough to say that
we had done nothing in favour of
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banning all nuclear weapons. Sir, the
reason why I want to explain the
position of the Government, with

regard to nuclear tests and also with
regard to the use of atomic energy
for peaceful purposes, 1s to disabuse
the minds of those who have listened
perhaps
gone away with the idea that our
Government have been sleeping over
this very irmaportant problem. I am
also surprised because Mr. KXishen
Chand is a man of very versatile
interests and he takes part in the
debate on almost all subjects that the
House discusses here, and hence one
wquld have imagined that he would
have spared at least a few moments
to study what the Government do in
this very important matter.

Sir, T would categorically narrate
the steps that the Government have
taken at a time: when there was not

i a single country in the world which

gave any attention whatsoever to
this subject. At that time ours was
a voice in the wilderness and today
even school-children talk about nu-
clear weapons and how to ban nuclear
weapons and it shows hew our ideas
have set in, if one might say so, a
chain reaction in the minds of people
regarding the importance of this sub-
ject. Sir, in the years between 1946
and 1951, it was India which had
pressed hard for the prohibition of
the use of weapons of mass destruc-
tion of all kinds, whether it is atom
bomb or any other thing. In 1949 our
Delegation to the United Nations
moved a Resolution suggesting that
the International Law Commission,
which was constituted then, should
draft a declaration regarding the
duties of States and individuals mn
respect of the development of atomic
energy so as to ensure its use only
for peaceful purposes and to secure
the elimination of atomic weapons
from national armaments.

Secondly, in the sixth session of the
United Nations, that is, in 1951-52, it
was again our Delegation which press-
ed hard for consideration of this
question in camera in the Sub-Com-
mittee of the Disarmament Commis—



5§83 Motion of Thanks on

[Shrimati Lakshmi Menon.]
.gion. It was our suggestion again
which led, to the establishment of the
Disarmament Commission. Then, Sir,
the India Delegation at a later session
pressed hard for the establishment of
a permanent Sub-Committee of the
Disarmament Commission with the
atomic powers and we were all proud
last year when our representative
was given a hearing by this Commit-
tee although we are not one of the
atomic powers. Sir, T would recom-
«mend to Mr. Kishen Chand—he is not
‘here at the moment—to read the
Prime Minister’s speech which he
made in the Lok Sabha in April 1954.
Then, Sir, since then the ideas that
we have broadcast in the international
forum have been adopted and if our
friends read the newspapers care-
fully they would know that even
_certain National Assemblies in Europe
and elsewhere have passed resolutions
banning the use of atomic weapons.
- 8ir, all of us know of the resolution
on the banning of atomic weapons
which was passed in the Bandung
.Conference. It was rather very naive
. of Mr. Kishen Chand to think that by
making a number of speeches we will
be able to mobilise world opinion. If
that were so, he should have mobilis-
ed the opinion of this House in his
favour because the number of
speeches that he has made should
have had that effect. Sir, there isno
peoint imagining that he has pricked
the bubble of our foreign policy by
-making that speech, nor should any-
one believe that we can change world
opinion on such a vital subject as the
use of atomic weapons by just mak-
ing a few speeches in the international
forum or by creating new groups.
This also shows a lack of understand-
ing of our policy. Sir, we have always
objected to military pacts and to the
formation of groups because we
believe that the world should more
and more develop on co-operative
lines when the differences based on
ideology or otherwise should yield to
the common well-being and to com-
mon interests.

Lastly, I would like to say that a
country’s greatness or influence rests
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not on the possession of atomic weap-
ons or in creating political groups,
but in strengthening its own economy
and its own stability, and if Mr.
Kishen Chand were here, I would
make a special appeal to him that the

i people who belong to his party and

those other groups, which find pleas-
ure only in criticising the Government
whether the Government is right or
wrong, should pay more attention to
this aspect of the question and see
that they extend total co-operation to
the policies of the Government
because that co-operation is needed
today more than at any other time in
order to strengthen our country and

maintain our position not only at
home but also abroad.
Sir, I do not want to waste any

more time of the House answering
the other points raised by other
speakers. Dr. Gour has raised the
point of the Prime Minister’s promise
to consult other parties in the House
with regard to Goa policy. The Prime
Minister when he intervened in the
other House yesterday did say that he
would consult other parties and that
he had not given up the idea of con-
sulting other parties. Therefore, I
have nothing more to say on the
subject,

With regard to the annual song of
Mr. Rajah about our being a member
of the Commonwealth, it hardly
deserves any natice by any of us
because it is one of those things which
we have heard again and again during
the last five years and the House, 1
am sure, is of the same opinion as
the Government that we should not
take any hasty step which would
imperil our own future. Thank you,
Sir. '

Kazi KARIMUDDIN: Mr. Deputy
Chairman, we are really grateful to
the President for giving an Address
surveying the entire work done by
the Government of India and the
future programme. Some Members
of this House are very much dissatis-
fied that there is no discussion of the
details of programmes; some are
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dissatisfied that many more things
which were mentioned by them
should have been mentioned, but all
of them should be aware of article
87 of the Constitution of India in
which it is laid down that he has
only to inform the causes of the
summoning of the Parliament and
those causes are mentioned there. If
they had understood what is laid
down in the Constitution, there would
not have been so much criticism as
was done today.

Sir, I belong to Vidarbha which is
now part of Maharashtra or Bombay
State. There has been a criticism
from the other Benches and also by
Dr. Kane that there is a clear verdict
for separation of Gujarat from Maha-
rashtra, but they have forgotten one
thing. There is no doubt that Vidar-
bha and Marathwada, when they
joined this State, had joined on the
clear understanding that there was to
be a united Maharashtra then. But
the question of Bombay city was so
difficult and was so complicated that
no section of the society could find a
solution and the offences of arson
and rioting in Bombay city showed
that if Bombay was to be separated
from Gujarat or if Bombay was to
be separated from Maharashtra, the
position would become very difficult
and the city of Bombay was likely
to be in the grip of anarchy as 2
result of disturbances which would
not be in the interests of the society.
We Thave accepted the bilingual
State in the national interests. Let
us discard all other arguments that
have been advanced here. We accept-
ed the bilingual State because we
thought the solution of the city of
Bombay was difficult. And we have
shown during the elections in the
area of Vidarbha and Marathwada
that we really stood by the agree-~
ment or by the word we have given
and we have given a verdict in favour
of the bilingual State. The argument
advanced by the other side that
Maharashtra has voted against the
bilingual State of Bombay is entively
incorrect. Maharashtra does not
mean only twelve districts of the old
Maharashtra. We are a part ot
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Maharashtra. Marathwada is also a-
part of Maharashtra. And if ihe
number of Members of the Legis-

lative Assembly is taken into consi-
deration, the majority has voted for
the bilingual State, not because it is
good or bad, but because that was
the only solution under the circum-
stances. I am really very much sur-
prised to find that non-Maharash-
trians are more interested in this-
problem than Maharashtrians them-
selves. Dr. Gour from Hyderabad-
has criticised the establishment of a
bilingual State @and the Commuuist
Party throughout India is agitating.
Now, it is very clear that during the
election campaign the Communist
Party used this weapon and combin-
ed with all other parties whose ideals
were inconsistent with the Commu-
nist Party. Even then, Congress is
voted to power. What right has
anybody to say that the verdict of
the electorate in the State is against
the bilingual State? Therefore, my
submission is that those who are
interested in raising conflicts for the
salte of conflict should be silenced in-
the national interests.

I find that the Address is silent
about the law and order in the
country. There is not the least doubt
that violence is on the increase. We
hear reports from many States that
dacoit menace is increasing. One
point on which I want to stress is
that there is a report from Kerala
that there is a recommendation or
announcement that there is a commu-
tation of death sentences by the
Cabinet of Kerala. Now, an unpre-
cedented situation has arisen in tiiis
country. Now, a Communist Gov-
ernment is installed as a popular
Government in Kerala and it is the
comprehensiveness of our Constitu-
tion that in a democratic country a
Communist Government can also
function and we have no ill-will
against them. But if there is a com-
mutation of sentences of death i1 the
case of persons in whose favour-
there are no extenuating circumstan-
ces—mercy petition in the case of one
was rejected by 'the President--the-
release of such prisoners is bound to-
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lead to anarchy. The release of pri-
soners agamnst the cdecision of 1ihe
President is bound lo create a very

awkward situation between tne
Kerala Government and the Presi-
dent. My submission is that under

articles 161 and 162 read together, if

.orders are passed by tae President
rejecting the merey petition, any
.announcement by the Cabmet of

Kerala is a constitutional improprie-
ty. Therefore, my submission is that
‘whether a Congressman was killed
'by a Communist or a Communist was
killed by a Congressman, it does not
weigh with us. What weighs with
us is that murderers in whose favour
there are no extenuating circumstan-
ces should not be released. Once
the mercy petition is rejected by the
President, any action by the Kerala
Government will be a constitutional
impropriety under article 162.

Mr. DEPUTY CHAIRMAN: You
would not be justified in criticising
any Government which is not repre-
:sented here.

Kazi KARIMUDDIN: I only say
‘that in the interests of law and order
in the country, the President should
look not to the exigencies of the
‘moment but to the procedure laid
down under article 162.

Another matter which is a matter
-of great agitation in this House and
‘outside is the food problem in the
country. In India, agriculture is
generally based on monsoon. Now,
‘there are many factors which are
"beyond the control of the Government
so far as production of food is con-
cerned. There is no doubt that in
some areas due to failure of crops
scarcity has been declared by the
Government. And if scarcity is
declared in some States, people are
becoming panicky, more due to the
propaganda of the political parties
than the shortage of food. When the
‘Minister-in-charge of Government
gives an assurance that food will be
supplied and nobody would die for
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want of bread, my submission is that
we must give a trial to the Govern-
ment. You will be surprised to find
that in Bombay there was a rumour
that in the districts of Nasik and
Satara, some people had died for want
of bread. The Minister-in-charge of
Civil Supplies got those rumour-mon-
gering people to sit there and he
phoned to the Collector and it was
found that they died of illness—not
for want of bread. Therefore, this
is more due to the propaganda that
is being carried on.

What are the concrete suggestions
made by the Opposition in this
direction? I fail to understand. Now,
let us take it for granted that we are
short of food. What does the Min-
istry do? They import food. There
is an objection that food should not
be imported. Now, there is a failure
of the monsoon. Then, what are the
concrete suggestions they have made
for the production of this food or for
bringing of food from somewhere
else? The Government says that
there is sufficient reserve. The Gov-
ernment says that some people
because of the increase in national
wealth—some agriculturists—have
hoarded the grain. If they have
hoarded the grain, Government should
take immediate steps for taking those
stocks which are in their possession
and I have not the least doubt that
the Government will take all
measures for the distribution of it.

Now, Sir, another question is the
question of foreign policy. It has
been said repeatedly from the other
side about Kashmir that it has become
a part of India. I do not know how
this question can be re-opened now.
The report submitted by Mr. Jarring
to the U.N.O. is a bundle of contra-
dictions. Because in one breath Mr.
Jarring says that in view of the new
developments it has become very
difficult to re-open this problem. In
other words, he accepts that re-open-
ing of the question will be a danger-
ous thing. Then, he says that it can-
not be forgotten that regardless of
the merits of the case, the Govern-
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ment of India has accepted two reso-
lutions of U.N.O. Then, thirdly, there

is a proposal from him for arbitra- .

tion. Arbitration on what? 1f there
is no matter of dispute about the
accession of Kashmir to India, then
what is that arbitration about?
Therefore, I repeat that Mr. Jarring’s
report is nothing but a bundle of
contradictions.

Now, I have only to say that the
aggressiveness of the Western powers
and America, by interfering in the
Suez Canal, by making an interfer-
ence in the Middle East, and by mak-
ing an interference in Kashmir, will
clearly indicate that although those
countries have been liberated politi~
cally, economically they do not want
to lose hold on them and it is now
(Time bell rings.) in the inte-
rests of India that our foreign policy
should be in keeping with the ideals
of socialist pattern or socialism. And
we must combine with those coun-
tries whose idealism also is that there
should be socialism. Without joint
action, my submission is that we are
nearing the danger zone. And unless
all the socialist countries combine
and stop the aggression of America
and Western powers, my submission
is that it would be difficult for our
foreign policy to succeed.

SHRIMATI LAKSHMI
“Which are those countries?

MENON:

4 p M.

Mr. DEPUTY CHAIRMAN: Dr.
P. S. Deshmukh,

Surt AKBAR ALI KHAN: Sir, will
the Minister not wait till the Mem-
bers finish?

Mr. DEPUTY CHAIRMAN: The
Home Minister is replying to you

‘tomorrow.
Tur MINISTER ror CO-OPERA-
TiON: (Dr. P. S. DEsumukH): Sir,

we had expected that the food situa-
tion in the country would loom some-
‘what large during the discussion on
the President’s Address, and when

/
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we find that many Members did speak
on it, it is only the expected that has
happened. The purpose of my inter-
vention is to correct some misappre-
hension and some misleading reading
of facts which some of the hon.
Members of this House as well as the
other House have indulged in. Sir,
there is no doubt that we are having
some alarming reports from certain

pockets especially in Eastern U.P,,
some portions of Bihar and West
Bengal. However, this secarcity or

this trouble is in very small areas,
and that is due to repeated calami-
ties. Firstly, there were floods which
washed away the crops. Then there
was drought which dried up all the
crops that had been grown a second
time, and when there was an excel-
lent wheat crop there was dust in cer-
tain places and hailstorm in others.
As a matter of fact the headlines in
the Press do not portray the real
situation in the country. Of course,
the headlines have helped our friends
who become rather glad to see cala-
mities descending on our people,
kecause they think that they can
derive some political advantage from
it. Actually, Sir, the situation in the
country with respect to food is not at
all so unsatisfactory as our opponents
are trying to paint it.

Sir, there is also no truth in the
allegation that the agricultural pro-
duction has fallen. Of course, there
are various ways of looking at it. If
you want to look at it from a dismal
point of view or a pessimistic point
of view, you are welcome to do so.
It is not correct in judging agricul-
tural production to confine one’s inte-
rest or attention to a particular year.
The best criterion to judge whether
agricultural production 1is making
progress or not is to take the averages,
and that will really give the correct
picture of agricultural production in
the country. In spite of the fact that
these figures have been given repeat-
edly, I am afraid the misconception
on this point does not appear to have
been removed. If we look at the
figures, specially the averages, it will
be found, for instance, that the ave-
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rage production from 1947-48 to 1951-
52 was 43-2 million tons in respect
of cereals and 51°78 millions tons in
respect of foodgrains. What is the
average of the last four years? In
respect of cereals we have gone up
to an average of 54-13 million tons,
and the total foodgrains production
has gone up to over 64 million tons.
This will show the following differ-
ence in the production of the various
commodities. If we take, for instance,
rice, our average production in the
first five years of our freedom was
21'6 million tons. We are now pro-
ducing on an average 25 million tons,
and thus we have produced during
the last four years an average addi-
tional quantity amounting to 34 lakh
tons per year. In the case of wheat
the additional production per year
during the last four years is 21 lakh
tons. Jowar and Bajra have gone up
by 32 lakh tons per year during each
of the past four years. Other cereals
18 lakh tons. The total is 106 lakh
tons. This is the additional produc-
tion per year. In the case of gram
and other pulses also we have addea
18 lakh tons to the average whicn
was produced annually in the frst
five years.

In the total we have producea
1,24,82,000 tons of additional food-
grains in each one of the four years
beginning from 1951-52 to 1955-56.
Someone will say “why have you not
included 1956-57?” My reply- is that
if we include that, the figures are
likely to increase and not likely to
go down, because this year’s produc-
tion is going to be slightly higher
than even of some of the previous
years.

So, Sir, I would like to contest the
proposition which some people have
been making, wviz.,, that agricultural
production has  diminished. of
course, if you confine yourself to a
partidular crop or to a pgrticular year,

it cgh be demonstratedAhat there are
vagfations, but it is A the nature of
agricultural produgtion that there

ould be variatigns not

[ RAJYA SABHA]
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but in every country in the world.
There is no country which can show
a steady increase including Australia.
When I saw some of their figures of
average production, the average pro-
duction they had reached some
twenty years ago had yet to be reach-
ed by them. So, there are various
factors. All the same we do not say
that because of natural calamities we
have produced less. We have actually
produced more. Serious efforts were
not wanting in the years 1949-50 and
1951-52. With all the efforts that we
made we could not add even 12 lakh
tons. Secondly, these figures are also
much ahead of the Planning Commis~
sion’s targets. In fact they are very
nearly twice as much as the targets
fixed by the Planning Commission.
We should have produced every year
under the First Year Plan a total of
59:3 million tons. As against this we
produced 64 million tons, that is to
say, in every year of the Plan we
have produced 5 million tons more
than even the targets. The targeted
production was 14 per cent. We have
actually produced nearly 25 per cent
more than the previous five years.
This is also reflected in the average
production of every particular crop.
Some people think that this addition-
al production is due to larger acreage.
There may be under certain circums-
tances some increase in acreages, but
if we analyse the averages, we will
find that the average production has
increased. Therefore, the additional
production is not attributable only to
increased acreage. Sir, I claim that °
we have during the last four years

made spectacular and unheard of and

unimagined progress in respect of

agricultural production, because in

the case of rice as against the average

production of 672 lbs., in the first five

years our average is 740 lbs., jowar

was 333, it is now 4U3; bajra was 260,

it is now 288; mmze was 560, it is
now 688. Ragi was 597, it is now

657. Wheat was 383; it is now 677 lbs.

per acre. Barley was 681; it is now

768 and small millets have gone up

from 367 to 371, The increase in this

case is rather small. In respect of

only here | grams also, from 458, we have gona
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to 820. Tur or arhar has gone up
from 526 to 667 and other dhals have
gone up from 304 to 358. Some
people object on the one hand that
we have not imported enough; some

people are angry that in spite of
increased production, we are still
importing. What is the exact situa-

tion so far as imports are concerned?
During the first 7 years of our free~
dom, India was importing on an
average 3 millions tons of foodgrains.
The average cost per year during the
first seven years on this has been 136
crores of rupees. It is the only
three years—1952-53 to 1955-56— that
we have not even reached the average
imports of one year and spent less
than what we spent per year during

the first seven years. The ftotal
amount of imports during the
last three years come to hardly

30 lakh tons. That is the average of
the imports we were forced to have
during the first seven years.
Secondly, these were the only three
years for a long time in the history
of India that we were able to export
certain gquantities of food. May be,
in the context of the present circums-
tances, some people may blame us
saying, “Why did you export”? But
you will remember, Sir, at that time,
we were faced with the problem of
lower prices, and so we wanied to
help the cultivator and that was the
reason why we exported some quan-
tity, but we still got Rs. 8,28,00,000
by these exports during that period
‘when we imported about 30 lakh tons.

This will conclusively show that
the agricultural production in this
country has made an immense pro-
gress. Of course, I admit and every-
body will admit, that with the grow-
ing demand in the country, this is
not enough. We have to produce
more and we are bound to produce
it. I have not a shadow of doubt
that the time . . .

Surr RAJENDRA PRATAP SINHA
(Bihar): I only want some informa-
fion on this point. May 1 know
what has been your import in the
last six months?

18 RSD—-5.
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Dr. P. S. DESHMUKH: During the
question-time the other day, I found
many hon. Members of this House
blaming the Government for not
importing enough because prices have
somewhat risen and there are talks—
somewhat exaggerated—in some
places that there is a food scarcity.
It is but natural that we should be
on the safe side and have a larger
programme of imports. )

Surt RAJENDRA PRATAP SINHA:
But I would like to know what has
been your import. I do not object to
your importing.

>Dr. P. S. DESHMUKH: For the
time being, we have contracted to
import about 3:7 lakhs of tons during
the next two or three years. Very
probably, even these . . .

Surt RAJENDRA PRATAP SINHA:
What were the actual, physical,
imports during the year 19577

Dr. P. S. DESHMUKH: I have not
got those figures, but I will give
them to my hon. friend if he wants,
because I do not want to make a
mistake. ’

Sarr RAJENDRA PRATAP SINHA:
Have you got any figures to show
what has been the actual impcrt
during the last six months?

Mr. DEPUTY CHAIRMAN: He has
not got the figures; he told you so.

Dr. P. S. DESHMUKH: About 8
lakh tons since the Ist of January—
I say this subject to correction, Sir.

Sir, I have dealt with this point
and I feel confident that agricultural
production in the couniry has been
stepped up and is bound to go from
strength to strength, because farmers
have tfaken to Dbetter cultivation;
they have taken to better methods
and they have also taken to ferti-
lizers. Unfortunately, we are hard
up with fertilizers at the present
moment, but they have contributed a
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great deal towards larger agricul-
tural production. Also, in regard to
complaints of food scarcity, I would
like to point out—Dbecause it has not
been done so far—ihat a most liberal
policy has been chalked out already
by the Central Government. Where-
ver there is any scarcity of food or
where prices are high, the State
Governments can, without consulting
us, start giving gratuitous relief.
They can also subsidise the purchase
of food if necessary and till they
spend upto two crores of rupees, they
need not ask us and they can go
ahead and we are bound to contri-

bute 50 per cent. of whatever expen® .

diture or subsidy they incur. So, I
would like to assure the House that,
where there are certain difficulties
about the food programme, the State
Government is alive to the require-
ments. There are ample foodgrains in
the country which can be rushed at
any time. My friend, the Minister for
Food and Agriculture, has himself
gone to those areas where there were
talks of a scarcity and we have
assured all State Governments that
all the food that they need will be
given to them. So, there should be
no anxiety or nervousness that we
will allow a single person to die for
want of food, because we have made
arrangements for gratuitous relief
we have arrangements for subsidies
for food and there is no limit to the
relief which the State Government
can give, because after Rs, 2 crores,
*we give them Jlarger subsidies—75
per cent. Once they spend the Rs. 2
crores and if it is necessary, for the
situation to be met, that larger relief
should be given, the State Govern-
ments can go ahead with it and they
will be entitled to claim from us,
instead of 50 per cent., 75 per cent.,
of the expenditure they incur on
gratuitous relief. So, all this anxiety
about scarcity areas and so .on,
should not be there. In fact, this
exaggeration unnecessarily  upsets
everyone,

that this
somewhat

I would like to say
food problem is of a

[RAJYA SABHA]
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psychological nature. Ours is a coun-
try with a huge population of 36
crores. We have got seven crores of
families, but even if one crore fami-
lies feel that they may not get food- -
grains and each family hoards one
maund, it will overnight remove
seven crore maunds from the market
and it will create circumstances
which will be difficult for the Gov-
ernment to deal with. But actually,
the situation, as the production figures
will show, as the import figures willk
show and as the stock figures will
show, is not in any way unsatis-
factory. I hope, therefore, that here-
after at any rate, neither the press
nor the Members of Parliament and
Assemblies will indulge in the some-
what loose talk that food scarcity is
prevailing and starvation deaths are
taking place. As has been pointed
out by my friend, when you go to the
particular place and ask for the
names of people who have died of
starvation, they speak of those who
died six months ago. There was a
case which was quoted by Mr. Jain in
the other House, which was scon
after the first elections. Mr. Shiban-
lal Saksena pointed out that 100 peo-
ple were dying per day. Mr. Kidwai
went to the spot and asked for the
names of those who died. It was
found that the few that died
had died six months previously and
that had nothing to do with the food
scarcity. These are the sort of things
that are taking place.

Surr RAJENDRA PRATAP SINHA:
May I just intervene for a second?
Has the hon. Minister’s attention been
drawn to a report in the Hindustan
Times of 14th of this month by
Mr. Narendra Singh Bhandari, M.L.A.
that two persons in the Kumaon Hill
area died of . . .

Mgr. DEPUTY CHAIRMAN: You
may ask it in the question hour.

Dr. P, S. DESHMUKH: I have not
seen these particular names, but I
have not a shadow of doubt and I
can safely say that these allegations
are not true. Probably, the persons
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may have died, but not of starvation.
I have not a shadow of doubt about
this.

Surr B. B. SHARMA: Not only
that, it is a matter for Uttar Pradesh
and I know, coming from that area,
that . . . -

Dr. P. S. DESHMUKH: Certain
other points have been made by the
hon. Member, Pandit Algu Rai Shas-
tri. I am afraid I cannot agree with
him in regard to both of his poin*s.
He said the food scarcity was there
because of cultivator’s preference to
cash crops. This 1is not correct.
Some people just see some fields, they
find sugar-cane growing there and
therefore, they come to the conclu-
sion that everybody is growing sugar-
cane. It is not a fact. The largest
acreage under sugar-cane was in the
year 1951-52 when we had 48 lakh
acres under sugar-cane. Although
our sugar production this year is
likely to be the largest in the history
of India, namely, 20 lakh tons, unima-
gined by anybody, the acreage is not
likely to be more than about 45 lakhs.
That is much less than the acreage in
1951-52 when we produced hardly 15
lakh tons. Of course, the cultivator
is bound to prefer a crop which will
give him more money. But I do not
think it has happened on a very large
scale so as to endanger food produc-
tion or to cause any trouble to the
couﬁtry as a whole.

Then, Sir, it was said that the rural
people’s tendency is to prefer wheat
rather than coarse grains. He was
probably talking about U. P, Our
trouble in Karnataka and Bombay is
that people won’t have wheat and
rice, but they want only jowar. That
is our problem there, because even
if wheat and rice is cheap, they won’t
take them. Jowar 1is our Dbiggest
headache, and it is due to the short-
fall in jowar production two years
ago when there was a shortfall of 3
million tons. That is causing us the
largest  difficulty. (Interruption.)
And secondly, Sir, since these people
want jowar, it is available in the
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shape of sorgum or mito, as it is
known in India from foreign count-
ries. Now if we were to import if, 1t
will cost us much more than wheat.
It will probably cost Rs. 16 per md.
So, Sir, it is not a question of trying
to give coarse grains to the people.

Then, Sir, there was a suggestion
by Dr. Gour that we should go and
procure foodgrains from the market
and from the people. Our experience
has been unfortunate, especially when
there is talk of scarcity and rising
prices. If we go into the market, the
prices are likely to shoot up. So
that is not a very correct advice to
give. So far as the other steps are
concerned—bank advances etc.,—they
are under consideration.” We have
also tightened some of the things in
this respect, and I do not think any-
thing more is necessary in that res-
pect.

Then, Sir, Mr. Bisht has made a
point stating that last year we blamed
deficit financing and this year we are
blaming natural calamities. The cala-
mities are there for any one to see.
In fact, it is the Members represent-
ing those areas where there are crop
failures who are telling us the stories
of crop failures. But we have never
said that this is sufficient excuse. In
fact, I would claim that in spite of
these large-scale natural calamities,
the fact that our food production is
still at a higher level of 64 million
tons is enough to show that wherever
there are no calamities, we are pro-
ducing much more. If it were not so,
we would have by this time been
completely sunk, as will be seen from
the circumstances and situations in
the adjoining countries. I am glad
Mr. Bisht replied to Dr. Gour’s con-
tention that the Government should
enter into the market so that they
may be able to have larger stocks.

Then, Sir, so far as the fair price
shops are concerned, more will be
opened wherever it is necessary. But
there are areas where fair price shops
are being closed down also. But
nobody refers to that. Everybody is
anxious to speak about scarcities.
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Then, Sir, there was a point raised
by Shri Kishen Chand about ware-
houses. He dealt with that point
somewhat elaborately asking how are
the people going to use warehouses
when 70 per cent., of them have just
sufficient or even insufficient food for

their own livelihood. Now, Sir,
fortunately for wus this is not so
everywhere. If it were so, thers

would have been no markets at all.
If everybody was consuming every-
thing that he produced and there was
no margin whatsoever, then there
need not have been any markets
whatsoever. Fortunately, there are
markets and also many people who
produce a little more. And we are
taking up a large programme of ware-
houses because that is the only
remedy to maintain proper prices of
agricultural commodities. Secondly,
warehouses are not meant merely
for foodgrains. There are also other
crops like cotton etc., and we have
also to store seeds and fertilizers in
these warehouses, if there is any
room. So, I do not think his appre-
hension is at all correct when he says
that warehouses are needless.

So, Sir, I submit that the agricul-
tural production being what it is, the
situation which exists in certain parts
is due firstly to the misfortunes of
the people due to floods, droughts and
hailstorms. On the other hand, it is
undeniable that the condition of the
people is showing a considerable
improvement. It is not, of course,
satisfactory to us. We want to go a
long way ahead, but there 1is no
doubt that the people have larger
funds in their possession. A large
number of people are getting larger
salaries and larger returns, and,
therefore, it is bound to affect the
food consumption. Since we have no
controls and since it is not our desire
to bring in controls, (Interruptions.)
we must put up with the situation
and try to meet the increased demands
as best as we can. Sir, I do not think
I should take more time of the hon.
Members who are so anxious to speak.
But the high prices are attributable
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‘ to the larger demand and the better
condition of the people.

And lastly, Sir, I would like to say
that the high prices are not really so
high as to grumhle about it to
such an extent. They are certainiy
slightly higher. But if we take into
account the prices of other commo-
dities, and especially when we see
that we have to raise the fertilizer
price by Rs. 35 and we have to
impose certain additional taxes on
cement, steel and so on, I think in
view of these faxation proposals, the
prices cannot be regarded as ico
high. It is our policy that we want
to care for the consumer as much as
we want to care for our agricultural
production, and while we are anxious
that a reasonable return must be given
to the agriculturists, we do not want
to do it at the cost of the consumer
or so as to cause. him considerable
hardship. Thank yo-:, Sit

S dvo do WAt #fwe, Teewfy
F ufq Y s=rare &1 g€qT =) wen
Trar ATRSAY St Aaw foprt B, ST awew
FE § A1 FU9 gAATT § AT
Ig T T@ aTeq @WaEal § FifE
gF wieer & A famry @ far
ara 78 g {5 3w & 599 9o F gw o
o9 & 98 A uwl g fF agi weas
FY ST WTAT FHIA § T IT AT
FT AT gAAT 3 FT fFa1 Fray 21
foeg o3 gar =& gar g\ w9 fafew
g oY, a9 98 g9 gy UF A1
H %18 &7 A1F 1@ A #/i garyr f18
qarg A& Fear 9 ofww 9w ¥
TATEAT HY FAT F ASAAT GART I
g amn g R faam g fw
T qF ARAT FTL § FHTA A0EH
g1 gl wfearsat §, 7§ 99 g @
AT | FETE AZ AT TY gF qAH
qur oY g€ & ST g% fRer 9w &
gfa  mraelt @ w1 e g,
9gF AR 37T T a1 FE AgT AY, 7 F1E
AR AT T T FE AT AIAF
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g &, ey gard & @ swfa
A ST A Bk L 1 B E U
fe o9 7 g9 g @ g1 fasrel
W g1 @ &1 gETO AT @S
& ST WL FWAE & AW
frad g 2eUL TF FOAE g A
TAEAT g, A7 HART a0 B GO A
st | wa wlafeg @t aga @
TTIT A R, TgT A AgT W G
§ 72 w39 & w ¥ feg &
TH, a8, I AAT & FT 1 AR
Tt WA T, SUHT AT T AL AT |
IYFT W T F o oY garr g
gaq gaeTE e § | 3 9g 99 T FE
g FT? S AT dRTATT g &Y
AT HR FAT AT g ATE Q1 B
T EA? G GAT FE AT AT
S@fafa A G AP aa g qA@
foF o< A &1 fawmg g afe 9w
o owwm e S AR Al A
T & AT W G FAT &1 A AT S
FIATT | S 73 g XA
gfrsax 3 @ & faaE g |@dr agl 8,
for arg @dr &1 TS AG 7 |
T ¥ sedl qdt el & 7 g, foraa
fir qdf ST R FEA g, 38F ¢ ¢ fot
#F ¥ W ¥ wgHl §—41 a1 g 9
Frax & fw o faee waE T Sy
Y § 3g a7 fage ¥ § AR |
Fg IAT TAT F g SART qEH TG
@Y §-—a% 39 a@ ¥ gH ¥ A= §,
us o e few € @@ | g
drat off wEaE e aRd § W
AG +ff THEC TR E | FTARAY
firft ©F 7 7 w1 98 T F & OF
Ter #1 @ra-feufa q& Ffew § f @
T ¥ fa o @ & ACnh <t wgA
g, ToT & gy, gaTe el &
& wraw SrEq WY g g FEA 7 )
ot 99 q% f& ddl ¥ e g 9
adt =g off a9 oF AT TG Al )
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A9 a% J AT AT a1 Qar FHT Tel
F2X 7 5 9 SerarT & AT A A
FAT &, ¥ o @ IR W S
TR g, 9 (F ggf 47 @He F9
F YA AT TR AR a5 oA
W Gt § e w93 § A F a0
T TS AT EY AT E | AT SBA A
T 7=EET E FT e 1 7w Fed
for @t & o 9 & AL T AT GOA F
TR § F F G0 F A9 @G
it o o ade & a8 AgR | Qo
T A 9 A T IATE TG HGAN
ZI ST &, EAT AT 1t & @ATA H |
ug P IH AT 2, AT HUT STEATENR
T § 5 oRE ¥ 9O §, 40T F
73 A 9« fF FE w\e wE) Fer 4l
s ay garR faey go F AT aedl
T g wraTy qg 9er fF gwnE g
ST rar Fe AT @A T &
T30 F AT A0S ¥ WG AZHA
F T H T Lo FT ToerT AT AT E—TH
uT § q1 T TYT U § @At A ¥ A
FTW Lo T AT ¥ AR AT THFT FT
AT §—a9 FANTE & W™ § AR
NhaT frrsaaee qeeaT—s fF OF
T3 AT §—ag FEA 1 fgd FQ@
fr wret o @M F far A @) E
ag fFam gqww w1 faaia fedta
AT | A G § AT G AN D
qHAT @A § W 30 R AT & G
fa=e &7 9%y & 1 7@ T far o
@I ? T Y a9g § | ST a9g IR
g fFod gg &AWl & 9 Te@r =Y
T & AT FUEl HY, 49 FIR A,
oS AT FT I =1fed, S a8
it | g G T G AT §S TF G
a9 F1 Y =fgT | AR TF FIF I
AT aea At § SaET a1 gudl 9 8
ST S5 & 99 a3 B 1 § ST AT
TG g, ITHY A F AG DT | TR
7R {1 AR g (q fag wsitfeat args
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& T W TR Y IR A §,
S for freraa<d IS aTd |7 A
Sfea a1 I fFa §, S F R0, W
a7 Y- TFE F @Al TAA § SH!
T & AT § | A1 HG T HI ARSI
Y &, g7 1 79 7 F9 faaE A A
IR AEEETY § @9 7@ ¥ fad
&Y Y IE@ & | AF IEAT Al 9T TH
"o AT & T W ¥ Fg a9 2|
og 3 S gark faaeh @« & amF
e .9 quma & 6 g7 A T Fuw
F TT T HT F AT TTT JEATAT &7 g,
FIIGF aE T & S % FIAG FT qET
2, g=iR & FWY T 9E A W@ g,
fergTstT gAaT FAX AT AT TfEE AR
g awi 9 %1 f& g R FQ &
CFI o SITT &TET & WS #IT
IOY R & TRy, faay f&
IFT R FET T G A AR
S Teo #1 WA STt gEE
gg g frm Ak 7 afw & afw
& | wEE | T A 9§ AR
HATAT ST &1 a9 4T UF AT
IgF g | 98 OF Nifaferm wAl-
gfa & 1 S wew Aoft & {6 §, FOF
g & guam gt AR fifafewa e
afrg @& ghan A, g owg, S A
wiTaafee T §, 9§ wwated
gaTR, I8 98 §9 &), 718 92 IS &,
TR g FG! FTEY, g FAA T EIATE |
Foafed €11 & AT a€ gl § % a8
g wE =g fF ifeeme foramare O
T W@, Ag AT IqH FE 7 A0
geFdl &, UMMT ST agqar @
ag W SEET @EFAT § | A8 ARAT §
fr g fet S I oAl Gl HAT }
g I T & dF | TN, Ty
qigar & & FEw TEAe T @,
S T T8 AT " I FI JGTAE
giaMagag wear § f ghwm ww
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R 7E S9Fr gAEfa g

SHrRI RAJENDRA PRATAP SINHA:
You represent the forces of conser-
vatism?

Surr B. B. SHARMA: Not only
that. I hope, history must have told
you that it is a fact that everywhere
in the world agriculiurists as a class
are conservative. I hope so.

Surt RAJENDRA PRATAP SINHA:
That I know. You also represent the
forces of conservatism?

SHrI B. B. SHARMA: Certainly not
the forward type which jumps into the
well and hangs itself by the nearest
tree.

a1 5@ AA I & 57 A A T8 9T
gE faar g fad @ #iga & aqe
® FHT TT 97| AR G e &
faa ofwdam g 8 | =g =& f¥ @i9e
F1 W Fra, gad fog #18 ufwdeam
TE & 1 A TE 1 FUS FT wE Rraen,
FifF 38 T@ & ufeaw & 376
IR §, I §, 7 fXuae 37 | agf
ag AGF Agl wATar S, /e g
F &1 o vy fwaedr ot wgir e
aTa; e g Tl # FET qred
F fag o9 &1 9T FH FAAT IS
g s aTen § I sa% ST faaor g
g ar ey & f o= %1 W o MY
for 9= a7 A ot foamd i 3
| AT @A F1 AW faed A1) qE
fEaml aa FE1 SAF! a9 & TET I
fag 1€ surr =g, 3% fad g a=a
&l :

TaHe W g9 AR | QS § | e
FT 9 g9 7 & a8 ¢ fF g2 <A
& WT q< (a7 QAT &, S fF 9
FNER AT EATE, M aR A R
T @diew @ & S9 9= fwaer
FAT FT FT g, fFar & & A% 7-
TRM § v e fed, @ o=
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qTaT Y F F F IGF WK F fAGAT
faa sty 2, Sfea faay Tadde 9 F9
g W= % 8w adr S @
3TF wra W7 fifa fren e
T A FLATR, 3T 9% T o
&, ag 9T gw AT 7g) arar g fF saFy
FIraTT IAF g G 1A T AT 7Y
I FYT T ATAH FT FT AR 99T,
AT FT AT IHIT F, T IS TGl F
AT I3T & W ag AT ARTA
FH G FWIE | T I F Aa97
W W FY Tewm IuF g I AW §
Tt % g T § 7 FF 99
g Jnfed f St 9 I 99 ey,
- R g fag wg fraw g & |
=il & fog wa gz & St wh-
FEAA AT F (A7 BATATRA A A0
FIE & TG € F(H T FAE A
g @ e ) afsa waewe
1 qg TS T@AT AR 6 T &1 9%
- SR AW AW g g AW
# fafq & =M= 9T A9 A ARy
SEETT FTHAE AT ATHRTAATE G
AR R ag a9 R fe gl wY s
B0, A 99 qAT &7 S, q@r fF
T g W g AR gg @rnfas § ifE
&t s gEF f@q, T TH g9
o, usa &1 390 9% fag—sa
F AN TEEE F THI—IAR ITH
oy 919 7 A 79 79 SRrw
WX T @0 9 9% &, +E 8 F0S
9% OIS g7ET g ar fal Aw 9
g1 TFEES e FAS AqY &
T T & AET 2 § 1 FoIAY § 9D
fa< o ag agdr 31 =g #E A g
- g, FEH ST g1 AT AL LT &Y, 9]
- R dR A= w) R sTeT gl §
AR ag I91R GFear®e 9T g gy
2| T a9 AT FT IS & TATAT HIT
T qEaT AEf & WX qg awrw 2w
g3 If@ gm@r ¥9r Sr Wr g
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# Aoy Fqear g fF Adare &
fost & forer o e 8, Frgent AR @A ®
e fasz ot ST &\ 4@ QR ®o
F TE, & ®o WA I, © ®o & Fo
AT T AT A A7 fAw wFar
& 1T, TE-q1 T A7 47 {em 719
78 ) e fram & fR @ gaig
T & 1 walfe 5w a1q A7 §, ;e d @
9T W F afgar @A, GF Uy 055
FIZ GH, Hwg AWl A @ AR A
FUE, - FUT FT UG THIG
S ¥ S e owaer gwm
FEIHT A AR FXAT &, I6a q8TT
F fow A a7 TEeRe d9X § FifE
IR ATAF T Ta99e HT 99 § T8
@A 37 A Aeq & fv 3w frey ag
Aaafz ), suar gifa & aifs Ia:

SR

Sur1 AKBAR ALI KHAN: Mr.
Deputy Chairman, Sir, when we are
considering the Address of our Presi-
dent, we are considering it under two,
serious events that have come before
us. One is the heavy budget which
has perplexed and confused most of
the minds—at least it has done mine.
The other is the hydrogen bomb test
that took place yesterday and about
which there was talk in the British
Parliament and which has appeared
in the papers today.

SHrRT RAJENDRA PRATAP SINHA:
So you consider this budget as a
hydrogen bomb?

Surt AKBAR ALI KHAN: It is not
on the same plane but certainly it is
a budget which will have to be consi-
dered very seriously in all its aspects
but at present I am not dealing with it,
I am just referring to these two events.
Now coming to the Motion proposed
by my friend Shri Algu Rai Shastri,
let me mention that I could not follow
the whole of it as it was very highly

\
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Sanskritised Hindi. So I lend my
support in general to the Motion of
Thanks. In the same connection, Dr.
Anup Singh supported the Motion and
gave a very lucid exposition on our
foreign relations, but again he made a
suggestion that there should be a con-
ference of Asian and African countries
against these nuclear tests and so on.
I thought the hon. Deputy Minister
for External Affairs would say some-
thing about that definite  proposal
which was also supported by the
Communist Party Msmber Dr. Gour.
I say that I don’t agree with that pro-
posal, but I would suggest, and very
emphatically suggest, that there should
be a conference of all countries of
Europe, even of South America and of
Asia and Africa {o raise a protest
against these nuclear tests and all the
other tests concerning atomic and
hydrogen bombs. It is very urgent and
I am sure that the hon. the Prime
Minister, when he goes to the Com-
monwealth Conference, will certainly
suggest to the Commonwealth Mem-
bers to give their early and immediate
attention to this very important pro-
blem because it is not a problem of
one country but of the whole world,
of the whole humanity; and those who
are manufacturing these bombs, I am
afraid, will have to be the victims if
that evil day comes in.

I would dispose of the question of
foreign policy by saying in general
that the Parliament as well as the
country approves of the foreign policy
of the Government of India. Regard-
ing the domestic policy, the problem
that has loomed large is the economic
situation with particular reference to
the food prices. I had in fnind to read
some quotations from the Eastern
Economist of 10th May and also from
the speech of Shri V. T. Krishnama-
chari recently made at Mussorie
regarding certain facts, certain statis-
tics as well as certain suggestions,
but as I have very limited time at my
disposal and I have to put in one or

two concrete suggestions regarding
other matters, I would on‘ly‘ say
that one fact is very clear that ¢
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: notwithstanding the increase of
food production, as is pointed

out, the condition in the country
is rather very uncertain so far as
prices are concerned. I do not take’
into consideration the scarcity areas.
Much has been said about it and it is
only in certain parts, but certainly the
price problem is really something
which deserves consideration.

My own analysis is this. No doubt
things have improved but the impetus
that was for the Grow More Food
campaign during the early years of
the First Plan is lacking today. There
is water, there is land but that water
is not being used. So far as improve-
ment of quality is concerned, sufficient
effort is not being made. So far as
minor irrigation projects are concerned
necessary attention is not being given
to them with the result that though
we could have much improved, in
view of the indifference towards these
things, we have not improved. I
would like to remind the agricultural
Ministries of the States and the Gov-
ernment of India that we are commit-
ted to have 40 per cent. increase if not
100 per cent. as in certain speeches it
was suggested by our Prime Minister.
So, it is very necessary that they do
give attention to the increase of food
production. Certainly, nobody wants
that there should be food imports
unless the contingency or emergency
arises. We want to use our foreign
exchange for other and better things.
So, I would just leave that topic say-
ing that in regard to certain sugges-
tions that have been made, they must
be given attention to and this price
problem should not be treated with
complacency.

Now, I do support the Motion and I
say that in general the domestic and
foreign policies have been very satis-
factory but I do feel that a very seri~
ous omission has been made regard-
ing two matters. One of them is this.
After this election we are sitting for
the first time, that is, the new Parlia-
ment, and this Address is something
more than an annual Address with the
result that when for the second time
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this largest democracy has come in
successfully, there are certain things
that we have to consider, namely, how
our masters behaved during the elec-
tions. Sir, I had the privilege of going
round the States of Madras, Mysore
and Andhra and my hon. friend, the
Deputy Minister for External Affairs,
has also travelled in these States. It
is neither the occasion nor is it proper,
Sir, to go into the details of our
experience, but I can tell you one

thing, Sir, that we were grieved
to learn that this election in
most cases was fought either on

the caste basis or on the com-
munal basis or on a selfish interest
basis. On occasions, we were asked
not to condemn casteism and commu-
nalism. We, of course, wanted certain
principles to succeed and we did what
we considered best but what I am
driving at is this. What have we done
to educate our masters? There is a
provision in the Constitution, article
45 in the Directive Principles of State
Policy, which directs that within ten
years there should be compulsory and
free education.

SHrI J. S. BISHT (Uttar Pradesh):
You mean to say that the educated

classes are free from casteism? They
are the worst offenders.
Surt AKBAR ALI KHAN: You

kindly listen to me. There should be
not only compulsory and free educa~
tion but that education should be of a
character which creates national and
human feelings. These are the two
things that we should concentrate on.
If our Government does not concentra~
te on these two things, viz. free and
compulsory education and national
character, I am afraid we will have to
face a very serious situation when we
come to the next General Election.

Now, the other problem that I want-
ed to bring before the House was
regarding technical education. We are
thinking of finances; we are thinking
of deficit finances and of more taxa-
tion; but have you ever thought of
technical personnel? That is a greater
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bottleneck than the finances that we
have at our disposal. The policy of
so far regarding
technical education has been that
whoever from the public was forth-
coming, he should contribute to the
extent of one-third and the Govern-
ment would contribute two-thirds of
the cost for setting up a polytechnique,
a technical institution or an engineer-
ing college, but on account of the
paucity of funds the All-India Techni-
cal Education Council has had to
change this principle and make it 50:
50. I think the whole of the Second
Five Year Plan will come to grief if

.the Government does not take up the

matter of the technical education very
seriously and train  thousands and
thousands of students in technical
studies. In Germany today, about 95
per cent. of the people go in for
technical training. In China too, we
have seen, the great impetus is given
to technical training. Here we pro-
duce graduates from the Universities.
If we have no funds, let us stop these
Universities from producing such
graduates. For humanity, ten per cent.
is enough to preserve culture, history,
philosophy and literature. The rest of
the funds should be diverted towards
technical education. Let our Govern-
ment see that we provide all the
amenities so that our industrialisation
programme, our plan to advance our
country during the nextf five years
really goes ahead and some good
results come in, otherwise the earnest
desire to advance the country will
not be realised.

Dr. NITHAR RANJAN RAY (West
Bengal): Mr. Deputy Chairman, Sir,
there would not have been any reason
or any scope for me to speak this
afternoon but for one single point. One
does not carry coal to New castle and
there is no point in my re-stressing
the fact that this House feels grateful
indeed for the very forthright, matter-
of fact, simple and unostentatious but,
at the same time, decent and dignified
Address of the President. Most of the
details by way of criticism that have
been raised by the Opposition have-
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been adequately met by those who
spoke in support of Pandit Algu Rai
Shastri’s Motion.

I would address myself only on one
‘point and that even at the risk of
disturbing a hornet’s nest. Reference
has, again and again, been made to the
question of reconsideration of the
recent reorganisation of States. I
have not been surprised by the argu-
ments that have been advanced by
Members of the Opposition, but I have
indeed been taken aback by what fell

from the lips of such an arudite
scholar, such a person of mel-
lowed experience and wisdom, as

Mahamahopadhyaya KXane, who is,
.so to speak, a guru in the line
of my own special field " of studies.
I would like to place before the
House one aspect of this case and
that is much more fundamental than
what has been happening in the course
of the last one year and a half. I
would not even try o discuss all the
tragic things that took place from one
end of India to the other since I do
not want to open up wounds that
are not yet very old. But, as a student
of Indian history and sociology, I have
often felt deeply disturbed by certain
social symptoms that threw themselves
up on the surface in course of the
last one year and a half, and this, we
.must not forget, after well-nigh one
decade of our national independence:
symptoms of casteism, symptoms of
tribalism, symptoms of regionalism—
.all symptoms that have been sought
to be clothed under the more dignified
phrase of linguistic and cultural con-
siderations. It has often amazed
me—I do not know to whom I am
addressing these words for I find not
only a depleted House but all but
empty Opposition Benches—I have
.often been amazed to find that those
who call themselves progressivists,
even leftists, in politics, economics and
in social affairs, have, unwittingly
perhaps, been loudest in fanning and
fostering these social symptoms of a
historically and  sociologically back-
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| ward social organisation. Nationalism
is  universally recognised to be of
higher socio-political value than caste-
ism, tribalism or regionalism. Yet, a
considerable section of our people, I
am sorry to say, including Congress-
men, after more than half a century of
knowledge and experience, of national
ideology and action, chose to think and
act in terms of the characteristics of
a backward social organisation, for
good or for evil, for what destiny of
India, I do not know. The ruling party
has, for the time being, bowed down
to the popular will. Perhaps it is
good that it did so. There is certainly
wisdom in recognising objective facts,
in facing realities which have so
often been alluded to in this House,
even by such a person as Dr. Kane.
There is wisdom indeed in facing
realities and accepting them as such,
and perhaps we have shown wisdom
in accepting the people’s verdict.

But let us recognise, at least
5 p.Mm. for once that there‘is also

some wisdom is holding aloft
ideals and ideologies of higher
social values, of nationalism, of uni-
versalism, of internationalism, if I
may venture to say so, before the
people and exhorting them from time
to time to rise up to them. We are
here not merely to follow but also
to give some lead to the counftry, io
create new values, higher values, and
certainly nationalism is a higher value
than tribalism or regionalism.

]

I would like to mention one more
point and emphasise one apparent con-
tradiction in the arguments advanced
by progressivists and leftists in Indian
politics. They are, true to their logic,
true to their ideals and ideologies—and
it is indeed a matter of gratification--
on the side of progressive nationalisa~
tion of the sources of production, of
large-scale  mechanisation of the
methods of production and of indus-
trialisation. All this means—I suppose
not only academically speaking but
also pragmatically and practically—
more and more of social mobility,

e
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ore and more of social integration.

That is why we are going in for it.
May I pose a question before all those
- who think in terms of socialism and
communism? The question is this. Do
{ribalism, casteism and regionalism go
‘fogether with large-scale industrialisa-
-tion, with mechanisation of the sources
of praduction and so on and so forth?
I would beg of them to ponder over
this academic question. I know very

fe

w Members in this House are per-

haps interested in an academic ques-
tion, but let me pose it in all serious-
ness since academic questions in the
last analysis impinges on  practical
problems. I have been too long a
serious student of sociology, even of
Marxist sociology—and let me be
frank in my confession: I have so far
failed to see the logical relationship
between regionalism on the one hand
and nationalisation, large-scale
indusrialisation and mechanisation, on
the other. I would , thérefore, make a
very fervent and passionate appeal to
our friends in opposition not to try

to
SO

make political capital out of
cial symptoms that are backward

looking, retrograde and reactionary,
and which pull us backward in his-

tory.

Unity in diversity is a very attrac-

tive slogan and I have seen in Bengal
in the course of the last one year and
a half how so many of even our know-
ing people tread to appeal to the
writings of Tagore and fish out the
various enunciations of unity in diver-
sity from his writings. A good but
.only half-true ideology was flared
up before the people and most of
them were misled. We must not for-
-get that there is as much danger in
- over-emphasising diversity that raises
.sharp-edged fences all round, that
~-raises insurmountable walls between
.- people and people, between State and
. State on the one hand, and rigid and
mechanical unity, dead uniformity on

-the other. Economic and political

integration, does not subsist in a
vacuum. Tt can become reality only in

a

so~‘ety which is essentially mobile,

~which is socially integrated. No plea
.of regional language and culture can

save us from the black peril of dis-
unity and dishormony that have often
visited Indian history, not of the dis-
tant past even. Let us not play with
fire, this is my passionate appeal.
Thank you, Sir. ~ ,

= TW wgW (9= WIW) ¢ §9-
gamfa wgRa, ot we aw arey
F FEAT 97 T IgH g5 & I9H WW
A3 g3 AR UF gwrfaee o7 F agf
a% waie 5 weafy St 1o woor
g 98 T AR fagm grar g 3
I T4 §, T WA F IR A & FF F
T E, WK A IEY gA A1 N0 @
faadt & 1 0 w9 A o R g
T & AT IR Y AL F | WAL
TH I9 AT FT AoG g QR a1 g8
7g qa1 s fF a7 fega qorar &
TR I 8, FET AT & W 9% 2
oY S99 A A@ aqE TEE A
s&0 ff A 5 1 syET wehnag
3R T 5q TR AE AT el o
T 7qd wwo § ag qann ¢ fw gerd
SIEEINEEEEEA FU IR RS SR o il
A TFR gE R, T AR A 39
FTST a7 (ST & HR; T FL FEIAT |
Hfm 95w A8 W WS KT gwewm F
I SET TEE TA E, SUF AR A
Fg fAaeq FAT ATGT ) TF Q-
FAEE F AT, TF TUF F 719, A7 AY
FTRA § IgT £S T g | 7 98 fFagw
g fr zod 1€ o5 78 & fF @
FY 4R | 989 § aga samE I
g$ & o< ag O Sl 7t gd & o wew
qY &1 A3 % TS |, afew Cirreat
fearéde w1 AR & ) sggeqr 4 7 2
AT IFF w1 S EE gEY aqF
nfeaTt 4 €, Fq =g NS 7 &=
FT 0, M9 & fAq STt qgfa sr
Y 1R, ¥ 9 [GI ¥ JETER
& 1 uw ¥ 99 919 Y GETEIT @y
safa & @ gt § 78 & dg dw}
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YRATEIET & 9T & FO9 418 4%
ATE UFHT STHIA F1 HTATZ FAT AT IEH1
gt | sar g1 fragw fRm, 8@
yFTT SAfd F Aad Sueed R W,
oy ofredr § dara) § Swfa @
ST FEY W AT qE | A gE@H A
i e §, fomd weaw g
& Teify &= <2 &, 9% GEQW &Y 1A
I A= W 3w F @rETE Fr gAl@ gl
0T § uF & A& € qfew 7% § S
grage, IEEL Al TR, WrEd-
werer, AT, wvae, FogE, Fi e |
zq q¥g ¥ forad 39 99 WE, 99 ¥
Cqgdl § W qE & W, qEdl #
9T 3 g1 Al @ AR g
¥ qFa g9 A g o 4 ¥
WA &1 T AT gHIR @ F7 S
Zaw ap, ag & wwmar § 5 g
TS g fF g7 T WRRr
qffr X & SUTET § SATAT CHRATE At AT
g% | ¥ ag fraem & fr fell ot
F17 31 F T forg g7 faer & stear
X, e & wifw &%, ST e
F9 999 UG @ g1 g -
Feu< feqrede &1 axw & faaw qaa
we™ T §, ¥ A1 g ) § R
Zqt Sod SEY SATET ST A [
T o T & | Fg @ we e
£ T T FI5 FHT FT 7 @7 & fFoga
3% 78 &1 T a7 g g g
TET ERAT & SR WG § ATgL { WA
TTAT &7 & WX T UF HE § Ay
AT @ 8, a7 SR giq UF q T
A & gL R, aga &1 ARFW R | AW
R e fferas Il q e @™
&< 9 ag A fawrear wifed fF o
Fg W gufa Fr w1 @ & AT S 5y
+ff safy wiasw § geit se9 fea &
Gt & WRP F oW @FAT] a9 J1A,
ZOH K [EG T &l
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Y Fg MY &Y 17 FRA vFEEA
& gvgvy |, fagah fafraw & ey
#, 3T g TS AT 3TF a1 F Ueeafa
T oY o wrwor F forx fRar &0 guR
T d AR UF a1 5 FGT gk
% 787 & ag fraew wwm =mew §
fr o= gu falY 37 & 35 wEwT B
g 91 a9 38 a9 ) Haey fa|r F
=1fgd i STFT GET ST AT § AW}
o o § a1 569 e Y 9Tae <
FT F TG W AST & QT | FET a7 §
& aRfET s axe @ gw safas asg
2 @ & aw o=y ey Wrud e
FF, ey Uwg K1 FI&F, WA &
FT AT FL AR AU < TfwearT
FT UTHE TUATE FT T & A1 T8 Tofey
FX I &—anfgR qar & 7 gar
g% g7 w5 7=y e T F
FTT HYAT SATTAT GaT fehq g @+
FX, 4T fF aga a<T araTT A W @w
FIAT IS W& | 1 9 OF uar S
ol g oo a3 e agg & wwiar
qaw faaTe A 7 ArawaT § it
QiR FT 37 TP FT A% ey T
o fam @aR FY e a9 gy &1
Jq fagew & % 59 a1t d—amfar
F grey § S q1 a9 (AdaT #1 § HIT
ST gargRw fagr & f ST T geET
T, ITET ) @eg §, T 4T |l 9%
A fom o= f5 o9t agT g R
ITAT AT §—ITEA TG T=5 aE &
fa=rT @

sy fF qeafa &t F A @,
g Jgqal safd # @R E ) W A
SRR CEUR U L
wgrer safa FT W | & fedt o
AYF FT T A, A1 §H AT Y, T
FI A &, g7 a9 (% gW faeaa & g0
FG S FT W g | W qfeesiE
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F gy § WX SHAfT  FesT
F wT ¥ FY A9 FATE ARG HA
FFT | BEETE | THH TS LA TE
5 Sud agm g5 T A I® W T
qgT 77 IAQ F 7€ q § JHT W
JmA & S Fg T S @1 | 98 ;WA
3 81§ ¥ F AeT A O -
qqq  GEaeq T@AT §, A AT TG
TP AE g1 # g q@ar § f o
Iy 937 feFra gaTR AIET AT § 98
T8 3 % gA 278 IRHT, 39 w79 %1 faard
F o 78t ferd &1 S0 o andt e
T, gAR AW § aifeEfar 7% g
A T E, B OF R F I AL G
¥ a7 ag aTE fF agt e i
FAEH FT g F, 278 &% ¥ 4 fAwA
T F9E J, AT F ASHI F A (A @ ;<
AT T FTT FATE €T F T T |\

(Time bell rings.)

g fora <o 1 oY &, F FI@TL, F1
o, TEEAS K1 F, IS T AAATL T FY
w37 & 99 wife g7 7 F wICAIAT A
F o1 gand sters Wik & 7 & F @i

FI1H, TLTF § aTER F 348 07 29

¥ WErEr FAr 9SS g1 39 AW T
qgfq #redl g faem € foa avg
& grefal F7 HrammFaT 2, g a%
o Fax, A9gy, N 2 ad faag g
wq: afe s @y qiwam ) ama
@ ®T g ¥ grwd F1 fazsae
FW AL R fag=qar 2%, o
g A AdS 9¥ qg= T |

Surr J. N. KAUSHAL  (Punjab):
Mr. Deputy Chairman, I rise to sup-
port the Motion of Thanks to the
President for his Address, which has
been tabled by my friend, Mr. Algu
Rai Shastri. I would only draw the
pointed attention of the-House to one
factor in the Address and that is that
in regard to our Second Five Year
Plan the President has felt that there
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is difficulty and the economic situation
in the country is pretty serious. The
Government under these circumstan-
ces was faced with two alternatives.
One was either to slow down or to
expand the period of the Five Vear
Plan; and the other was to accept the
challenge and face the difficulties with
determination. I  congratulate the
Government on the choice of the latter
alternative. We are determined to
see that our Plan goes through what-
ever the difficulties we have to face
and it is as it ought to be, because
a nation cannot hope to go forward
unless the nation possesses that grim
determination. The method which has
been indicated by our President for
seeing it through, apart from other
methods, is that we should try to save
as much as we can and we should {rv
to cut down all wasteful expenditure.
The President has also hinted that we
should pass through some period of
austerity so that we may be able to
see the Plan through. I welcome all
these suggestions and I would only
pray that the Government should take
all steps to see that all wasteful
expenditure are curtailed and the
Government should also see that peo~
ple gat full confidence in the adminis~-
tration, because there is a feel-
ing in the public mind that the

money which is spent for the
execution of the Plan is not
spent in the manner whereby the

ordinary man may feel that the whole
amount is fully utilised. Our Services
have a great role to play and that role
is that they should in a spirit of dedi-
cation try to see that thie taxpayer’s
money is utilised to the last pie.
Unless that is done, there is no enthu-
siasm, no inspiration on the part of

the publicc. And we are sorry
to say that our Services have
not yet reached that standard
whereby everybody would fell

that whatever money the Govern-
ment has set apart for a particular
purpose is spent in that direction.
I would, therefore, appeal to the
Government to devise means and
methods to see that the tone of admi-
nistration improves, that the public
servant’s conduct is above suspicion
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and that every pie which the taxpayer
has to pay with-a lot of difficulty is
spent properly.

The other point which I would like
to place before the House is that
while dealing with the subject of
States reorganisation, the problem of
Punjab was solved to the satisfaction
of all concerned. I have only to draw
the attention of the Government to
one thing that so far as the language
question in Punjab is concerned, it
seems that there is a  considerable
section of the public which feels that
that problem has not been satisfac-
torily settled. The Arya Samajists
are thinking of launching a satyagraha
unless some of their demands are pro-
perly considered by the Government.
I would only suggest to the Central
Government that whatever good has
been done by evolving the regional
formula and by dividing the Punjab
into two regions, Hindi speaking area
and Punjabi speaking area, they
should try to maintain it. Nothing
should be allowed to happen which
may in any circumstances try to undo
the very good thing which the Gov-
ernment have done. It is entirely for
the Centre to get into touch  with
those people who think rightly or

wrongly that some injustice has been |

done to Hindi so far as the language
problem of Punjab is concerned. I am
quite sure that, if our Cenfral leaders
move in the matter, which I hope they
would do very quickly, reason will
then prevail on both sides and the
communal atmosphere which for the
moment has vanished in Punjab to a
large extent will be kept under
control. Otherwise some small omis-
sion at this juncture may undo the
very good thing which has been done
- for the solution of the problem.

The only other point to which I
would draw the pointed attention of
this House is that in the matter of
reorganisation of States, when I spoke
previously, I drew atiention even then
to one factor, and that was that
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the smaller amalgamating units
should be properly dealt with by the
grater units in which they were merg-
ing. That sentiment is at this
moment brought to the notice of
the House again because in the
very nature of things the smaller
units always have an apprehension:
that they are not getting very fair-
treatment at the hands of the greater
units. The greater units should try to:
show more mananimity to the servi-
ces of these smaller States and more
magnanimity sometimes to the senti-
ments of those people who have
merged with them. I would, therefore,
request the Centre to draw the atten~
tion of the Punjab Government to the
position of seniority and the positionr
of responsibility which ought to be
given to the Services from PEPSU
which has merged with Punjab.

President’s Address

So far as the foreign policy of the
Government is concerned, Sir, by and
large, every section of the House is
in support of that policy, and I would
only say that the very urgent problem
of the banning of the nuclear and
thermo-nuclear weapons is engaging
the attention of the Government, and
the suggestion which was mooted by
Dr. Anup Singh of calling a conference
I should think, should engage the
attention of the Government very
seriously, and some effort must be
made in that direction so that this
menace to  humanity is removed.
Otherwise, all the good work which
has been done by several countries
stands to be set at naught by those
nations who in any case are not trying
to heed to the voice of humanity.

Surr S. CHANNA REDDY (Andhra
Pradesh): Mr. Deputy Chairman, I
rise to extend my hearty support to
the Motion of Thanks. The Presi-
dent’s Address gives a realistic picture
of the conditions prevailing now in
our country. He has rightly and
timely mentioned the factors and diffi-
culties which are likely to imperil the
implementation of the Second Five
Year Plan. He has appealed to us to
tighten our belts in order to see the
Second Five Year Plan a success by
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achieving self-sufficiency in the field
of agriculture as well as of industry.
Sir, on this occasion I would like
to confine my observations only to the
_ agricultural field. How to achieve
self-sufficiency in the field of agricul-
ture on a permanent basis? This is a
“very serious problem. In fact the
attention of our First Five Year Plan
was mainly focussed on agriculture,
and we have embarked on major irri-
gation and power projects. In spite of
this I may humbly submit that we
were unable to achieve much success
in nearing self-sufficiency of food.
© Agriculture is the biggest industry in
our country. Nearly 5 crore acres of
land are under cultivation. I think
there is no other country in the world
which possesses cultivable land of
this magnitude. But the profession of
agriculture is not an industry with our
people. To them it is a dharma or a
way of life. They will not take it
as an industry, and I am afraid that
the Government alse is not treating
this on that footing. We have often
pleaded that adequate credit and other
facilities should be provided to the
kisan, but our efforts in this connec-
tion have not succeeded.: Moreover,
let us analyse and assess how far we
could achieve our objects in the First
Five Year Plan. Land reforms as
the Planning Commission itself had
admitted, were not introduced in each
and cvery State. We intend to
introduce or to impose optimum or
maximum holding but it has not been
done in every State. The result is
that the rich peasantry in our
country is very much in suspense.
They do not know still where
they stand. Because of this un-
certainty they are lacking enthusiasm,
there is lack of incentive and impetus.
Resultantly, the required capital is
not flowing into the field of agricul-
ture because of this suspense. As
regards the small cultivators, we have
not been able to provide them with
credit facilities. Moreover, we could
not still enhance their position as to
enable them to adopt all the modern
methods which are necessary to
improve the technique of cultivation
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in this country. As regards the
tenants, we are still wunable to

provide enough protection to their
rights. We also could not guarantee
living wages to the landless agri-
cultural labourer. Beczuse of this
suspense I may say that in the
whole agricultural field a sort of
uncertainty is prevailing, and peo-
pie are not feeling enough incentive
to improve the methods of agri-
culture. In all other respects we
often plead for adoption of modern
methods, but in matters of agricul-
ture we want to go back to the olden
and obsolete methods. It cannot
be done like that. If we want to
improve . our agriculture, we must
introduce better modern methods, and
better seeds and better manure must
be provided to the cultivators.

Coming to the question of food and
food prices, I do not want to dilate
very much upon this, because it has
been referred to at length. But I want
to impress one thing here that the
scarcity of food is mainly due to fail-
ure of crops. Since three years the
country has been facing drought
conditions in some places and excess
rain in some other places, and as
a result, the food crops are failing
regularly. The figures show that there
is a steady increase in food produc-
tion. But in my opinion the sources
of obtaining these figures are still the
ili-paid patwaris who have got their
own conventional and traditional ways
of keeping records. Therefore, we
cannot rely very much upon these
records. As a permanent solution to
this question, I want to put before the
House that before every season Gov-
ernment must fix some prices which
must be remunerative for the cultiva-
tors, and subsequently Government
should evolve some agency for pro-
curement also. In. that case only, we
can check up this illicit hoarding. I
am confident that Government will
successfully deal with this scarcity of
food and in course of time, it will be
able to check up the soaring of the -
prices also.
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Then, I want to mention something
about the economic situation in  the
rural side. Whatever may be the rate
of our progress, whatever may be the
increase in our per capita income, the
condition of rural people, economical-
ly, has not shown any signs of pro-
gress. The reason for this is for the
economists to explain—why, in spite
of the increase of per capite income
and in spite of the overall progress in
-every field, the rural side 1s present-
ing a deplorable picture.
humble opinion,‘it is because, there is
‘a great pressure on the agriculturist
and unless this pressure is diverted 1o
.some other occupations, the purchas-
ing power of the agriculturist and the
village artisan and other people can-
not be improved. For this, I fervently
appeal to the Government to open
centres for imparting technical and
vocational training to the country
youth at every centre of the National
Extension Block. Much is said about
the National Extension Schemes and
the Community Projects. But these
projects also are not achieving any
sizable success in enhancing the pur-
.chasing power of the villagers.

Lastly, I would like fo mention
about the administration. I am pained
to say that our administrative set-up
is not keeping pace with the day-to-
day development of our country. They
are moving in the same gear of bure-
aucratic set up, and in different States,

the systems are different. In the
. Andhra Pradesh Totenham system,
which dates back to the days of the

East India Company is still followed
and they take pride in saying that it
has stood the test of time. It is high
time that our Central Government
evolved a common type of adminis-
trative system for the entire country
to dispose of the business at all levels.
Moreover, I regret to say, we are un-
able to end corruption. On the other
hand, it is increasing daily by leaps
and bounds. Unless we give some
sort of relief to the common man,
unless we make him contented by
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feel the confidence of the people will
not be regained and retained in
the ruling party.

With these few words, Sir, I again
support the Motion of Thanks. Thank
you.

Surr D. A. MIRZA (Madras): Mr.
Deputy Chairman, it is said that the
President’s Address should give us
an inspiring account of the thi»~s that

have happened in the past, t. . are

In my : happening now and that will happen

in future also. But critics forget that
the President’s Address is normally
meant to give us an indication of the
legislative programme of the Govern-
ment. In his Address, the President
has well surveyed the political, eco-
nomic and social development of our
country since we met last. All these
spheres he has covered in his Address,
but one thing he has not. He hasnot
mentioned anything about the politi-
cal morale of the country which is
very essential for the advancement of
our nation. Though the President has
not touched that point, yet, our Chair-
man, in his address thanking the
Members for the felicitations offered
to him on his re-election as the Vice~
President of our country, made us
understand that a country with no
political morale is sure to be doomed.
Sir, ' self-discipline, self-knowledge
and self-control are the three things
that lead to progress.

[THE VICE-CHAIRMAN (Surr P. 8.
Rajsacopar Narmu) in the Chair.]

We as Members of Parliament, are
the real representatives of dumb-
millions, our country-men. It is our

duty to see that there is no fall in the
political morale of the country and
try to recover what we have lost. We
have to admit, Sir, that there is a
progress decline in the political
morale of our country today, I am
sure, we the Members of Parliament—
the representatives of our nation—
will try to recover the lost morale.

Sir, the President, in his Address,

-ending corruption and red-tapism, I [ has dealt with the food problem of
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our country. The food problem, no
doubt, is not grave, let me say, but
it is quite unsatisfactory. I have tra-
velled' throughout India, from Kanya
Kumari to Jullundur, from Bombay to
Calcutta and to other parts, but let me
tell you the problem of food about
which so much is spoken, is not grave,
but it is unsatisfactory. The only
thing thg;_l have to say is that prices
have ge  sup—50 to 70 per cent. Prices
have soared up and in the self-suffi-
cient State which is called the granary
of the South, the price of rice has
gone up. A Madras measure is today
costing Rs. 1-4-0 or Rs. 1-8-0. Our
late lamented Food Minister, Shri
Rafi Ahmed Kidwai, did a great
service to our country by abolishing

controls. He made India a self-suffi-
cient country. He never went to
foreign countries with a begging

bowl for alms to feed his countrymen.
Imports were not encouraged. Every-
thing was well settled. But what has
become of the same policy which was
originated by Shri Rafi Ahmad Kidwai
and pursued by the Government? To-

day, we are having one of his
desciples, one of his devoiees, as
the Food Minister. I am confident
that the Food Minister will rise

equal to the occasion and see
that the food problem 1is solve-
ed. What is freedom, what is swaruj
to the common man? Let Rama rule
or Ravana rule. What he wants is
food, he wants clothes to cover his
body and he wants a house to live in.
I am quite confident that our Food
Minister will do his best and see that
India is self-sufficient in regard to
food.

Sir, there was a lot of talk, a lot of
criticism, from some Members of the
House and, especially, from an hon.
Member, my friend, Mr. Rajah, who
came out with a vehement attack on

the foreign policy of India. In his
criticism, Sir, he wants that India
should come out of the Common-

wealth. Outside this House a refer-
ence was made to the Commonwealth
of Nations as a den of imperialists.
Sir, I agree with my friends when they
say that the Commonwealth of Nations
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was a den of imperialists. But it was
so some time back or a decade ago.
Now, the things have changed. Now,
most of the democratic countries are
Members of the Commonwealth of
Nations. Ghana is admitted as a
Member. Because India is a Member
of the Commonwealth of Nations to-
day, it acts as a great brake to the
imperialist and revolutionary activities
of the imperialist countries there. It
is India, Sir, which cried a halt to the
activities of Britain in Egypt. It was
India, Sir, which solved the problem
of Egypt, the problem of the Middle
East, because it happened to be a
Member of the Commonwealth of
Nations. Sir, our country is repre-
sented by one who is called Rasool-u-
Salam by the Arab countries, and the
Christians say that he is the incarna-
tion of Christ; Muslims call him the
Prophet of peace. And let me say,
Sir, that he is the incarnation of
Vishnu. He is there to relieve the
misery not only of India, but of the
whole world. With such a man there
India’s foreign policy is quite safe. 1
think that it will be a folly on our
part to walk out of the Commonwealth
of Nations.

Sir, I will just say one thing more.
There is a feeling in the South that it
is completely neglected by the North.
There is a movement there which has
gone deep, and parties have been for-
med which are known as the Dravida
Munnetra Kazhagam and the Dravida
Karzhagam and they are propagating
that the South is neglected and ignor-
ed by the North. I suggest, Sir, that
in order to remove all these misunder-
standings, that have been  existing
there, it would be advisable for our
Government to have its summer capi-
tal in the South. Sir, you know that
during the summer days it is practi-
cally ompossible for us to meet here
during the months of May and June,
and it will not be in the interest of
the Government machinery also to
work in Delhi in these hot days.
Therefore, why should not the Gov-
ernment as a gesture of friendship
and love for the South, shift its capi-
tal during the summer either to
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Hyderabad or to Bangalore? I think

that will clear all the misunderstand- !

ing that exists today between the
North and the South. No doubt, Sir,
the D.M.XK. Party inay not be a
powerful party now, but let me tell
you that it is a dangerous party.
Although in minority it is a powerful
minority today. And I will not De
surprised if it becomes a great rival
to the Congress in the next general
elections. To avoid all that, Sir, 1
think it will be in the interest of the
Government and in the interest o!f
our country as a whole if we have a
second capital somewhere in the
South, say, either in Hyderabad or in
Bangalore.

Then, Sir, there is only one thing
more. Our President has done a
great service to us by not speaking
about Kashmir very much. Sir, in
season and out of season, and during
the Budget session and whenever the
internal policy of India was discussed
or the international policy of India
was discussed, this Kashmir issue used
to figure most here. Kashmir has
become a nightmare to us. Sir, the
people know that Kashmir is an
integral part of India, Kashmir is
India and India is Kashmir, where is
the question of discussing Kashmir at
all? Therefore, Sir, the President has
done a great service by not speaking
about Kashmir so much. I would,
therefore, appeal to the Members of
this House to refrain from speaking
on Kashmir for some time. When
Kashmir is India, where is the question
of our discussing it? Then the people
may think that there is something
fishy about it. Ignore it, whatever
may the foreign powers say. Kashmir
is ours. I do not think it is advisablec
for us to speak about Kashmir in sea-
son and out of season, as a subject of
controversy.

Surr VIJAY SINGH: Mr. Vice-
Chairman, Sir, at the fag end of the
day I do not want to inflict a long
speech on the friend Members of the
House. I will, therefore, take only a
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few minutes to make a few salier
points.

Sir, I rise to support the Motion ¢
Thanks that has been moved by Pand:
Algu Rai  Shastri. This is, Sir,
unique occasion when this Parliamen
is going to debate about this Motior
Ordinarily, in a democratic country
the Head of the State addresses Parlia
ment only once a year. This year w
have two such occasions. This yea
we are also celebrating the centenar
of the great revolution that took plac
in 1857. The President in his Addres
mentions about this as under:

“We meet here today one hundre
years after the great rising whic
began in Meerut and spread ove
considerable parts of India. Tha
was the first major challenge t
foreign rule and it threw up notabl
figures, famous in India’s history.

Sir, our country is an ancient one¢
There are no doubt, also other ancien
countries in the world, such as Egyp
Greece and Rome, but their past civili
sation is dead and gone, and that i
not so with our country. But, Si
when I look back upon the course o
Indian history, it seems to me tha
though our national spirit was nc
dead, yet it was lying dormant. At th
time of the 1857 revolution, societ
had gone very conservative, It wa
divided into several watertight artifi
cial compartments. There is a ver
good book that has been just publish
ed by the Publication Division of th
Government of India, I mean the boo.
on 1857 by Dr. Sen. It gives us a ver
good picture of the society and th
state of the country that existed a
that time. Sardar K. M. Panikkar, 1
his famous book ‘‘Asia under Wester
Dominance”, has stated that thi
stagnation and conservatism came int
India with the landing of Vasco d
Gama at Calicut nearly 500 years fror
today. Whatever may be the date, i
is for the historians to decide, but th
fact remains that when the people i
India began their 1857 struggle, the,
were not only fighting against th
foreign rule, but they were also fight
ing against the forces of conservatisn
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and the forces of casteism and leth-
&rgy that had taken hold of the coun-
try. Normally Sir, when we discuss
tlie Address, we discuss about the
then existing state of affairs, and it is
right too. But on occasions like this
we should take a panoramic view of
history and see what we were 100
years before, what we are today, and
what we want to be. The Presi-
dent in his Address has appealed to
the Members of Parliament to rise to
the occasion. It is in this context
of historic development of our coun-
try that we, Members of Parliament,
should realise our responsibility and
do our utmost to help our country in
its forward march.

Sir, there is yet another factor. Ten
vears ago our country became inde-
pendent and soon after that we gave
ourselves a Constitution. That is the
Constitution that we have today, a
democratic, republican, Constitution.
Since then we have had two general
elections. This is a very big event in
the history of the world. We are now
classed as the biggest democracy in the
world. Members speaking from that
side of the House as well as from this
side have referred to the general elec-
tions that have just been completed.
But we must bear one thing in mind,
and that is that we should not be
complacent about the situation that we
see in this country. Members have
. said that by holding two general elec-
Hons in the country we have laid firm
foundations of a democratic society. I
am prepared to agree that we have
1aid the foundations of a democratic
society, but we do not know whether
the foundations have been firmly laid.
The foundations are not yet firm. Yet,
fissiparous tendencies, separatist ten-
dencies, are strong in the country. The
results of the last general elections
bear eloquent tesimony to this. What-
ever be the parties to which we belong,
whether we are Communists. Cong-
ressmen, Socialists, Hindu Mahasabha
people or anything else, I have no
hesitation in saying that each one of
us is guilty of giving rise to these
forces. Now, that the elections are
over, and we are sitting here in this
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calm and dispassionate atmosphere,
we must seriously think of where we
are taking the country to. As Mr.
Akbar Ali Khan said unless and
until we do something to educate our
masters, the fate of democracy in
India is not safe.

We all talk of planning. It is gaod
that we should talk about planning,
but planning does not merely consist
of the construction of big roads.
bridges, hospitals, factories, etc.
Planning is essentially planning to
reconstruct  human conduct, to
reconstruct society. Man is more
important than machines, and in
our planning we must never for-
get that we must plan for proper
type of society. The problem today
is to safeguard the independence, inte-
grity and unity of the country. Every-
thing that helps in safeguarding the
integrity of India, the unity of India,
is good. Everything that goes against
this is bad. Therefore, all these
separatist tendencies that are working
in the country, whether it is parochia-~
lism, whether it be communalism,
whether it be casteism, must be rooted
out. A year ago, when I was speaking
in this House, I drew the attention of
the Government to the fact that we
must do something in that direction.
Within a few wonths, the hon. the
Home Minister and the Prime Minister
also talked of this that we must pass
some sort of legislation to deal with
these communal and separatist forces.
I think that the time has now come
when we must seriously consider
about this.

Now, I have to talk about four more
subjects. They are the food problem,
the housing problem, our Budget and
the water and industrial problem of
Rajasthan.

T MINISTER ror REHABILITA-
TION anp MINORITY AFFAIRS
(Surt MEHR CHAND KHANNA): Take
the last one first.

SHr1 VIJAY SINGH: The food prob-
lem has been dealt with at length,
and therefore I will not say anything
about it. As Khannaji said, I would
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take the last one first and 1 will just
say a few words about all these points.
First, I will take up the Budget. I am
not an expert on financial matters and
I cannot give any lengthy discourse on
the problems that the Budget has pre-
sented before us. I would just like to
draw the attention of the House to
the fact that we have committed our-
selves to the successful implementa-
tion of the Second Five Year Plan.
Those of us who are familiar with the
history of Soviet Russia know that
during the first two or three Five Year
Plans Soviet Russia had to undergo
+ tremendous hardships. In order that

our children and we ourselves live a :
better life, it is essential that some ;

extra taxes should be imposed, but
there is one aspect to which attention
has been drawn by Members and to
which I draw attention and that is that
earning is important but spending is
also equally important. Today the
people will not mind the taxes that are
being imposed provided Government
avoids wasteful expenditure and
checks corruption. Attention has been
drawn to this problem of corruption

by’ Members in this House. We hear
about corruption outside also. There
is wasteful expenditure also. There-

fore, so far as the Budget is concerned,
I would like to say that you must be
careful about the expenditure side
also and you should not think that
you need not be careful about the
expenditure side. If you are not
careful about the expenditure side,
people would certainly grudge the
extra taxation that is levied upon
them. Not only that, they would
also grudge the legitimate taxes that
they should pay, because when peo-
ple pay taxes, they expect that you
would make good use of the money.

Another thing that I would like to
say in this connection is that there is
a lot of speculation going on in our
society. We have pledged ourselves
to a socialistic society, and I cannot
understand a socialistic society and
speculation existing side by side. No-

{ RAJYA SABHA]
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where in the world have we seen a
socialistic society encouraging specu-
lation. Today, we talk about the food
shortage. How is it there? It is because
of the speculators. Therefore, if we
call ours a socialistic society, then we
must discourage speculation or rather
ban it, because this sort of double
thinking, speculation on the one side
giving rise to capitalistic tendencies
and the Government thinking in terms
of socialism on the other will not lead
us anywhere.

Then I come to housing. I would
like to make a few suggestions about
it. One is that we must make more
of indigenous materials. Nowadays
we are making a liberal use of steel
and cement, while we can certainly
do away with these things. How to do
it? How to do this is for engineers
and technicians to say, but as a layman
I offer this suggestion that in order to
relieve the housing problem and to
save foreign exchange, we must
make less and less use of cement and
steel and more and more use of lime
and other indigenous materials.
Another thing about the housing
problem is that we are building
so many palatial buildings. Look
around Delhi. Many palatial build-
ings have gone up. But there
are  sO many  buildings lying
vacant in the countryside. There
are the old palaces of the Maharajahs.
Certainly, some of the offices can be
shifted from Delhi to these places. But
as a matter of fact there is a struggle
between bureaucracy and democracy.
We may decide that some of the
offices should be Ilocated in the
countryside, but the officers do not
like to go there. They have got
many amenities in Delhi, educational
facilities for their children. etc. For
one excuse or the other they do not
want to go from Delhi. This is a
problem which we will have to con-
sider.

Then, I come to the water problem
of Rajasthan. We are all taking .
about food but water comes before
food. Members of this House may not
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have .any idea of the conditions in
Rajasthan. There are villages where
people have to go some 20 miles to
fetch water. You may not provide
water for their irrigation, but certainly
the Central Government which  has
got the welfare of the people at heart
must provide them with drinking
water. How can the Central Govern-
ment help? Recently, the Central
Government dug a tube well. It is a
very good tube well. It gives 61,000
gallons per hour, but it is not possible
for private parties to dig such wells.
I would therefore, appeal to the Cen-
tral Government to step in and dig
such wells and then hand them over
to the State Government. It is not
within the financial resources of the
State Government even. This water
problem of Rajasthan, especially in
Jaisalmer, Bikaner and other areas,
is a very acute one and I hope the
Central Government will do the need-
ful.

Then, about the industrial problem
of Rajasthan I have already spoken.
There are a lot of minerals available
in Rajasthan and we can tackle this
problem. Rajasthan is a  backward
State. It is said that the ...

i8 RSD—1.

President’s Address 634
Surr H. P. SAKSENA (Uttar
Pradesh): May I enquire from my

hon. friend as to what happened to the
Paniwallah Maharaj discovering
plenty of water in Rajasthan?

Surt VIJAY SINGH: I am glad
Mr. Saksena has drawn my attention
to the Paniwallah Maharaj. If I may
say so, he was a big hoax and he
could not do anything. As a matter
of fact, Government spent a lot of
money on him for nothing. 8ir, I do
not want to take much time of the
House. Rajasthan is a  backward
State. We say that the strength of &
chain is determined by its weakest
link. Rajasthan is the weakest link
in the country, and the Centre should
come to its help in the interests of
India as a whole. Thank you, Sir.

Tue VICE-CHAIRMAN (SHrt P. S.
Ragacopan Namu): The Government
will reply to the debate on Monday.
The House stands adjourned {ill
11 a.Mm. on Monday.

The House then adjourned
at six of the clock till eleven
of the clock on Monday, the
20th May 1957.



